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| LOK SABHA DESBATES

LOK SABHA

Wednesday, April S, 1972|Chaitra 16,
1894 (Saka) '

The Lok Sabha met at Eleven of the Clock.

[Mx. SeEAxeR in the Chalr)
OBITUARY REFERENCE

MR. SPEAKER:1 have to inform the
house of the sad demise of Shri M. Muha-
mmad Ismail who passed away at Madras last
night at the age of 76.

President of the All-India Muslim
League, Shri Muhammad Ismail was also
a sitting member of this House representing
the Manjeri Constituency of Kerala.- H
had been a member of the Constituent
Assembly during the years 1948-50 and of
~ the Third and Fourth Lok Sabha during the

years 1962-70.  Earlier, he was a membec.

of the Madras Legislative = Assembly during

the years 1946-52, He was also 3 member

+ -of the Rajya Sabha during the years 1952+
_38‘ _

] 'He wasa veteran parliamentarian and
used to speak with vigour whenever ho took

 Sophjsticated in maaners, amiable and soft-

" spoken, he_ used to take great interestin.

- weifare activities. He was asociated with
-;wmawmnm o

%vaﬂtb “'"”“"“"‘"g_m:mm to convey our sortow tg.
-y uﬂnl ,__mmammmumny

:,-j'udlm mmh House. wiil join me In

' FORMATION & BROADCASTING (SHRI-

MATI INDIRA GANDHI): Sir, we are

. deeply grieved to learn of the desth of ‘Shri

Muhammad Esmal. As you have told us,
Shri Muhammad Ismail was a member of
the Constituent Assembly and come to this
House in 1962 after 3 term in the Rajya

‘Sabhe from 1952 to 1958, Last year he was

elmdluintothhﬂom

He was a grand old man and s promi-
nent political figure. He had been Leader
of the opposition in Tamil Nadu for six
years, In spite of his age, he continued to -
take an active interest in educational .and
social activities and was connected with a
large number of trade and commerce
orgaaisations.

Many of us will remmber the speeches
he made last year pledging his support to
our national policy on Bangla Desh. He
often led delegations which came to see me -
to discuss a variety of problems and I came
to know whata wide range of interests he
had. - : =

I request you to convey our condolences
to the bereaved family,

SHRI SAMAR MUKHERIJEE (Howrsh):
On behalf of my Party, I associate myself
with the condolences expressed here on the
death of Shri Muhammad Ismail. Though
1 was not personally acquainted with him,
from the record of hhmiultk!’ouﬁ-
that he had a long tecord of public m
tmni his early m

Smlmmymwathhddh_

| SHRI INDRAJIT GUPTA (Aliore):

* M Speaker, Sit, on behalf of our Growp, -

¥ wish: %0 cxpress our . docp sorcow at the
. Qemins of, Shel  Mulacnad Tansll. He
quwmwhﬂm
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[Shri Indra Jit Gupta]

House, and all of us will miss his patriar-
chal appearance and his extremely courteous
and affable manners. 1 happen to know
him personally for some-years because, as it
happened, he and I were residing in the
same place here in Delhi, and I have been
meeting him off and on. He was the
personification of courtesy and politeness
and in the House we have never know him
to get excited or to lose his tempe#® or raise
his voice. He had a long and proud record
in the service of the country, and particularly
in the service of the community to which
he belonged. I am sure that for that
community particulary his demise will be a
very grievous blow.

Sir, as the Prime Minister has correctly
pointéd out, whenever the occasion has
arisen in times of national crisis or emer-
gency, Shri Muhammad Ismail always spoke
here in unequivocal terms as a patriot
putting the interests of the courtry and the
nation above all else, snd I am sure all
Members respected him very much for that.

On behalf of our Group, we request you
to convey our heartfelt condolence to his
family and through you, 1 would al so like to
express our sympathy to the entire minority
community which I know has suffered a
very heavy loss in his death, As faras
I know, he has been the President of the
Indian Muslim League since 1948, which
goes to show in what great esteem and
respect he was held by the minority commu-
nity.

I hope that you will convey our
heartfelt condolences to his bereaved family.

SHRI G.V ISWANATHAN (Wandiwash):
Mr. Speaker, Sir, it is with great shock that
we received the news of the demise of Shri
Muhammad Ismail, the leader of the
Indian Union Muslim League, He was a
widely respected leader throughout the
country and especially throughout the
length and breadth of Tamil Nadu and
Kerala. He was known for his simple
living and high thinking. He was a symbol
of decency and dignity. He was elected
three times from the Manjeri constituency
in Keraia. Though he was living in Madras
city, he used to to file his nomination
papers and come back to the Madras city,
and the result used to be announced that
. Shri Muhammad Ismail has been elected
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from Manjeri constituency. His influence
was much so amongst the people of Kerala
and Tamil Nadu. It isa great loss to our
Parliament as well as to the political life
of this country.

I request you convey our feelings of
sorrow to his bereaved family.

gro FA&HN TIUIFW quIT (T'IAR)
geqe] AEIRT, HIT d AIAAIT g€ =Y
AIgtAE TFATE St & fA9rT 9T 79T g9
FY ST H WEH FTATAT FIT gE AT
¥ fraga svar g f5 s 3a F aftar
Jw ZATY @Ergafa M gedear agErd
T F52 BT |

DR. KARNI SINGH (Bikaner) : Sir,
on behalf of the United Independent Parlia-
mentary Group, we wish to associate our-
selves with the great sense of loss expressed
in this House today on the passsing away of
a very old friend of ours, Shri Muham-
mad Ismail. He was a very kind and soft-
spoken Member of Parliament, respected
and loved by all. We will miss him very
much. :

I request you on behalf of our Group to
kindly convey to the members of his family
our heartfelt condolences.

SHRI SAMAR GUHA (Contai) : Sir, I
associate myself with the feelings of this
house in expressing our deep condelences at
the sad demise of Shri Muhammad Ismail,
He was an old Member of this House and
we would miss him greatly. He has been in
Parliament since 1967 he was first in the
Constituent Assembly and then in the Rajya
Sabha and from 1962 onwards in this house.
Although we had our political differences-
radical differences-yet, his dignified demean-
our, his humanitarian feeling and his attitu-
de towards life made maay Members of this
house to draw close to him, He was always
very friendly to other Members of this
House. We know his valuable contribution
as a Parliamentarian. His passing away
will no doubt be a blow to the minority
community, even though in the coming days
minority community and majority community
may have the same connotation which these
words had in pre-independent days. I hope
his passing away will have to be viewed
differently, in the naiional perspective, We
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hope his. friends and followers will be able
to view things in the larger perspective and
we will bé able to integrate thent in a natio-
nal community. [ express again our deep
condolences and request you to convey on
behalf of our party our deep mourning and
sympathy to the bereaved family,

SHRI R. V. SWAMINATHAN (Madu-
rai): I join my voice to the sentiments which
you and the Prime Minister and other Mem-
bers expressed in the House, I knew Mr. Is-
mail for a long time. When he entered in

1946 the Madras Legislative Assembly as the

leader of the Muslim- League, I was-also
elected as a Congress Member and we had

been working together in that House. Though'

we were in different parties,, he was very
gentlemanly and always accommodated the
other viewpoint. He comes from a res-
pectable family in Tinnevelly district and is
well' respected’ in Tamilnad, So, I also
wish to join in the sentiments expressed’ by
the House.

SHRI P, VENKATASUBBAIAH (Nan-
dyal) : I too had the privilege of being a
meniber of the composite Madras Assembly
along with Mr, Swaminathan and Mr. Ismail,
leader of the Muslim League party. In
those days when we had not attained Inde-
pendence, we differed politically. Even
then'the  presence of Mr. Ismail had a so-
bering effect on the politics of Madras State
in those days ; Itrequired great courage to

organies the Muslim League in India and

he had been. President of that organisation
for a number of years. He was good parlia-
mentarian who occupied important positions
in both the Constituent Assembly and in the
Lok Sabha., Whatever may “be our politi-
cal'differences, personally he was' a man of
great charm and unimpeachable integrity.

The country has lost a great soul in the sad

demise of Mr. Ismail and I request you to
convey: our feelings to the bereaved family.

MR. SPEAKER : The House may stand
in silence for a shortwhile.

The-members. then-stood in silence for a short-
while.

B

ORAL ANSWERS TO QUESTIONS

Increase in Price of Indigenous Tractors

*261. SHRI‘N. K. SANGHT': will' the"

Minister of INDUSTRIAL DEVELOP-

. CHAITRA 16, 1894 (SAKA)
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MENT be pleased to state :

(a) whether Government have perm{ttqd
increase of price of tractors produced in the
country twice during the last one year ;

(b) whether the second incréase was
based on the recommendation of the Bureau'
of Industrial Costs and Prices, as was doné
in the casé'of the' first increase ; and

(c) if not, the reasons why the Bureau
was not consulted and the justification for
effecting the second increase within one
year 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) and (b). Yes, Sir.

(c) Does not arise. °

SHRI N. K.. SANGHI : My question
has not been answered. I specifically asked
in part (b) whether the second increase was
based on the recommendation of the Bureau
of Industrial Costs and Prices, as was done
in the case of the first increase and he says
that it does not arise. What does he mean ?

SHRI MOINUL HAQUE CHOU-
DHURY : The hon..Member has not follow-
ed the answer. I said ‘yes’, for parts (a) and
(b) of the question. That means that the
second’ increase was based on the recommen-
dation of the Bureau of Industrial Costs and
Prices as was done in the case of the first
increase.

SHRT N. K. SANGHI : It is really a
serious matter that the Government has
approved prices, increasing the price twice in
a year by 30 to 35 per cent. particularly
when in the case of cars they did not allow
an increase and it was only the court which
allowed the increase. May I know the reason
for following such a fantastic increase twice
in a year and not waiting for at least one
year to give it a trial ?

SHRI MOINUL HAQUE CHOU-
DHURY : The first report was given in July
1971 and Government notified the price on
1.10. 71 . As soon as it was notified,
representations were received from the
various manufacturers bringing out certain
points. These were sent to the Burgau Jor
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examination. They re-examined and recom-
mended the price again, and that was notifi-
ed on 11th February 1972,

SHRI N. K. SANGHI: He has not
replied why he did not wait for atleast a
year before giving a seccond increase. Did
the Bureau of Costs and Prices indicate in
their recommendation that proper data were
not available from the manufacture, and
was this increase allowed in spite of that ?

SHRI MOINUL HAQUE CHOU-
DHURY : The manufacturers made certain
complaints with regard to the price recom-
mended. They brought out certain points
and said those facts had not been taken into
consideration. These were forwarded to the
Bureau, the Bureau considered them, they
bad a denovo look into the question and
they recommened the price. Therefore, the
price was given to them.

SHR1 SHANKFRRAQ SAVANT : How
does the increased price of indigenous
tractors compare with that of the imported
tractors of same utility and same horse
power ?

SHRI MOINUL HAQUE CHOU-
DHURY : I want notice for that.

sft waw fag : \r wradg =N o
W T %7y fewrgh fis o e
:‘;#‘I:\'QMWW wf Nag

SHRI MOINUL HAQUE CHOU-
DHURY : We hope thathere will be an
increased in production,

SHRi INDRAJIT GUPTA : The hon,
Member asked whether as a result of the
price increase there has been an increase in
production. We are not interested in his
hopes. We want to know whether, asa
matter of fact, there has been an increase or
not.

SHRI MOINUL HAQUE CHOU-
DHURY : The prices were increased only a
few months back. Therefore, it has to be
reflected in future,

o wRMTIAW aidg ¢ ¥ar Hof
AT g WA RN U w0 fe oqgw
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aRee 1971 ¥ oY wwe ek of ot
T fe weadr 1972 # fiwa aarf ok,
wRT § Srd M A A 7 g9k
IOy {ZEMAR F4T ¥ Hrmd 5 g
T, 90 6 ¥ 6 g Wy AR fgy-
T ¥ 6 TATT 7T Ay, & 4T 7T
¥ 3w wifes ©f aftwre w7 foaar ot e
frrafarslt & sy feg & forads wrear o
#ind ot fomd Foaml & agr oamar
HATT FAT W ITHY WPT  VATRT T9AT
2T g8 ? ¥uw 3 wFHA A% AW Ty
T ¥qT ®TW 91 ?

SHRI MOINUL HAQUE CHOU-
DHURY : There are several reasons given
for the increase of the price, These also
include the increased price of the imported
compunants.

Pian {o raise earnings of persons getting
Rs. 15 or less a month

*262. DR.KARNI SINGH :

SHRI FATEH SINGH RAO GAEKWAD

Will the Minister of PLANNING be
pleased to state :

(a) the percentage of the total popula-
tion of the country getting Rs. 15 or less a
month in 1971; and

(b) to what extent Government plans to
raise their earnings during the course of the
next three years ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA)

(a) Data on income distribution by size
groups for 1971 are not available and hence
it is not possible to indicate as to what
percentage of population was getting Rs. 15
per month or less.

(b) Bvery attempt is beiag made to
raiso the level of ocarnings of the poorer
sections. However, in the abeence of firm
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statistics on income distribution it has not
been possible to set any gquantitative targets,

DR. KARNI SINGH : By when do we
think a target of Rs. 500 minimum wage
can be achieved and by when do we positive-
ly think that total employment in this
country will be provided ?

SHRI MOHAN DHARIA : It is very
difficult to indicate it at this stage, but I
can assure the House on behalf of Govern-
ment that all possible endeavours shall be
made and are being made to see that we
achieve these targets,

DR. KARNI SINGH: You have to
give this House some indication, say, 5
years or 10 years or something.

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE and TECHNOLOGY (SHRI C.
SUBRAMANIAM) : The exercise is being
made wtth reference to the fifth Five Year
Plan. Perhaps as soon as we finish this
exercise, it will be possible to give an
indication to the House how soon it will
be possible to tackle this problem, which
is a very difficult problem.

DR, KARNI SINGH : Do Government
have proposals for unemployment relief for
those who cannot work as in the United
States and UK. and do Government have
Proposals to make the right to worka
fundamental right ?

SHRI MOHAN DHARIA : It is not
posssble for this country to give doles to
those who are unemployed, because it will
create inflationary trends. So. we cannot
accopt thh suggestion,

About making the right to work a
fundamental right, there is no such proposal
at present. However, we want to create
condition so that every person who is
propared to work gets work as of right.

SHRI C. SUBRAMANIAM : May 1
add to that answer? The hon. member
referred to USA and UK. There the un-
employment lovel is 3 to 4 per cent. Even
that is supposed to be high. Therefore, it is
possible to consider giving doles there. But
when we have such a large magnitude of un-
employment, certainly to think in terms of
doles will be very unpeslistic, if I may say
W .
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SHRI FATESINGHRAO GAEKWAD :
You will no doubt agree that this is a
rather sad reflection on this ministry that it
is not possible for them to possess these
important statistics, May I know the reasons
for this lapse and what, if anything, is

being done to rectify it ?

SHRI MOHAN DHARIA : We are
having some agencies in the country like the
National Sample Survey through which
we try to collect these figures. We are
again making all possible endeavours to see
that we get all these data and information.
While giving & new style to the whole
functioning of the Planning Commission, we
want to collect all possible data and infor-
mation and to have such agencies which will
bring these data.

SHRI INDRAJIT GUPTA : ‘The
minister said that no statistics are available
regarding the number of people who are
getting Rs. 15 or less I want to know what
is the lowest income slab for which Govern-
ment dues possess statistical data and what
is the number of people or percentage of
population coming within that lowest income
slab, for which statistics are available ?

SHRI C. SUBRAMANIAM : We have
had a semple survey and we have figures
available for 1967-68. But that goes only into
consumption and not on income. On that
basis, the population which has consumption
below the standard level 1s roughly about 35
per cent,

SHRI SAMAR GUHA : It is a fact
that in each census the income per family as
also the number of members of each family
is taken into account ? If so, whatis the
difficulty on the part of the government,
particularly the Planning Commission, to
make an assessment of the per capita income
of the members in different slabs ? Is it not
a fact that a sample survey does not give a
correct assessment of the per capita income
under different slabs ?

SHRI C. SUBRAMANIAM : Unfortu-
nately, the census did not cover this aspest.
That is why we are not in a position to give
it. So. we have used the other method to
find out the level of consumption, which is
more important than real income,
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SHRI R. V. SWAMINATHAN : Is the
hon. Minister aware of the fact that there
are marginal farmers in the country whose
income is less than Rs. 15 per month ?

SHRI MOHAN DHARIA : Itis not
possible to give that information just now.
But I do concede that there are marginal or
small farmers who are not having adequate
income according to the standasds of modern

living.

SHRI JYOTIRMOY BOSU : Will the
hon. Minister kindly tell us whether it is a
fact or not that according to a recent survey
India has the lowest per capita income in
the world, that is, 72 dollars per head per
annum? If so, what steps are being taken to
improve the position?

SHRI C. SUBRAMANIAM : Yes, Sir.
We are aware that we are one of the lowest
as for as per capita income is concerned, and
we are making continuous efforts to improve
the position, inspite of the obstacles present-
ed by a certain section of the population.

Committee On Border Publicity

*264. SHRI K. MALLANNA :
SHR1 HARI KISHORE SINGH :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state :

(a) whether the Committee on Border
Publicity has since submitted its report ;

(b) if so, the recommendations made by
the Committee ; and

(c) whether the recommendations have

since been examined and implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) Yes, Sir.

(b) and (c). The report of the Committee
is under examination,

SHRI K. MALLANNA: Maye 1 know
how much time they will take and when
jt will be implemented? '

APRIL 5, 1972
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MR. SPEAKER: That is the normal
supplementary when the answe1 is that ‘“‘the
matier is under consideration®.

SHRIMATI NANDINI SATPATHTY :
there are a number of recommendations by
the Border Publicity Team. Some of those
recommendations which have got immediate

effect, like strengthening some of the
existing transmitters in border areas,
having some highpower transmitters in

certain areas, having a TV centre in Punjab
etc. Have already bsen implemented. The
other recommendations are under examinna-
tion, and it will take some time, because
this is a very big report which has gone
into different aspects of publicity in border
areas.

Report of Study Team on Identifying
Causes of Decline in Marjor Industries

*265 SHRI DHARAMRAO AFZAL-
PURKAR: Will the Minister of PLANNING
be pleased to state:

(a) whether a Study Team set up by
the Planning Commission to identify the
causes of decline in major industries in the
country has submitted its report; and

(b) if so, the main findings thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b): The
Planning Commission have not set up any
Study Team to identify the causes of decline
in major industries. However, as mentioned
in “The Fourth Plan Mid-term Appraisal”,
an industry-wise analysis in respect of certain
major industries is being made in consulta-
tion with the Ministries concerned to
idetnify the specific problems of each
industry and take remedial measures. In
respect of public sector projects, an action
Group has been set up to study in depth
the various problems of selected public
sector enterprises on a unit-wise basis and
to suggest suitable remedial measures.

SHR1 DHARAMRAO AFZALPURKAR *
From the answer it is quite clear that an
action group has been setup to study the
situation and also to submit the report.
For how long is this action group working
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~ and how many person are there in the
- group?

' SHRI MOHAN DHARIA: The action
group had been set up about two or three
months back. The member of the Plan-
ning Commission, Shri Pathak, is in charge
of this action group and there are five more
members, They are going round various
public sector units and have already started
their work.

SHRI DHARAMRAO AFZALPUR-
KAR: Has any specific period been mention-
ed for the submision of the report by this
action group?

SHRI MOHAN DHARIA: Even though
no specific perod has been mentioned, we
have already instructed this group not only
to do it as quickly as possible but this
House will be happy to know that they
have this time visited twelve major public
sector undertakings and have submitted
their interim report. Action is being taken
toremove these backlogs.

SHRI VIKRAM MAHAJAN: What
prevented you from anticipating the causes
for the decline in the major industries?

SHRI MOHAN DHARIA: Nothing
has prevented us; on the contrary, in the
~ mid-term appraisal report we have identified
F the causes. They include shoat age of raw
materials, the problem of mismanagement

- and what-not.

SHRI K.
Jyotirmoy Bosu.

MANOHARAN : And

SHRI MOHAN DHARIA: That is also
true; industrial unrest is also omne of the
major reasons for the setback that we have
received so far as our industrial progress is
concerned We are trying to remove all
these difficulties, but we do not intend to
remove Shri Jyotirmoy Bosu.

SHRI JYOTIRMOY BOSU : Since
- my name has been dragged into it, will the
~ Minister take the trouble of reading the
- publication of the Government of West
“Bengal, entitled Labour 1970 and enlighten
- himself a little more?
- SHRI S. M. BANERIJEE: Since' the
- member of the Planning Commission have

CHAITRA 16, 1894 (SAKA)
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identified the reasons or the causes for the
decline in major industries, I would like to
know whether, in view of the decline in
the major industries due to mismanagement
by certain private sector units, they are also
considering nationalisation of some of the
major industries and submit a report to the
Government.

SHRI MOHAN DHARIA: [ have
already said that mismanagement is one of
the reasons. Regarding nationalisation of
industry, the Industries Minister has made
the policy very clear. If there is any
mismanagement we are having powers even
to take over the industry.

The Government has made it very clear
that if need be such industries will be taken
over; otherwise, there is no ad hoc policy
of nationalisation so far as the Govrenment
is concerned,

SHRI S. M. BANERIJEE : The day
before you did not allow the Labour Minis-
ter to be referred to, but he has refersred
to the Industrial Development Mini ter
today. I have asked a question of the
Planning Minister as to whether they are
planning that these industries may be
nationalised. I do not want the Industrial
Development Minister to answer it. For
that I can table a separate question.

MR. SPEAKER : You can ask a separate
question,

sit argrdtas fag waa : 94 72T
F 7ot Farar fF gz saE 9x frE

farar st <gr & Y & siraar =rgar g fF a8
I F19 AW T E fow qv fF faame
frar s w@r &7

-
SHRI MOHAN DHARIA : Industries
both in the public sector and in the private
sector art being considered.

SHRI NAWAL KISHORE SINHA : In
regard to industries other than in the
public sector, he has said that he has begun
this exercise in consultation with the
ministries to which the industries belong,
When did this exercise start and what
ground have you coverd so far?
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SHRI MORAN DHARIA: During the
course of the appraisal of the Fourth Plan
we discussed the matter with several sectors
including the industrialists, the represen-
tatives of labour, scientists and also the
ministries concerned. It is only then that
we started this exercise, Scveral things
were brought to our notice including the
shortage of raw materials and immediately
a decision"was taken to import steel to
remove these bottlenmeckss. We have
already started the exercise but it is not
possible to indicate the exact date.

SHRI JYOTIRMOY BOSU : Will the
hon. Minister tell us if is not a fact that
this crisis has come dueto (a) wrong plan-
ning and (b) lack of sufficient purchasing
power for bulk of the pupulation.

SHRI MOHAN DHARIA : It will be
nnfair to say that there was wrong planning.
There were difficultics and we are trying to
remove them.

MR, SPEAKER : Members should study
rules about supplementaries. They should
avoid suggestive questions or put questions
giving information. By the time I think of
of inviting the Mcmber’s attention to that,
the Minister is already up. He almost
replies half the question by the time
1 think whether it is relevant or not.

Help renderer by Central Governmest for
Law and Order in States during Recent
Elections

268, SHRI S. C. SAMANTA : Wil
the Minister of HOME AFFAIRS be pleased
to state the nature of help sought for by
State Governments and given by the Central
Goverument in the direction of maitaining
the law and order position during the recent

polls ?
THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFIARS (SHRI1
K. C. PANT): A statement is placed on the
Table of the House.

Svaterent

At the request of the Governments of
Assam, Andra Pradbesh, Mysore, Punjab,
Haryana, Himachal Pradesh, Bihar, Manipur,
Madhys Pradesh, West Bengal, Jammu and
Kashmic, Tripurs and the Valon Testitories

- - W
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of Delhi, Pondicherry and Goa, Damaa and
Din, contingents of the C. R. P, the B. 8. F,
and armed police battalions from other States
were made available to them to supplement
their own resources in providing necessary
protection to the polling booths and staff
and the voters, and for the maintenance of
law and order during the recent polls.

Some additional arms were made avail-
able, on loan basis, to the Governments of
Bihar and West Bengal. Some vehicles and
wireless sets were alio made avsilablet to
the police forces of some States for be ter
mobllity and communication during the
elections,

SHRI S. C. SAMANTA : The state-
ment says that some additional arms were
made available on loan basis to the State
Governments of Bihar and West Bengal. 1
would like to know whether they were
utilised also by the State Governments,

. SHRI K. C. PANT : They were given on
loan basis with the idea that they would be
returned. Whether or not they were used I
cannot say straightway, My impression is
that, by and large, the law and order situa-
tion was under control during the poll
period. 1 cannot say whether in stray ins-
tances they werenot used. 1 do not have
that information.

SHRI S. C. SAMANTA : In how many
cases was the law and order situation om
the polling day threatened and the arms
used ?

MR. SPEAKER : This Question is only
about the nature of help sought and given,
That needs a separate notice. That is enti-
rely different. You are now asking for
some spercific information and facts.

SHRI G. VISWANATHAN : In view of
the fact that the C. R. P, the B, 8, F. etc.
were made available to protect the polling
booths and voters, 1 want to know why ins-
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SHRI K. C. PANT : Considering the
situation in West Bengal and Bihar, I think,
the forces there with the arms that were
referred to by my hoa. friead, did succeced
in maintaining law and order during the poll
period. It was with a view to prevent a few
stray incidents in the light of the overall
situation there and a deliberate attempt
being made by some elements to disrupt the
polls. I have no information whether any
prisoners were released and they were given
arms.

MymagmafR: aga & AW F
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=it wom wex e : feedr war e

M wr A frar, @y ST § A
wigat | Afea gw ag N Fed el

&

SHRI SAMAR MUKHERIJEE : May
I know how many were murdered or killed
during the election period ?

SHRI K. C. PANT : I require notice
for that.

SHRI SAMAR MUKHERIJEE : He gave
a statement in the Rajya Sabha that 30 had
been killed Is it a fact ? It had appeared

in the press.

MR. SPEAKER : Next Question.
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SHRI PARIPOORNANAND PAINULI :
In view of the fact that in the name of
small newspapers a mushroom growth of
yellow papers has cropped up in the recent
years, may | koow whether Government
propose to take effective measures to main-
tain a high standard of journalism ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) :

I fully agree with the hon, Member that,
in the name of helping the small and medi-
um newspapers, we should not go all out
to see that papers which are not genuine are
helped. This is one thing which Government
keeps in mind, and that is why, again and
again, when the question of helping small
and medium newspapers comes, we try to
find out whether thoss papers which are to
be helped are genuine or not. Certain
criteria bave been laid down because of
that,

SHRI JAGANNATH RAO : May 1
know from the hon, Minister whether the
large English newspaper which publisk more
than one edition a day get advertisements
for each edition ? For instance, Indian Express
publishes insix places, 7imds of fndia In
three places and Statesman in ‘three places,

Oral Answers 2

Are advertisoments given to each
editions of these large newspapers ?

SHRIMATI NANDINI SATPATHY :
Yes, Sir, Some of these newspapers which
are coming out from differcat centres also
get advertisements. but, we have tried to sce
that these papers which have got s chain of
newspapers should not get so0 much of
advertisoments which are inconvenient to
small and medium newepapers.

of the

SHRI JAGANNATH RAO : What is
the policy of the Government ?

Moot : wrogaw g fis
o FETTTY AT A A o oy
wreAT X §, F frwrew mfy fedr
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SHRI SHYAMNANDAN MISHRA :
May I know the total wvalue of advertise-
ments given to newspapers, both large and
sma'l ? And since the hon. Minister has been
pleased to say that the small newspapers get
60% of the total, I want to know whether it
is in terms of value or in terms of number.
Similarly, when it is said that 39.16%
bas been made available to the large news-
papers, is it in terms of wvalue or in
numbers ?

SHRIMATI NANDINI SATPATHY : It
is in terms of value. That is, 60.84 percent
were given to small and medium newspapers
during the current year, i e. upto the end of
December and 39.16 percent were given to
the big newspapers upto December 1971,

Setting up of Small Scale Industrial Units
in West Beng | under 16-Point Programme

*270. SHRI JYOTIRMOY BOSU : Will
the Minister of INDUSTRIAL DEVELOP-
MLNT be pleased to state :

(a) the places where the small-wale
industris! units planned 1o be set up 10 Wesj
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Bengal under the 16-point programme are
focated ; and

(b) a brief outline and the employment
poteatial of these units ?

THE MINISTER OF INDUSTRIAL
DEV+ LOPM ENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) and (b). The idea
is to set up 2000 units in different Districts
in the State, Details in regard to units set
up as on 3ist December, 1971 is given in
the Annexure,

ANNEXURE

Number of small scale units under the 16-
Point Programme set up in different
disfricts and started production (between
1-10-1971 and 31-12-1971).

Caleutta 23

CoochBehar 17

Jalpaiguri 6

Hooghly 15

Birbhum 6

Midnapore 32

Burdwan 52

24-Paraganas 36

Darjeeling 24

Purulia 3

Bankura 7

Malda 23

West Dinajpur 4

Howrah 59

Murshidabad 3

*Nadia 26 (*excluding 14 units
that have been
expanded)

366

————

Total SSI units organised (this includes 366
units that have already started
Pfodmon). » .. e m

Total employment potential created . .4000
Actually employed so far .. .. .. 1874

SHRI JYORTIRMOY BOSU : I want
to put a very simple question. What steps
have been taken to re-open those small-scale
iodustrial units which were closed down dus

to lack of raw materials and orders and
other difficulties ?

SHRI MOINUL. HAQUE CHOUDHU-
RY : The question is with regard to new
units,

SHRI1 JYOTIRMOY BOSU : Then, we
may as well leave the House and that will
save Rs. 51 to the Government, if we can't
put a supplementary so close to the original
question,

Mr. SPEAKER : Certain relevancy has
to be maintained.

SHRI JYOTIRMOY BOSU : It is not
relovant, Sir ? Though the question is about
new units; I have asked as to what has been
done to those closed ones, Is it not relevant ?

I leave it to you.

Mr, SPEARER : If you leave it to me,
there is no relevancy in this.
SHRI JYOTIRMOY BOSU : Well,

Mr, SPEAKER : You can as well put
xquﬂm during the time you say **Well,

SHR! JYOTIRMOY BOSU : 7 am very
distressed. Just now Mr. Indrajit Gupta
said, a question was asked from those ben-
ches about newspapers. The Minister got
up and answered, It is totally irrelevant.
But when it comes to this side.

SHRI SHYAMNANDAN MISHRA :
Their party is relevant; your party is not
relevant.

SHRI JYOTIRMOY BOSU : What steps
are they taking to see that the small-scale
industrial units get adequate stesl, non-
ferrous metals and other raw materials and
working capital 7

SHRI MOINUL HAQUE CHOUDHURY:
We are taking steps for supply of adequate
raw materials to small-scale indusiries.
Government have decided that raw matecials
would be made available to them and to see
as far as possible there will be po dissrimi~
Patios betwaen largmcale and small-ecsle
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industries. The import policy has been
announced yesterday and there also it has
been stated that raw material would be made
available to small-scale industries.

SHRI JYOTIRMOY BOSU : As per
last year's indent they were given 9 per cent
of the total requirements of steel. It should
be within the knowledge of the Minister...

SHR] SUBODH HANSDA : From the
Anpexure it is seen that 32 upits in Midna-
pur District are already under production. A
few small units were under construction.
These are small paper factories, tube-mills...

Mr. SPEAKER : There is not difference
between this question and Mr. Bosu's ques-
tion. Kindly sit down.

SHRI SUBODH HANSDA : Then, 1
would like to know from the Minister what
steps they have taken to materialise all these
new units which are under comstruction.
When will they be completed ?

Mr, SPEAKER ; Does it mean they are
under construction ?

SHRI MOINUL HAQUE CHOUDHU-
RY : I could not follow the question.

SHRJ SUBODH HANSDA : 1 would
leave apart my first question. Now I would
like to know from the hon. Minister
about this. 32 units which are already under
prodpction. 1 would like to know from the
Minister what are the names of the products
of these 32 units.

SHR]1 MOINUL HAQUE CHOUDHU-
RY : I would like to remove the misgiv-
ings. It is not 32, but 3656. 366 units are
under production. Another 134 units are
being organised. These 366 unijts are produc-
ing plastics, agricultural implements, foundry
materials, machine-shops, transistors, radios,
handloom things, handicrafts and various
other things. It is certainly impossible to
describe all of them in the short time.

SHRI JYOTIRMOY BOSU : rose—
Mr. SPEAKER : Next question,

SHRI JYOTIRMOY BOSU : I am sorey
to say this. Why are you shutting us,out ?

Mr. SPEAKER : There should be a
limit. You get yourself entangled with the
Chair; it has become a fun. You are making
fun of the whole House.

Air High Power Tranwmitier Accident
Inquiry Committes, Delhi.

4271. SHRI P. M. MEHTA : Will the
Minister of INFORMATION AND BRO-
ADCASTING be pleased to state :

(a) whbether All India Radio High
Power Transmitter Accident Inquiry Com-
mittee has submitted its report; and

(b) if so, the findings thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY)

() Yes, Sir.

(b) A statement is laid on the Table of
the House, [ Placed in library. Ses
No. L, T.—1659 172 ]

Mr. SPEAKER : May I make one requ-
est to hon. Ministers ? They should
give me at least half a minute to give the
direction to answer a question, but I find
that by the time I am preparing to give the
direction, they are halfway through
their reply, which is too bad.

SHR1 PILOO MODY : You mean that
Ministers should not be quicker than the
Chair ?

SARI P. M. MEHTA : From the state-
ment I find that :

“The Committee has however
concluded that there was no mala fide
in the conduct of any of the officials
and the necgligence of the staff was
also not so culpable as to suggest their
prosecution for an offence upder the
provision of the 1IPC."

The Committee has then made some
reccmmendations. Keeping in view the
recommendations of the committee, may I
know why the concerned authorities of AIR
and neglecied to maintain all the pecessary
and simple safety moasures ?
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SHRIMATI NANDINI SATPATHY :
That was exactly why we set up the inguity
committee, and the committee has gone into
the details and made certain recommenda-
tions. We have taken action after getting
the recommendations. Action has been initia-
ted against some of the officers who were
supposed to be negligent. Two officers were
placed under suspension. The other reco-
mmendations to bring about certain changes
in AIR equipment and other things are under
the examination of Government.

SHRI PILOO MODY : What about
Ministerial responsibility ?

SHRI P. M. MEHTA : May I know
whether any departmental inquiry is going
on, and whether the suspended employees
have been reinstated, and whether any com-
peosation has boen paid to the family of the
mechanic who lost his life as a resalt of the
accident, and if so, the amount so paid ?

SHARIMATI NANDINI SATPATHY :
Some action has aiready been Initiated agai-
nst some officers, and there is no question of
removing those  suspensions. These
people are under suspemsion. Two of the
officers are under suspension and some
departmental action has already been taken.
There is no oOther departmental inquiry
committee for this. As far as the compenaa-
tion is concerned, I do not have any infor-
mation with me just now.

SHRI FATESINGHRAO GAEKWAD :
It is obvious that it required the death of an
employee before it was thought €t by
Government to set up a committee to take
precautions which 1 would consider are nor-
mal, Why were these normal precautions
not taken in the past ?

SHRIMATI NANDINI SATPATHY :
Some procautions ocould be taken and these
people had been asked to take those precau-
tions. Even the deceased was responsibie
for not taking enough precautions. So, he
wais also one who had neglected to take
enough precautions,

AN HON. MEMBER: Itis ao one-
sided version,
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Control on Prices and Distridation of
Coment

%272 SHRI RAJDEO SINGH : Will
the Minister of Industrial Development be
pleased to state whether Government propose
to continue control on prices and distribution
of cement ?

THE MINISTER OF INDUSTRIAL
DEYELOPMENT (SHRT MOINUL HAQUE
CHOUDHURY) :

The existing arrangements for control
over price aad distribution of cement in the
country will continue for the present.

SHRI RAJDEO SINGH : May I know
the margin between the annual needs and
production ?

SHRI MOINUL HAQUE CHOUDHU-
RY : The production in the year 1971 was
14,9 million tonnes, The demand is cstimat-
ed to be 15 million toanes,

SHRI RAJDEO SINGH : Have further
steps been taken to step up the production
of cement ?

SHRI MOINUL HAQUE CHOWDHU-
RY : Yes, steps have been taken ..

SHRI VIKRAM CHAND MAHAJAN :
What steps?

SHRI PILOO MODY : Long
short steps?

MR, SPEAKER : The next step is that
the question hour is over and we proceed to
the next item of business.

steps or

WRITTEN ANSWERS TO QUESTIONS
Indo-Yegoslav-Egyptian Seeoter-Project

%263, SHRI M\M. JOSEPH : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether the tripartite Indo-Yugosiav-
Egyptian scooter project has been held up ;
(b) if so, the reasons therefor ; and

{c) the steps taken by Governmemt in
this regasd?
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THE MINISTER OF INDUSTRIAL

DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY): (a) to (b) During the
discussions heid at the tripartite meetings in
July and September, 1970, the possibility of
tripartite industrial cooperation for the
manufacture of a well known brand of
scooter which would be acceptable to all the
three countries had been recognised. The
model of the scooter which could be taken
up for manufacture on & tripartite basis is
yot to be finalised This and other related
issues concerning tripartite cooperation in
soooter manufacture will now come up for
discussion at the next meeting of the Tripar-
tite Working Group to be held at Belgrade,
Yugoslavia from the 10th April, 1972,

Assessment of Air's Programme for
Adivasis

*266. SHRI C. CHITTIBABU : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether any assessment has been
made of the AIR's special programme for
Adivasis in 36 trbal dialects ;

(b) whether they have community sets
to listen to and whether these programmes
are appreciated by the Adivasis ; and

(¢) whether on the spot recording of the
problems of Adivasis are broadcast ?

THE MINISTER OF SIATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY : (») No, Sir.

(b) Arrangement for community listening
is the responsibility of the State Govern-
ments concerned. While in the absence of
any sclentific assessment of listener reaction
it is not possible to say whether or not
these programmes #are appreciated by the
Adivasis, in preparing these programmes
care is taken that the needs and interest of
the Adivasis are met as best as possible,

(©) Yer, Sir.
warewy  swre waw ¥ e &
wrewilt oY st
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Clearing of projects by Planning Commission
for making the Country self-suffciest in
Oll Cotton and Jute

*273 SHRI P. GANGADEB:
SHRI C. T. DHANDAPANI:

Will the Minister of PLANNING be
pleased to state:

(a) whether the Planning Commission
has cleared projects aimed at making the
country self-sufficient in the vital sectors of
oll, cotton and Jute; and

(b) If s0, which are thoso projects and
where these will be set up?

THE MINISTER OF STATE IN THR
MINISTRY OF PLANNING (SHRI
MOHBAN DHARIA) : () a0d(b) The Plann.
ing Commismion has recently cloared the
follawing projects aimed at substantis)
increase in production of cotton, jute and
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Cotton

() Intensive Cotten District Pro-
gamme in  Punjab, Haryana,
Rajasthan, Maharashtra, Guja-
rat, Madhya Pradesh Andhra
Pradesh, Mysore and Tamil
Nadu,

(ii) Scheme for extension of Hybrid-
4 Cotton in Gujarat, Madhya
Pradesh, Maharashtra & Mysore

(lily Sobheme on Cotton Demonstra-

tions and development iIn

Sunderabans and coastal belt of

West  Bengal.

(iv)  Scheme for strengthening cotton

sced multiphcation programme

m the States of mn

Madhya  Pradesh, Maha-
rashtra, Andhra Pradesh, Mysore
and Tamil Nadu.

Jute

Intensive Jute District Programme in

West Bengal, Bihar, Orissa, Assam and

Andhra Pradesh.

Oilseeds

() Scheme for Soybesn Develop-
ment in Uttar Pradesh, Madhya
Pradesh, Maharashtra and
Gujarat,

(i) Scheme for Sunflower Develop-

ment in Andhra Pradesh,

Mysore, Taovl Nadu in 197273

to be continued in 1973-74 with

the sddition ofa few other
states to be decided later on.

(4) Projects for the Development
of Red Oil Palm in Kerala and
Andaman & Nilcbar Islands.

Complaints Werking

regarding
of H. M. T. Unity in Biates

%274, SHRT MUKHTIAR SINGH
MALIK : will the Minister of SNDUS-
TRIAL DEVELOPMENT be pleased to
pinto;
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(a) whether Governmenit have ressBtly
received complaints regarding the workios
of H. M. T. units In the various States Of
countrry;

(b) if so, the mature of complaints
recéived; and

(c) steps taken or proposed to be taken
by Government in this regard?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CAOUDHURY): (a) No Sir. However,
occasionally some complaints/representations
were received from employees or exemployees
with their grievences.

() and (¢). Do not arise,

Implementation of kbosla Committee
proposals re: Film Induatry

$275. SHRI BHOGENDRA JHA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have decided
to implement proposals of the Khosla
Committee regarding the film industiy ; and

(b) if 30, the main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
LBROADCASTING (SHRIMATI NANDINI
SATPATHI): (a) The report of the Khosla
Committee has been examined in detail in
consultation with the different Ministries/
Departments of the Government of India,
the State Governments, as also the various
organisations of the film industry. This
process bas taken some time. The decisions
are likely to be taken shortly.

() Does not arise,

Telscommunication Computers from
Netherlands

s ﬁlma :

Will t8e Minister of COMMUNICA-
TIONS be pioased to state |
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(a) whether Netherlands has offered
telecommunication computers to India re-
“cently, if so, the ¢ost of such a computer :

(b) the mode payment involved ; and

() the Centres where these are to be
installed ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) :
(a) Yes, Sir. The Netherlands Govern-
ment have offered to supply to India a mass-
age-switching telecommunication computer
costing about 1.5 million U. S. dollars.

(b) As the equipment is being received
in India under the Voluntary Assistance
‘Programme of the World Meteorological
Organisation, no payment is involved.

E (c) The computer will be installed at the
- headquarters of the Meteorological Depart-
. 'ment at New Delhi.

 Doing away with Privileges of
I. C. S. Officers

*277. SHRI S. M. BANERIJEE : Will
the PRIME MINISTER be pleased to state :

(a) ‘whether final decision has been taken
IF' todo away with the privileges of I. C. S.
~ Officers ; and

(b) if not, the reasons for the delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
| IN' THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The Government of India have decidedto
introduce a Bill in Parliament to provide for
,_:thc deletion of Articlc 314 of the Constitu-
tioa which, inter alia, protects certain special
- conditions of service of former members of
the erstwhile Indian Civil Service, and to
take necessary incidental, supplemental and
eonsequenual measures.

Plastic Containers for Packing Industrial and
other Materials

*278. SHRIG. Y. KRISHNAN will
Minister of INDUSTRIAL DE?ELUP*
MENT be pleasd o sate :
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(a) whether Government have finalised
the question of using plantic containers for
packing industrial and other materials ; and

(b) if so, how much foreign exchange
would be saved as a result thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) and (b) . While there
is no specific proposal as such under consi-
deration, it is the general policy of Govern-
ment to encourage such substitution, pjow-
ever, Indian Standards Institution has evolved
standard prescribing requirements, methods
sampling and tests for polyethylene con-
tainers of nominal capacity of 5 litres and
above. The containers manufactured in
terms of this standard can be used for trans-
porting liquids including medicines, synthetic
detergents, vegetable oils, fruit juices, gly-
cerine, petroleum products, mineral oils,
non-oxidising organic acids etc. Athough
there will be some reduction in the import
of tin plates through greater use of PVC)
plastic containers the extent of saving in
foreign exchange on this account is difficult
to determine.

Stoppage of Subsidy to News Agencies not
Imelcmenting the Wage Board’s
Recommendations

*279. SHRI R.P. DAS: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether Government are considering
to stop the subsidy to those News Agencies,
which have not implemented the Wage
Board’s recommmendations ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) No subsidy is granted
by Government to mnews agencies. All
India Radio and other Government sub-
scribers are paying subscriptions to news
angencies, on mutuatly agrezd terms, for the
news services they use.

(b) Does not arise.
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Settiog up of Newsprint Plant at
Kottayam (Kerala

+280. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of INDUST-
RIAL DEVELOPMENT be ploased to state :

(a) the pogress made so facr to establish
News Print Plant in the District of Kottayam
in Kerala State ; and

(b) the employment potential of the said
project 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) The followinw steps
have been taken towards implementation of
the ijcct L2

(i) A detailed project report has
been prepared,

(i) A project Administrator with
the mecessary complement of
skeleton staff, is being appoinned
to take care of the preliminary
work.

(i) Proceedings for the acquisition

of the selected site have been

initiated.

(iv) The problem of salinity of water

is being tackled.

(v) Necessary tests regarding the
suitability of the raw materials
have been completed.

(vi) Discussions with the Kerala

State Government on infrastruc-

tural facilities are in progress.

(b) Direct employment potentiality is
estimated at 1000 which indirect potentiality
may be of the order of 5000,

Antl-Nationa! and Pro-Pakistanl slogans in
Kashmir .

1965. SHRI BISHANATH JHUNJHUN-
WALA : Will the Minister of HOMSE
AFFAIRS be pleased u} state :

(a) whether Government are aware
that on the 2nd March, 1972, a large
crowd raised anti national and pro-pakistani
slogans in Srinagar ;
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(b) whether some organised groups of
persons under political garb are inciting anti-
national feclings among the people of
Kashmir ; and

(c) if s0o, whether Government have
made foll enquicies to find out the modus
operandi of these Pscudo-political organisa-
tions and to what extent they are being
engineered by foreign powers and the number
of persons arrested and the steps that have
been taken against them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS : (SHRI
K. C. PANT). (a) According to the infor-
mation supplied by the tate Government,
on the 2nd March, 1972, a crowd assembled
outside the Hotel Badsha in Srinagar where
Maulvi Farooq had gone to address a press
conference, The crowd began shouting
slogans such as * YEH MULK HAMARA
HAI, ISKI HIFAZAT HAM KARENGE,
QAUMI YEKJAHATI ZINDABAD,
AWAAZ DO HAM EK HAIN, and
ISLAM ZINDABAD".

(b) The State Government have intimat-
ed that nothing of such nature has come to
notice.

(c¢) Does not arise. The State Govern-
ment have intimated that ten persons have
so for been arrested in connection with this
incident and that further investigation is in
progress,

Small Scale Industries in Blhar

1966, KUMARI KAMLA KUMARI :
Will the Minister of INDUSTRIAL
DEYELOPMENT be pleased to state :

(a) the total number of small scale indus-
tries together with the names of places where
they are situated in Bihar District-wise ;

(b) whethe Government have received
any memorandum from these industries
regarding supply of iron and steel ; and

(c) if so, the main feature thereof and
the reaction of the Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP
MENT (SHRI AR PRASAD)
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(a) The total number of units registored
with the Directorate of Industries in Bihar
as on 31.3.1971 was 8637, Collection of
information indicating the names of places
where these units are situated will not be
commensurate with the time and labour
involved in its collection.

(b) & (c). Yes, Sir. There are general short-
age of iron and steel in the country and it
is not a problem peculiar to Bihar alone.
The Government is making continuous
efforts to increase the allocation of iron and
steel for the small scale sector as a whole.
Sometime back it was also decided to import
iron and steel specifically for small Scale
Industries for an amount of Rs. *0 00 crores.

Shifting of Capital of Gujarat

1967. SHRI SOMCHAND SOLANKI :
Will the Minister of HOME AFFAIRS ba

pleased to state :

(a) whether the proposal for a new
capital of Guwarat State at Gandhinagar
has been dropped ;

(b) if <o, the reason therefor ; and

(c) whether Central Government propose
to transfer the constructed buildings to the
mullitary camp at Gandhinagar ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS : (SHRI
F, H. MOHSIN) : (a) No, Srr.

(b) and (c¢). Do not arise.
Criteria for Providing Funds To States

1968. SHR1 MARTAND SINGH : Will
the Minister of PLANNING be pleased to
state :

(@) the criteria determined by Govern-
ment while making allocation of funds
for Annual Plans of the States ; and

(b) the amount granted by the Central
Government, State.wise, during 1968-6Y,
1969-70 and 1970-71?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA). (a) and (b). The
size of the Anpual Plans of States is
determined on the basis of the Central
assistance and their own resources,

The sectoral distribution of the total

rescurcos available for the Annual Plans is
worked on the basis of the actual progress in
the previous year, the anticipated performan-
ce the current year and the five year target
in financial and physical terms.

The total assistance of Rs. 590 crores
available for the States Annual Plan 1968-69
was distributed among individual States on
the basis of the proportion between the five
year assistance of individual States (1966-71)
and the total five year Central assistance
available to all S:ates after applying a
correction factor to the extent of 1/3rd of
over payment or short payment of Central
assistance during 1966-67 and 1967-68 as the
case may be in case of individual States. An
additional amount of Rs.26.90 crores was
allocated later in the year to a few States
for accelerating the progress of a few major
irrigation schemes and minor irrigation'and
for meeting the special requirements of
Nagaland.

As for the year 1969-70 and 1970-71, the
distribution of total assistance available for
States’ Anpnual Plans was made 1n the
same proportion as the Fourth Plan (1969-74)
Central assistance of each State : bears to
the total Fourth Plan (1969-74) Central
assistance for all States,

The grant component of the Central
assistance in 1968-69 was determined on the
basis of schemetic patterns of assistance in
vogue in that year. Since the commencement
of the Fourth Five Year Plan—1969-70, a
fixed proportion of the total Central assis-
tance (30Y,) is uniformally made available
in the form of grant to all the States. In
case of development Plans of Nagaland, hill
areas of Assam, U.P. , West Bengal, Tamul
Nadu and border areas of Himachal Pradesh
and Jammu and Kashmir more liberal grant
component is made available,

A statement is laid on the Table of the
House indicating the Central assistance (loan
and grant) sanctioned for the States, Annual
Plans 1968-69, 1969-70 and 1970-71 [Placed in
library. see No LT-1660 172 ]

Shifting of Units of Thumba Space
Research Centre to Hyderabad

1969. SHRI VAYALAR RAVI: Will the
Minister of ATOMIC ENERGY be plalgq
10 state @
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(a) whether there is any proposal to
shift any unit of the Thumba Space Rerearch
Centre to Hyderabad ; and

(b) if so, the reasons therefor ?

THE PRIME MINISTER, MiNISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS. MINISTER OF HOME
AFFAIRS AND M'NISTER OF INFOR-
MATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) : (a) The
question of shifting the Satellite Systeos
Division of the Space Science and
Technology Centre from Thumba to Hydera-
bad or Bangelore is under consideration.

(b) The environmental test facilities
necessary for the future programme of work
of the Satellite Systems Division are present-
ly available at Hyderabad and Bangelore.
The setting up of such facilities at Thumba
would not only be very expensive but would
also involve considerable delays in the
schedule of the proposed satellite programme.
1t is desirable to conduct the work of the
Satellite Systems Division away from coastal
areas to avoid solar cells, with which the
satellite is to be equipped, being exposed to
saline corrosion,

Educated Unemployed in States

1970. SHRI VAYALAR RAYVI : Wil
the Minister of PLANNING be pleased to
siate ;

(a) the names of first four States having
the largest number of cducated unemployed
people, on priority basis ; and

(b) whether Government have any

proposal to give special assistance to these
States to solve their unemployment problem?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). No
reliable estimates of unemployment in differ-
ent States available. According to informa-
tion available from the employment
Exchanges, the largest number of job seckers
with qualifications of matriculation and
above are registered in West Bengal (3.69
lakhs) followed Ly Uttar Pradesh (2.32
lakhs), Kerala (201 lakhs) and Maharashirs
(199 lakhs),
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All possible efferts are being made by
QGoverament of India to provide incressing
employment opportunities for educated
unemployed in warlous Siates. Special
programmes involving an annux! outlay of
Rs. 25 crores were initiated in 197172 for
the educated unemployed.

These inclade :

1, expansion and improvement of the
quality of primary education.

2. rural engineering surveys,

3. agro.servioe centres,

4., acoslerated development of
consumer cooperatives,

§. support to small entrepreneurs.

6. preparation of road projects ; and

7. rural watee supply schemes.

An allocation of Rs. 30 crores for
expansion and improvement of primary
education and Rs., 60 crores for special
employment schemes is envisaged in the
Budget for 1972-73. Besides continuing the
programmes initiated in 1971-72, it is propos-
ed to utilise a part of the additional amount
for generating employment and traming
opportunities for highly qualified technical
personnel like engineers, technologists and
sclentists in all the States. This scheme
would include the stepping up of research
and development ecffort, natural resources
surveys, on a national scale, strengthening
of the technological base and personnel of
Public Sector Enterprises and evaluation of
technology, both indigenous and imported.
It is also proposed to earmark some amount
for allocation to the different State Govern-
ments and Union Territorles for formulating
programmes for ting increasing
employment opportunities for all sections of
the population including highly technical
personnel like engineers and scientists. No
special assistance is boing considered for any
particuiar State at present,

Allotment of Time for Regional Languages in
T. V. Programmes

1971, SHRI S. D. SOMASUNDA-
RAM : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state :

(s) the critecia on which time for regio-
nal languages is allotted on the T, V.
programmes ; and
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(b) the average montlly timings atiotted
to Tamit, Telugu, Kamnada and Malayalem
during the Inst six menths ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) and (b). Bulk of the
programmes of Delhi TV station are in
Hindi. Programmes in English come sext.
No time has specifically been allptted te
regional languages, Joeluding Tamil, Talugu,
Malayalam and Kannada, However, feature
films and some items of music in these langu-
ages are included in the programmes, and
their total duration works out to about two-
and-a-half hours every month

China Clay Industry in Cannanore
District (Kerala)

1972 SHRI RAMACHANDRAN
KANDANNAPPALLI - Will the Mimster
of INDUSTRIAL DEVELOPMENT be
pleased to state :

(a) whether Government are aware of
the existence of large quantity of China clay
in Cannanore District of Kerala ; and

(b) if 50, whether Government propose
to start some industries using this china
clay in this area ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRA-
BAD) : (a) Yes, Sir

(b) Information has been called for from
the State Government and will be laid on
the Table of the House

Take oyer of Rishagdson and
Cruddas Co., Bambay

1973, B8HRI MUHAMMED SHER-
IFF : Will the Mialster of INDUSTRIAL
DEVELOPMENT be pleased to state:

(») whethér Government propose to take
over Richardson pnd Cryddas Co., Bombay ;
and

{b) f so, the salient feattires of the pro-
posals ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRA-
SAD) : (a) Yes, Sir.

(b) The varicus aspecis and detsils af
the proposal, which eavisages Patliamentary
Leghlation, are pressntly under examaination.

Bank Robbery In Safdarjang Development
Eselave, Now Delhi

1974, SHRI MUHAMMED SHERIFF :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have received
any information about the two young men
who cetatped after robbing a bank in Safdar-
jang Development Eaclave, New Delhi and
are now serving sentences in Indonesia ; and

(b) if so, the steps taken by Govern-
ment in this regard ?

THE DEPUTY MINISTER IN THR
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) Yes. Two young
men namely Malik Jahaja and A. Rehman
wore arrested 1n Indonesia and they admitted
commission of bank robbery st Punjab
National Bank Safdarjang Enclave, New
Delhi.

(b) The matter has been taken up with
the Indenesian authorities for obtaining
more imformation.

Hindi Film “Joi Bangla" Uncertified

1975. SHRI MUHAMMED SHERIFF :
Will the Minister of INRORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have declared
the Hindi Film “Jol Bangla™ as uncertified
under the cinematograph Act and

(b) if so, the broad outlines thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (8) Yos, Sir. The name of the
film, however, is ‘Jol Bangla Desh’,

() The fim was given & oectificate for
universal exhibition by the. Centssl Boapd
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of Fllm Censores in October 1971, After
its release in various thestres in the country,
it was brought to the notice of the Govern-
ment by reviews in newspapers, journals
and magazines as well as by individual
complaints, that the film depicted the heroic
struggle of the freedom fighters of Bangla Desh
in a ridiculous, absurd and farcical manner
which would insult the freedom struggle of
the people of Bangla Desh, Thereupon,
Government enquired into the matter
and after giving the producers of the film
an opportunity for representing their views,
came to the conclusion that the film was
largely based on fantasy and completely
failed to depict the valiant struggle of the
Mukti Bahini with the solemnity that the
subject deserved, and that this light-hearted
treatment of a highly emotional issue was
Hkely «to hurt the feelings of those engaged
in the struggle in Bangla Desh and their
sympathisers in India. As continued exhi-
bitlon of the film would be against the
interests of friendly relations with a foreign
state, namely Bangla Desh, the film has
been uncertified.

Post Offices in Kerala

1976. SHRI RAMACHANDRA KAD-
ANNAPPALLI : Will tha Minister of
COMMUNICATIONS be pleased to state :

(a) the total numbers of Post Offices
opened in Kerala during the year 1971-72 ;
and

(b) the total number proposed to be
opened in 1972-73 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) - (a) 65
Post Offices have been opened in Kerala
during the year 1971-72,

(b) This question is under review of the
department in the light of overall targets in
the IVth plan and progress made so far,

Ausistance to Cinema Production
Unit in Kerala

1977. SHRI RAMACHANDRAN KA-
DANNAPPALLI : Will the the Minister of
INFORMATION AND BROADCASTING

be pleased to state ;
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(a) whether Government have received
any representation from Kerala Government
asking for financia! assistance for the pro-
posed Cinema Production Unit in the State ;
and

(b) if so, the resction of Governmest
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) ; (a) No, Sir.

(b) Does not arise.

Role of Forelgn Money in creating
Subversion In Kashmir

SHRI N. K. SANGHI :
SHRI C. T. DHANDAPANI :

1979,

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether an ‘Al Fatah® type organi-
sation has been smashed recently in Kash-
mir ;

(b) whether some pogitive evidence
about the supply of foreign money to this
organisation for creating subversion in Kash-
mir has come to light ; and

(c) if so, the steps taken by Govern-
ment to plug the channel of flow of money ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) to (c). According to
the information supplied by the Govern-
ment of Jammu and Kashmir, certain indi-
viduals involved in subversive activities have
recently been arrested and action is being
taken against them under the law. There is
no evidence to show that the arrested per-
sons have received foreign money for eng-
aging in subversive activitics.

Mourder of Santhals In Purnea
District of Bihar

1980, SHRI H. M, PATEL :
SHRI BISHWANATH JHUN.
JHUNWALA :

Will the Minister of HOME AFFAIRS
be pleased to state :
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{a) whether Shri Ram WNiwas Mirdha,
UnionMinister of State for Home Affairs has
stated in his report submitted to Govern-
ment that agrarian problem and siow pace
of land reforms were the root causes of the
mass murder of Santhals in Purnea Dastrict
of Bihar in November, 1971 ; and

(b) if =0, the reaction of Government in
this regard and whether any action has been
taken on the various recommendations made
in Shri Mirdha's report ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : (8) and (b) In his tour
impressions, recorded after his visit to Pur-
nea Distrct and the village where the inci-
dent had occurced Shri R. N. Mirdha,
Minister of State in the Ministry of Home
Affairs, had suggested that the State
Government should take effective measures
to protect the interest of the share-croppers
belonging to the weaker section of the
community, and implement strictly the pro-
visions of the ceiling law. His recommen-
dations have been conveyed to the State
Government and they have been requested
to inisiate on a priority basis administrative
and legislative action in the light of his
recommendations The State Government
have reported that the matter is receiving
their attention,

Former Rulers’ Accounts in Forelgn Banks

1981, SHRI N. SHIVAPPA : Will
the PRIME MINISTER be pleased to
state :

{a) whether Revenue Intelligence has
undertaken an investigation into the former
rulers’ accounts in foreign banks during the
last three years ; and

(b) if so, the nature of the investiga.
tion made and outcome thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL :
(SHRI RAM NIWAS MIRDHA) : () No,
Sir.

" () Does 8ot srise,
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Public Meeting held at T. B, Hespitai
Grounds, Kingsway Camp, Delhi

MUKHTIAR SINGH
of HOME

1982. SHRI
MALIK : Will the Minister
AFFAIRS be pleased to state :

(a) whether Government of India have
seen a letter to the Editor in the Hindustan
Time« dated the 29th February, 1972 (page
7) wherein it has been stated that a Public
Mecting for eclection purpose was held at
the T B. Hospital Ground, Kingsway Camp,
Delhi by the Delhi Congress (N) ;

(b) whether for holding such an elec-
tion meeting no permission was obtained
from the M.C.D.;

(c) whether all Members of Health and
Works Department of the M.C D. including
Health Officers, Inspectors and Engineers
were busy in making arrangements for the
meeting and if so, whether any inquiry has
been made ; and

(d) if so, the sailent feature thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. S. MOHSIN) : (a) to (d). The Govern-
ment have seen the letter to the Editor
in the Hindustan Times dated the 29th
February, 1972. The Municipal Corpora-
tion of Delhi bhas informed that the Delhi
Pradesh Congress Committee obtained
permission for holding the meeting. This
meeting was to be held in a far off corner
though within the compound wall of the
Rajan Babu T. B. Hospital and was nor
likely to cause inconvenience to the patientst
This ground has been used for holding
Ramlila celebrations in the past years.
The ground was suitable from the security
point of view also. Permission was given
for holding that meeting and rent of
Rs. 40/- in this connection was eharged
from the Pradesh Congress Committee. The
Pradesh Congress Committee also opened
the boundry wall at two places for
providing passage and damages @ Rs. 15/-
per running ft. amounting to Rs. 610/-

Congress Committos. As the ground rent
was being charged ‘and the ground was
littered with rubiblsh snd dict, coutine saal
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tation ‘and picking work was carried out
on the ground by the conservancy staff
on the "morning of the I5th February,
1972. Further 'as the passage ‘to the
ground was blocked by earth which had
been excavated for laying sewer mear the
boundry wall some staff belonging to the
Engineering Department was deployed to
remove that earth., No arrangements were
however made by the Zonal Health Officer
or the Zonal Engineer or their staff for
the meeting as such.

Allotment of Steel Quota to West Bengal

1983. SHRI N. K. SANGHI : Will
the Minister of INDUSTRIAL "DEVELOP-
MENT be pleased to -state:

(a) whether West Bengal Government’s
request for special quota for steel allotment
has'not been agreed to ; and

(b) if so, the reasons theréfor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT SHRI SIDDHESHWAR PRASAD):
(a) and (b) . Under the present distribution
system, there are no State-wise allocation.
'Despatches of steel are regulated by -Steel
Priority Committee taking into account the
end-use for 'which steel iis required, ‘the
availability ‘and competing ‘demands.

Although some ‘marginal adjustments ‘in
supplies are possible, any substantial ‘ad-
hoc’ special allocation ‘can only beat the
cost of some ‘other State or Industrial
Sector. '

Post of Superintendents lying Vacant
in Delhi Administration

1984. SHRI DALIP SINGH : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) the total number of Grade
1 posts (Superintendents) lying vacant fa
the different offices of Delhi Administration
as on 29th February, 1972; and

(b) the names of Office Superinfendents
(Grade 1) working at present in the offices
of Delhi Administration who are due to
retire in 1972 and 1973 and ‘the dates
when they ate due to reftire?

'APRIL 5, 1972

Written Answers 48

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS(SHRI F,
H. MOSIN):(a) and (b). No post of Superin-

tendent  (Grade I) is lying wvacant in the

Offices of Delhi Administration, as on
29.2.'1972. The following nine Superin-
tendents (Grade I) are due “to retire during
1972 and 1973 with effect from the dates
indicated against each:—

1972
Shri Bhim Singh 3-5-72
Shri Kishan Chand 13- 5- 72
Shri Ram Charan 31-7- 72
Shri Thakur Das 1- 8- 72
1973
Shri Y. Verma 25-1-73
Shri Bhagwan Singh 14:4-73
Shri Krishan Kumar 15-6-73
Shri V. N. Asri 18-12-73
Shri Mir Singh 13-10-73

Arms and Ammunition in Possession
of Former Rulers in Madhya Pradesh

1985. SHRI A. K. GOPALAN : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government are aware
that large quantities of arms and
ammunition are in the possession of former
princes, Zamindars and Chieftains in
Madhya Pradesh; and

(b) if so, the steps taken by the Central
Government to ensure that Madhya Pradesh
Government recovers unlicensed arms?

THE MINISTER OF STATE THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
‘NEL (SHRI RAM NIWAS MIRDHA): (a)
and (b). The former Rulérs and the exemp-
tee members of their families through out
the country, including Madhya Pradesh, are
in possession of appreciable quantities of
arms and ammunition under the exemption
enjoyed by them.

After enforcement of the Consitution (26
thAmendment) Act, 1971, the Rulers ceased
to be Rulers. Accordingly, instructions
have been issued to all State Governments,
including Madhaya Pradesh, that former
Rulers should furnish. complete information
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of all the arms in their possession, and
that they should ensure that the former
Rulers in question do not dispose of their
arms for sale, gift or otherwise till they are
issued licences or permission for the same.
The Government of Madhya Pradesh have
intimated that they have issued suitable in-
structions to the District authorities and
the former Rulers in this connection.

Delhi Telepbone Subscribers Demand
To Inquire into Inflated Telephone Bills.

SHRI Y. ESWARA REDDY:
SHRI BAKSHI NAYAK:

Will the Minister of COMMUNICA-
TIONS be pleased to state :

1986.

(a) whether Government have received a
memorandum from 2000 telephone subscri-
bers including M.PS from Delhi demanding
an inquiry into the complaints of the in-
flated telephone bills;

(b) if so, the main features thereof; and
(c) the decision taken thereon?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a)
The Government have not received any
memorandum from 2000 telephone subscri-
bers inluding some M.PS., demanding in-
quiries into the complaints regarding inflated
bills. The memorandum signed by eight
subscribers and countersigned by a M. P.
has, however, been received through the
Committee on Petitions of Lok Sabha.

(b) The subscribers have complained
about inflated bills and mismanagement in
the Delhi Telephone District. They have
also requested that a procedure be evolved
for investigating the complaints of this
nature.

(c) The Committee of Petitions Lok
Sabha heard the officers of the P&T Depart-
ment on 20. 1. 1972, The P&T will take
further action on receiving the report of
the Committee on petitions.

Press Note Following Newsprint Advisory
Committee Meeting

1988. SHRI SAMAR MUKHERJEE :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:
(a) whether the attention of Government
' has been drawn to the statement made by 8
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representative of the I. E, N. S. in the News
Print Advisory Committee regarding the
Press note purporting to give the delibera-
tions and conclusions arrived at the meeting
of the Newsprint Advisory Committee meet-
ing on the 29th December, 1971;

(b) if so, the reaction of Government

thereto; and

(c) the reason for the incorrect version
of deliberations in the Press Note ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) Yes, Sir.

(b) and (c). The comment of the I. E.
N. S. representative pertained to the use of
the word ‘consensus’ in it. This word was
used in the Press release to mean the gene-
ral trend of opinion in the deliberations of
the Committee, Two other members of the
Committee, representing the Indian Langu-
age Newspapers Association, who also atten-
ded the meeting, have confirmed the position
stated in the Press release, in a subsquent
statement to the Press,

Police Investigation into Movements of the
3 Omanis who Hijacked Lufthansa Jumbo
Jet to Aden

1990. SHRI S.M. BANERIJEE :
SHRI G.Y. KRISHNAN :

Will the Minister of HOME AFFAIRS
be Pleased to state :

(a) whether Delhi Police are investi=
gating into the movements and activities in
the *Capital of the 3 Omanis who got into
the Lufthansa Jumbo Jet on 21st February,
1972 at palam Airport and hijacked it to
Aden ;

(b) if so, the results of the investigation;
and

(c) whether any person or persons have
been arrested in this connection ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : (a) No formal investiga=
tion was done by the Delhi Police but in-
formal inquiries were made in the matter,
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(b) Three Osmanian Nationals Din
Mohd, Al-Mateki, Al-Redami came to Delhi
on the night between 20/21, 1. 1972 by an
Air India flight and they had return tickets
to Athens. ‘Their immigration cards bore
fictitious names Karim Ben said, Abdul
Razzak and Sultan M. Alajrami. They
stayed for the night at Hotel Janpath where
they kept themselves confined to hotel and
it is unlikely that they had any contacts in
De:hi. In the night between 21/22.2.1972
they reached Delhi Airport from the Hotel
Janpath by the Airline coach. They were
subjected to search/frisking by the police at
the Delhi Airport before boarding the plane.
It is unlikely that they carried explosives
and arms into the plane with them. Two
of their accomplices had embarked on the
same flight one each at Hongkong and
Bangkok where there is only a random
check of passengers.

(¢) No,
TV Station at Kanpur

1991, SHRI S. M. BANERIJEE : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether a final decision has since
been taken to have a Television Station at
Kanpur during the Fourth Plan ; and

(b) if so, nature of preliminary steps
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) A TV transmitting sta-
tion at Kanpur for relaying programmes
from the TV Station at Lucknow is planned
for implementation during the Fourth
Plan.

(b) Land is being acquired and equip~
ment has been ordered,
Containers ond Closures Ltd., Calcutta

1993, SHRI ROBIN SEN -
SHRI AJIT KUMAR SAHA :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
the management of Containers and Closures
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Ltd., Calcutta, has sold raw materials out-
side and its production is being stopped ;

and

(b) if so, the action taken by Govern-
ment in the matter 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). A complaint has been received
alleging that the management of Containers
and Closures Limited, Calcutta has diverted
some raw material, namely, galvanised
sheets, ostensibly for unauthorised use,
This allegation has been referred to the
concerned authorities for investigation and
necessary action.

Survey for Collection of Date on
Unemployment

1594. SHRI RAJDEO SINGH ;
SHR!I MUHAMMED SHERIFF :

Will the PRIME MINISTER be pleased
to state :

(a) whether Government arc consider-
ing to undertake shorily a fullfledged
survey covering rural and urban areas with
a view to envolving suitable concepts and
definitions that will enable collection of
meaningful data on unemployment and
uader-employment ;

(b) whether this full-fledged survey
will be like 26th round of survey made
previously by the National Sample Survey ;
and

(¢) if not, the differing features of the
27th round of survey ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
BLECTRONICS, MINISTER OF HOMB
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI): (a) a
survey regarding employment  will
be undertasken in the 27th round of
National Sample Survey (1972.73) with the
main objective of collocting data on employ-
ment and unemployment both in urbaa
and roral areas. Its object will not be
merely io egvolve suitable concepts aud
delinitlons, -



i3

(b) No, Sir.

(c) Collection of data on employment
and unemployment is not the principal
objective of the National Sample Survey in
the 26th round, though some information
on employment on & limited scale is being
collected. The survey to be undertaken in
the 27th round is designed to collect
detalled information on employment and
unemployment both in urban and rural
arcas.

Production of Artificial Limbs

1995, SHR1 B. K. DASCHOWDHURY :
Will the Munister of INDUSTRIAL
DEVELOPMENT be pleased to state

() whether Government have con-
sidered the question of setting up an
industrial unit for the production of
artificial limbs In the country ; and

(b) if so, the sallent features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):

(2) and (b). A proposal to set up &
Plant for the manufacture of Artficial
Limbs and Components is under active
consideration of the Government. Details
of the scheme have not yet been finalised.

Assam Police Personnel Injured by
Nagaland Police

1996. SHRI DINESH CHANDRA
GOSWAMI : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the Nagaland Police
inflicted bayonet injuries on two Assam
Police personnel at Amguri Village of
Assam on 7th of March, 1972; and

(b) if so, what stcps Government are
taking to prevent recurrence of such inci-
dents in future ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) Yes, Sir, butin the
Geleki Resorved Forest.

(b) The two State Governments were
contacted and advised suitably. The
Adviser on Assam Nagaland boundary also
visited the States and under his guidance
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the two Governments have reached tempo-
rary agreement including withdrawal of
armed police personnel from the area of
the Geleki Reserved Forest pending his
recommendstions on the boundary problem.

Central Assistance to West Bengal
Industries

1997. SHRI N K. SANGHI: Wil
the Minlster of INDUSTRIAL DEVELOP-
MENT be pleased to state ;

(a) the total amount of Centrol assis-
tance given to West Bengal industrial
projects during Third and Fourth Five
Year Plan period ;

(b) how much of the amount was
utilised and what has been the increase in
::::lumhl output and employment potential;

(c) the reasons for non-utilisation of
the allotted funds in full ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDD!-!hESHWAR PRASAD):
(a) to (c): Central assistance to States
is not related to any specific scheme or
programme under the State Plan but is
given to the States through block grants
and block loans, The total Central assis-
tance to West Bengal during the Fourth
Plan is as follows :

Rs. crores

Total State Central

Outlay Resources Allocation
Fourth Plan 322 50 101.50 221.00
Fourth Plan 282,48 61.48 221.00
(as reappraised)
1969-70 (Actual) 45.79 6.67 39.50
1970-T1(Actual) 53.43 12.80 40.07
1971-72 (Anticipated) 6>.43 19.10 44,20
1972-73 (Approved) 73.52 30.65 42.87

The total Central astistance 1o West
Bengal during the Third Plan amounted to
Ws. 155 10 crores, against a total outlay of
Rs. 250 crores.

As Central assistance for State Plans
is on overall basis, it is pot possible o
directly relate the Central amiatance |
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specafic schemes in the industrial sector
and to link it with increased industrial out-
put and employment potential,

Activities of Asand Marg

1998, SHRI N.K, SANGHI : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) tho names of the foreign countries
where Anand Marg s functioning ;

(b) whether this organisation is receiv.
ing financial assistance from foreign
countries ; and

(c) if so, whether Government have
enquired to find out the countries remitting
money for being used in India, the quan-
tum of such financial assistance received
during the last two years and the way the
money are used ?

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS (SHRI
F.H, MOHSIN) : (a) Anand Marg claims to
have established its centres in USA, Gyyaoa,
West Germany, Kenya, Egypt, Philippines,
Australia and Hongkong.

(b) and (c) : Government are aware
that Anand Marg had been receiving
remittances from forcign sources. Precise
information regarding the quantum of
such foreign assistance received during the
last two years or about the manner of its
use is not available,

Proposal to Mannfacture Rubber and
Wooden Bullets for Countrolling Riots.

1999, SHRI K. MALLANNA :
SHRI HARI KISHORE SINGH:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether there js any proposal under
copsideration of Government to manufac-
ture rubber and wooden bullets for controll-
ing riots and violent crowds instead of
;l:i‘lll other weapons which cause d?th as

beipg used in some other [oreign
Zoutitries; and
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(b) if s0, the salient features of the
said proposal ?

THE DEPUTY MINISTER IN THE
MINISTER OF HOME AFFAIRS (SHRI
F.H. MOHSIN): (a) No, Sk, We ure
bowever conduct ing experiments in this
direction to ascertain the utility of these
special types of bullets for riot control
purposos,

(b) Does not arise.

Farm and Home Broadeasts

2000. SHRI C. CRHITTIBABU : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state the
number of occasions and the number of
representatives of farmers invited during
1971=72 to broadcast the problems of
farmers on Farm and Home broadcasts ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) * On 4,141 occasions 6,856 far-
mers were invited for broadcasts during
1971-72.

Arms Possessed by Former Rulers

2001. SHRI SHASHI BHUSHAN :
Will the Minister of HOME AFFAIRS be
pleased to state : y

() the names of former Rulers asked
to submit lists of arms possessed by them
after their privileges were abolished ;

(b) the names of former Rulers who
have submitted the said lists and the
names of those who refused to submit the
list ;

(c) the action Government propose to
take in such cases to ensure that they do
net sell them outside ; and

(d) whether the notices to send lists
to them were given in thme and if not, the
action taken or proposed to be taken
against persons responsibie for the delgy ?

THE MINISTER OF ‘STATE IN
THE MINISTRY OF HOME AFFAIRS



L1 CHAITRA 16,
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA) : (a) to (d). After the com-
mencement of the Constitution (26th
Amendment) Act, 1971 on 28. 12. 1971, the
Rulers who had been recognised by the
President have ceased to be recognised as
such., The State Governments through
whom the Arms Act is in practice adminis-
tered, have therefore been addressed to
ask all the former Rulers and exemptee
members of their families to furnish a
complete inventory of all the arms in their
possession and advising them not to dis-
pose their arms by sale, gift or otherwise
without licence or permission. The State
Governments have also been advised to
give them licences for the minimum quantity
considered necessary for their protection
and for the arms they wish to dispose of.
Inventories of such arms are being awaited
from the State Governments. NoO case
has so far been brought to the notice of
the Government of India in which a former
Ruler has refused to furnish the requisite
information or in which there has been
undue delay in asking for the inventories.
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Light and Sound Performance in
Purana Quila

2002. SHRI SHASHI BHUSHAN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

1 (a) the number of Articles who gave
- performance of Light and Sound in Purana
~ Quila, New Delhi ;

(b) the number out of them who are
permanent and the number of those who
are temporary ; the dates of their joining
service with the Song & Drama Division ;
and

" (¢) the number of hours the artistes
were required to work; and the incentive
~given to them in case they were required to
work for more hours ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) 511 staff artists, 109 casual

tists.

(b} There is no category as permanent
temporary among the. staff artists as

s
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their services are under contract. Artists
on long term contracts are termed as regular
staff artists. Artists employed on a daily
basis for specific assignments are termed
as casual artists. The regular staff artists
who are distributed over 7 regional units
apart from those in the Headquarters unit,
joined the Division on various dztes bet-
ween 24, 1. 1959 and 18, 1. 1972.

(c) Different categories of artists had
to work different hours, Those who were
called upon to work at odd hours were
provided transport facilities and refreshment.

Artistes of Song and Drama Division

2005. SHRI SHASHI BHUSHAN :
Will the Minister of INFORMATION AND
BROADCASTING bz pleased to state
whether Government propose to declare
those artistes permanent, who gave perfor-
mance of light and sound in Purana Quila,
New Delhi, and who are in the service of
the Song and Drama Division of the
Ministry for more than three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : No, Sir, the artists who per-
formed in the Sound and Light show at
Purana Quila from 27th January 1972 were
governed by the wusual rules and regula-
tions applicable to staff artists and causal
artists. No separate proposal regarding
these artists is under consideration.

Expansion of Foreign Firms

-

2004. SHRI SHASHI BHUSHAN :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state
the number aud names of foreign firms
which have been or are being given
permission for expansion in the name of
export promotion during the last one year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
During the period from 1-1-1971 to 31-12-
1971 3 Industrial Licences and 2 Letters of
Intent, for effecting substantial expansion
were issued to foreign firms involving export
obligation. The names of these firms are
as follows ;—
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Licences :
1, Associated Battery Makers (Bastern)
Ltd.; Calcutta.
2, Gramophone Company of India
Ltd. Calcatta,

3. Atlas Copco (India) Pvt. Lid,
Bombay,

MM:

Letters of Intent

1. Associated Battery Makers (Eastern)
Ltd., Calcutta,

2. Aluminium Mfg, Co. Ltd. Caluctta.
Detention of Editors of various Newspapers
under D. I. R.

APRIL 3, 1972
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2005, SHRI SHASHI BHUSHAN:
Will the Minister of HOME AFFAIRS be
pleased to stato :

(a) The names of Editors of various
newspapers held under the Defence of India
Rules since the National Emergency was
declared in the country in 1972; and

(b) hwether some of the Editors have
since been roleased, if so, their names ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS : (SHRI
F. H. MOHSIN) : (a) and (b). A State-
ment, based on the jnformation received
from the State Government is attached.

Statement

S. No. State/

Union Territory

Names of editors who were arrested for
violation of specific provisions of the Defence
of India Rules or who bhad been detained
uuder the Maintenance of Internal Security
Act.

Whether

Bihar

Maharashtra

Mysore

Shri Gulam Sarwar,
Editor, Urdu Daily ‘Sangam’,
Patna,

Shri P. P. Kammu,

Editor, Mappilanadu,

Malayalam Fortnightly,

Shri D.F. Keraka,

Editor, Current Weekly, Bombay.
Shri Abmed Ali Baig,

Chugtai, Editer,

‘Saher®, Weokly, Nanded,

Shri Usman Asad,
Editor, Urdu Weekly,
*Nisheman’,

Shri Salahuddin khan,
Editor. Urdu Weekly
‘Zamzam'

TR N e i i

No.

Released.

Released,
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5. Tamil Nadu Thiru M. Dhaaushkodi, Released on
Editor. Tamil Daily bail.
‘Navasakthi, Madras.
Thiru C, N. Sangameswaran, Released on
Sub-Editor, Tamil Daily, bail.
‘Navasakthi®, Madras.

6. Delhi Shri Kauser Yazdani, Released.
Editor, Kanti Weekly.
Shri Mohd. Muslim Bhopali, Released.
Editor, Dawat, Urdu Daily, Delhi.
Shri Mohd. Yusuf Siddiqui, Released.
Editor, Radiance English,
Weekly.
Shri Mufti Zia-Ul-Haq, Released.

Jamiat Times, Urdu Weekly. .

No editors were arrestcd/ detained in Assam, Gujarat, Haryana, Manipur, Nagaland,

Orissa, Tripura aad the Union Territories others than Delhi.

the remaining States is awaited.

Withdrawal of Security Guards provided to
Former

2006. DR, RANEN SEN : Will the

Minister of HOME AFFAIRS be pleased
to state :

(a) whether the Security Guards provi-
ded to the former Rulers have been withd-
rawn;

(b) if not, the reasons for the delay;

() the names of former Rulers who
have asked for continuing secarity guards at
their own expenses; and

(d) the amount to be paid by them ?

THE MINISTER OF STATE ‘N THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a) to (d). Information is being
eollected and will be laid on the Table of
the House.
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CENTRAL GOVERNMENT GRANTS/
LOANS TO SAMACHAR BHARATI

2010 SHRI KUMAR MAJHI : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state the Central
Government grants [ Joans advanced to
Samachar Bharati News Ageney during the
years, 1966-67, 1967-68 and 1968-69 and the
amount received from the busincss conducted
during the years 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINGH) :

LOANS ADVANCED TO SAMACHAR

BHARATI NEWS AGENCY BY THE
CENTRAL GOYERNMENT
1966.67 1967-68 1968-69
Rs, Ra. Rs.
— 75,000 75,000

TOTAL INCOME OF SAMACHAR
BHARATI NEWS AGENCY FROM NEWS
SERVICES ETC, DURING 1967, (WHEN
IT WAS SET UP 196§ AND 1969, AS
FURNISHED BY THE AGENCY,

YEAR mm::ncoua
1967 37,625.74
964 §,20,856.7
1969 2,85,396.14
wrpgwt (fagre) ¥ gRivaw wt

wre vt Tewre

2011, st qumae wreft © war

qenrg waf Wt I sy N py

s fe: ‘
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(%) sy el ampere afihr &t
WS 1w d, 1972 Wt feqr way A1)

woer wrafafy 31 frgmry, 1973 aw §)

(w) et @t o

wTw qraEite winw grRlage

gear § gew s fwfow

2013. &t TrArxaTe Wrewr : E@T
otaife (awre w9 gg sary @ gaT
w30 fF:

(%) worer goeedrar g §edgge
% qzar fera srafas & s s @@
I=x & QY fafaw} Y Fear fra § ol
g% ¥ Ay srigfaa arfa & §;

(&) w1 ATz ¥ sdafed) ¥
g & & o A€ ama AT §; A

() afz gt, aY 37 qTITHT A w@T
sfafwar § 7

utefre facre ot & Soeat
(it o ax war)(F) wra et afaw
wAeqz qzar § 6 yew g fafew §
fami & 1€ 3 wggfas sifa st a8 ¢

(=) fr 78
(w) we At Iz

Closure of Small Scale Engineering
Units in west Bengal

2014. SHRI JYOTIRMOY BOSU : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) haw many small Scaly Engineering
Units in West Bengal continue to remain
closed till date;

(b) the number of workers affected
thereby; and

{c) the steps taken to have these units
reopened?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRJAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) ;
(a) to (¢). Information has been sought from
the State Government and will be laid on
the Tablp of the Honge,



67  Wijtten Qnsyens

Task Force for faller utiligation of the
installed capagity in Industries

201S. SHRI JYOTIRMOY BOSU : Will
the Minister of INDUSTRIAL DEVELOP-

MENT be pleased to state :

(a) the personnel of the Task Force set
up to comsider requests from Industrial
Houses for fuller utilisation of the instalied
capacity; and

(b) its terms of reference ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDILJSTRJAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) The compositian of the “Task Force™
is indicated in the list contained in the
attached statement

() The relaxation in the industrial
licensing policy recently announced by
Government in respect of 54 specified indus-
fries which permit fuller ytilisation of the
capacity installed by the concerned under-
takings are not automatically applicable
to Larger lIndystal Houscs and foreigan
majority companies Ther applications
for fuller utilisation of the installed capacity
in these industries will be conudered by a
specially consititucd “Task Ferce” which
will make us recommendalons to the
Government,

1. Shri R V. Subrahmaniap, ... Chairman
Additeional Secretary,
Minustry of Industrial Development
2. Sshri 8. K. Sahgal, . Member
Joint Sccretary,
Ministry of Industrial Development

3. Dr A. K. Ghosh,
Economic Adviser

- Member

4. Shri K, B, Rao, «« Member

D GT.D

§. Shri P. D. Kasbekar, ... Member

Joint Secret

Demré-hiﬂﬂwgw Affajos
6 Shil B. V. Raman, - Migeoher

S,
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7. Joiat Segretary, .. Nfember
ncharge of the Admi fep
on in the nistry
8. Shri G. A, Shab, «« Member

Joint Secrefary,
Dep_ertment of Company Affairs

9, Shri R. K Tikku, ... Member-Secratery
Director,

Ministry of Industrial Devslapment.
Loan/Subsidy to P. T L and . N. L

2016. SHRI JYOTIRMOY ROSU : Will
the Mmister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Central Government
have granted aay Loan or subsidy to the
Press Trust of India and the Unifed Nows
of India during last three years;

(b) if 8o, the main features thereof; and

(c) the purpose for which this loan er
subsidy has been given?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (8) 10 (c) . No subudy bass bogn
given to the Press Trust of India or the
United News of India. A statement giving
the requisite information jo regerd tQ the
loans granted by the Central Government to
P.T1. and U.N.I, during the last three years
is laid on ihe Table of the House. [Placed
in liberary. See No.L T—1661/72)

Watchmen in West Beogal under P & T

Repariment

2017. SHRIJYOTIRMOY BOSU : will
the Minister of COMMUNICATIONS be
picased to state :

(s) the number of Watchmsn in Wee
Bengal under the Posts and Telegragh Pe:

partment acd their duty hours ;

(b) whether a demand has been
by the Unions concerned to reduce the

hours of the Watchmen ; god

© ¥ w, the sotion, If sy, t
this ropand 7 B A
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!

| . THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA) :(a) The

~ number of Watchmen (Chowkidars) in West
Bengal under the Posts and Telegraphs De-
partment is 516, Their duty hours in some
offices are twelve and in others eight per
day.

(b) Yes,

& () Chowkidars are ordinarily required
~ to put in 12 hours duty per day. The Heads
of Circles/Telephone Districts have however
discretion to fix the duty hours of Chowki-
dars keeping in view the local conditions.
~ Recently the Cabinet Secretariat has issued
- orders on 31.12.71 to the effect that the duty
~ hours of Chowkidars may be fixed as 48
- hours per week in cases in which sustained
~  mental and/or physical effort and/or alert-
mess is involved. The orders of the Cabi-
~ met Secretariat have been Communicated
to all Heads of Circles etc. including the
- concerned P and T - authorities in West
- Bengal for necessary action.

Resources available for Financing
Fourth Plan

. 2018, SHRI P, K. DEO: Will the
- Minister of PLANNING be pleased to state :

(a) the total resources available during
. the current financial year for financing the
Fourth Five Year Plan ;

. (b) whether there are proposals to cut
he size of the Plan ; and

~ (c) if so, what are those proposals ?

. THE MINISTER OF STATE IN THE
M INISTRY OF PLANNING (SHRI
MOHAN DHARIA) :(a) The total resources
ailable for financing the public sector
Plan in the current financial year, i. e, 1972-
73, are estimated at Rs. 3973 crores.

- (b) No, Sir.

' (©) Does not arise.

m) fafe amrareast & arava ¥ g€ afa

LAk

_2019. =) geas® IO AT FIAC
IR SeR@ = 70 7 e q
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‘Fafey gAIATT 97 ATET FW F AR A
16 g7, 1971 & aifss w& @@r
532 % g7 ¥ @Faeg W gg a1
Far Fa 5 @

(%) z@ @raew § w3 an fRaf
gafa g5 & AR

(=) 3w & fFT &= & 37 Frsar
FY ary frar T g ?

g=aT ST wawm AEm § 99
wesl) (w7t wwarz fag):(F) a4, 1970
¥ greew fear war fafe araEm 9F
‘zaTTr 3 o fafae &1 # faFraras
afafafaal qar geaat 93 IH1G ST9ar
2, &1 wraa ardr & fafwe wraray &
w54 g7 @ wfqal &1 §ear |
qFIT § i—

TreT gfgat & gear
Sl 11,600
fedr 10,300
3z 3,500
AT 6,000
afas 5,000
Trd 5.000
F9 ¢ 41,400

gt gE A A qu FA & fag
s farz wrsx #§ gfg & qa1 @R
Fqq A sfear ¥ dewww fawrad &
geard fa=raenT 2 |

(@) was, ferdt A s A sfqat
3w a fafwe wrn F @md S gL
grafas Wt @ sfaai awafag s_a
¥ faafa & sirdy & #was #r sfqai
faxgi § fegq wida gamErdEl #1 A
EEUCICIR A
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Wt wr Ao

2020. it gewey yom : W g
it warew Tt qg wank Y PO
wor fis .

(%) % wrem gro dfwl #
FwT ¢ fag o9 a5 sq7 Srdand N
T &; Wie

(@) Ta 7 ot § @ wAAT R
ford firadft Tfr @ st § 7

guar Wit qerey W § 9w-
wat (st wddie fmg) : (%) sk
(w) &t & wdrwa & fag weran
¥ fawafafes waw I1Q § :—

(1) T weATaRd ® @ 8, fg
gu1 A1EF AT UK a9 alwAr s«ar
§ fogs mrvia fadw =7 & wfoe
m faari gwfeat dmadt a0 &
qarg oErAl & fad gAYCEA sTdwmn
A oAy e, ares wifs R &

frger a7 adf & gar g ww
THIT § —

1968-69 — 11 12,542.15 w3
1969-70 — 11,05,755.51 w&
1970-71 — 16,68,863.69 wq&

(2) warai & fag Fden grerg-
it & 14 &+ & wfafes garfor fsd
o §1 ¥ wEwEl o geaqar arafd,
d@ifta, rwc aar femz R &1 fafaw
WA ¥ v # fAg ‘omgemer’ W
¥ 45 fare & FgAW Frdww warfa
feqr wrar & fowd waas ofrerc w
fewft safial oror wegr wrdww Wt
wifwer § 1 vow afafom, feedlt #ox
“qfq Qe wTYE” qreNTer |ATT IT FATAT

¢ fag qv wenfyw wgdw erie

Written Auswers "

wafer ST 1 W ar 0 ard A
wr fgwra arerr & ot ey o

(3) #rfw wurx Frdwmew dramedt
SN ol Wy Ao e awr
s A frenl, wagaet & vy, afe
& frar w7 w@T ¥ @ o O qw
=g 71 fgara semr ¥ 7 <@w oman)
"wre wwrem ¥ frr@ Wi o so

2021. off gews T @ F4T WATC
ot 7z qEr A gor FOr fw "dwe
wareg # fedt ® walr ® e @
® fog o a% v Frdardy A 0f A
WAk ¥ fradt sfr g & 7

ware st (s Rwvaeitwaw ago)
AR AT Af & g e A §
51X wTw q47 #Y 1 ynfy gEw fAaw-
g B

fawzar

HAIT HATAT  qGT §AF §rAg QI
gftaty s@fEdr ¥ ferdt ®r oA
sy nfafqaw 1963, &ar f& 1967
Famfaw ¢, & wqac Qar g W
wfafraw & udfg g8 wareg @1 awg-
a7 97 ST fod aq fafamr warafas
urREi/aRe) § qu FwiEas & fag
g9t Wy (9e6) WX e g
qar e srafadl § g awg gafaa
gy mgaTT w1 v Q@ €

aft ey wfegt w fed orgg-
ezl St qafor gfwsrd & o€ § 4

aoeTd wHwifeat ¥ s gwarEAl
ofgm, wmar & srer @y Fgedr onY v
St & fqramar g1 ww wfa.
fowr fagre, Trorear, gure sy, fesmoe
5w wify fgrlt vt ool # wry iy
YUY ¥ ST ﬂ&%wim'
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fymin WAl FTHT A WM I AT
& fag el v wfrerx foar §, qurewe
fg=t % € Tr sqwgre fiwar wrar 81

Trararar stfafras £ 99-9v2r 3 (3)
® wdty adfirm  wiwgwars, fas sitc
arArg et #r  fel wEdY QY
wraTsY #% T8 Prar wvar §

dqwe 7 wraf wrfe & fgedt s
M g F wfaw §7 W™ w1 AT

firar ar g7 &

qTIZ qGT WAITEq FTATHAT ® AL
% 93 Wt il ¥ e wT fad ag §

gq @ AT & &9 ¥ fge &
wav A geafraa ardel & qU wrafEgs
%Y gfafsq7 F4 & MY @R HawT &
feedt-ardy 141 ¥ feafy ey & warwmr
wrateqaa gfafaar s T @

fruifea sriwa & ggRI FHITE]
ok sigrfat w1 fg-& sfaay ¥ fag
araxz frar @At | grag sAAT@EN
# fgedr argfafe &k fg= ergfam &1
s foveray o fgar o <@ 2

g9 RAT WX §AF ¥ welaeyw
Fratadl ¥ Towrer & 7 A fg &
sareY s;avr & awifad Al &1 wgeEE
ghafews sov & fag wwg-wnm o
grdrere forar arrar @ 1

firrit & o AR w1 W

2022, ot gEwR O T HWIC
ot oy wary g W fw war e
¥ are Yoy & waew wft aw gw el

% ffgu £ 7

wure At (st gredivn apgan)
¥rw segrew ot frolior & )y w7

o il oWl § dyAnrdfady ¥ are
AMY A sgaeqr § wwoAw Wi
Pt oot & aremd ¥ o A
are dar w1 Fremre woh % fary fgarad
wrd we fr wf

Gherao of a Police Station in Delhi

2023. SHRI Y. ESWARA REDDY :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the residents gheraoed the
Sadar Bazar Police Station on the 6th
March, 1972 demanding action against an
Officer of the local Police Station;

(b) if so, the demands of the residents;
and

(c) the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS : (SHRI
F.H MOHSIM): (a) Residents of Nabi Karim,
about 150/200 in numbcr and jed by Shri
Babu Lai Sulanki Municipal Couucillor
held a demonstration outside police station
Sadar Bazar on 6-3-1972,

(b) They demanded suspension of and
legal action against Sub-Inspector Joginder
Pal Khanna, He was investigating case FIR
No. 173. dated 20-2-1972 under sections
363/366 I.P.C, police station Sadar Bazar
and had recovered Santreo, the girl kidn-
apped in this case. It was alleged that he
had mis-behaved with the girl.

(c) The Sub-Inspector was transferred
to Gandhi Nagar policc station and the
District Magistrate Delhi has ordered the
Sub-Divisional Magistrate Sadar Bazar to
hold a magisterial inquiry against him,

Jobs for Unemployed Engincers and Scientists

2024, SHRI RANABOHADUR SINGH :
Will the Minister of A SCIENCE AND
TECHNOLOGY be pleased to state ;

(a) whether he haz promised jobs for
all the unemployed Engineers and Science
Graduates with M. Sc, Degroes in the next
two years; and



.)g}_

(D) If 987 Whethier Goteriimesit Propbsd
to give thom the age concession also; and: if
w.thanlieutfuumohlnmhema? B

_THE MINISTBR OF PLANNING
AND MINISTER OF D‘EPART%!‘%T‘
OF SCIENCE AND oLoGcY
,(SHN C. SUBRAMANIAM) :  (a) Efforts
would' bu madé t0 proiide’ ettipioyment
to all the unemployed first class M. Sc.
and  etginecring’ giiSuates duriag 1972-73
and 1973-74; Thektcis already: sa ' sllocation:
of Rs. 50 crores for .special employment:
in the Fourth Plan of which Rs. 20
crores would be available during: 1972-73,
The National Commitiee on Scieace and
Technology has been directed to prepare:
a Science & Technology Plan which on
implementation is ecxpected to generate
stbsssstinldegree Of employmenit for' the
“‘scientists and engineers, The Plannibg:
Commission has also sct up a large number
of Task Forées on survey and developmient
of natural resources. The recommendations
of ‘these ‘gfoups on implementation” are also
expected 1o generate a great déal of scientific
ahd téchidlogical employmient,

_ (b) There are different requirements . of:
age for various categories: of scientific and
techaical posts and these are governed by
the recruitment rules as framed for each post.
The bulk of the unemployed scientists and
enginetts woulll be young and’ fresh from
the universities and ' thereforc any generdl’
rélaxation in the requirements in respect of
thielr age wbuld not be necessary. However,
in’spécial ‘casés relaxation wouid "be ‘gived’
té’ uhﬂidnfd”depeﬂdfu upon” their quali:
fications and expefienice or expertise.

2035, SHRI PAMPAN GOWDA : Will’
the Minister of INFORMATION AND
BROADCASTING be pieased to state :

@ whether eenddeub’le increase in
obnanityinchecoumlm been caused by
%Wﬂﬂ .

i %0, the mw inin."' ukm" by
thi'wndealbm‘! .

mmw Mml'.ﬂ“ﬁk m‘» THE
mmsmv OF INFORMATION AND"

. gm\) ®). ud

vmep—.
BROADCASTING (SHRI DHARAM BIK
P Sl
with mm u-mhtp!u m
sex and violence in films.

gﬁ-im a‘tmi mﬂlﬁ
Ty WOk # qreg’ :

2026. of g vt wdt e
i ag warx N g w0 5 gergfa
¥ wrow A & wedf g FTAE A
o€ arerel #Y g v @ & fag war st
A Wy ?

atear sierrera ¥ crew st (WY Wi
wifcar) : @@ ar@ & fog wews qae
s’ ot @ § Fe ammargiet ForslY oY aMterar
# ok B 3y 7 Q1| Trefas gowi
darew g wquTAl WY wYET WwHA
109 wu- gy, zufr gur & ' ¥ WY
dramt # Fodew wwer ofcere Y of
@1 w1 xEd ofmeaeg, sfmt
gy sprsqeady § 1 siTaigs IdTEY W
qaT sk ¥ fore fafier afeqayr oty off
®E 1 arfe gt qre ) gt wRre ot
wfirdf ¥ wetar o @¥

Restoration of old Working Hoars In'

- Central Government Offices

SHRI RAJDEO SINGH : Will

2027,
lessed " 36

the PRIME MINISTER be p
stabe:

@ WMMfﬂ‘wm
to restore the old working hours 'in Central
Govenrment offices as existed prior to
December, 1571; and'

(b) if 0, when the decisioa is likely to
be'rimosneed ¥

TER: umm‘m oa; sr?gxn; gﬁ
MINISTRY OF HOME AFFAIRS A

THE DEPARTMENT OF" PERSONNEL'
(SHRI RAM NIWAS MIRDHA) 3}@@)«*
The pre-Decomber, 1971 worki

the Clvil:Ofiges of - the cnqu; ‘Goyerament
have sinde been rubmfwim em fmm tl'n
3rd Apets) 1992, e
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- Vikram Earth Station

3028, SHRI RAJDEO SINGH : Wil
#he Minjster of GOMMUNICATIONS be
plessed to stade ;

(a) whother India is now lnked with
15 countries through the satellite service snd

perate 49 vgice-grade chanpels aftgr the
uubll:l:mem of \’ikram Earth Station ;

(b) whether the Earth Station can also
provide television programmes secured from
sbroad; and

(@) the percentage of the international
tolecommunications traffic which flows from
India on the satellite system and the peroen-

tage it covers for the telephone calls of the
world’s telephone population ?

THE MINISTER OF COMMUNICA-
TIONS(SHRI H.N. BAHUGUNA): (a) Yes.

(b) Yes.

(c) About 98%, of India’s international
telephone, 62%; telegraph 569, of telex and
0% of leased teleprinter traffic 18 handled on
the Satellite System. Information regarding

Woitiou Aaswars L[]

the perontage of world's telephome traffic
hendied on the Satellite System is not
available.

Expagsion of National instepments Ltd.
Calcatta,

2029. SHRI PRI¥A RANJAN DAS
MUNSI : Will the Minister of INDUS-
TRIAL DENVELGPMENT be pleased to
state :

(a) whether Government propose to
expand the National Instruments Limited,
Calcutta; and

(b) If so, the broad outlines of the
expansion project and the employment pot-
ential thereof ?

THE DEPUTY MINISTER IN THE MINI-
STRY OF INDUSTRIAL DEVELOPMENT
(SHRI SIDDHESHWAR PRASAD):(a) and
(b). The Nationsl Instruments aad Ophith-
almic Glass Limited (formerly known as
National Instruments Ltmited) have under-
taken in respect of theyr Instruments Plant
at Jadavpur someé prozrgmmes to diversly
their production range with a view to
improve the Plant’s cconomic viability.

The broad details of these programmes are as under :—

L. Programmes gppraved by the Goverpment and under implementation

by the Company.

8. Item of Capital Foreiga Employment
No. manufacture Qutlay Exchange Potential
Element
T T T P T T LT T T TN
1 2 3 4 5
CEE R L I . M N ) =T 3L T r T
Ry. in lakhs Rs. in lakhs
L Infre Bed Equipment  32.44 1079 The employment paten
2. Siz Sasand Qptic The- 9.88 218 tial for these items ks
odolites (augmentation not been  spogifiqally
of existing capacity) worked out by the
3, & Vaguum 3.51 - (Company byt it gen be
tation broadly  steted that
of the F!ﬂ'ﬂl capacity) sdditional avenues of
employment may be
gronted when tgken up
ope by owe,
IL.  Programmes sinder the sonskleration of thr Government.
1. Optical Readiog Devi- 1299 3.4 207 persons will
PR, be employed on vatious
2, Copum S50 w0 ﬂmﬁu (osthnated)
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1 2 3 4 5

o 214 persons will be
employed on various

3. Microscopes 2840 10.00 capachies (estimated).

Setting up of cement industry in Palaman
Centre district (Bibar)

2030. KUMARI KAMLA KUMARI :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether Government propase to
start a cement factory in Palamau District

(Bihar);

(b) if so, the names of the Industrialists

?(c) the reaction of Covernment there-
to

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). Government have no schome
to set up a cement factory in Palamau
district (Bihar) But four applications have
been received recently from private parties
for settng up cement factories in this district
and the decision taken is indicated against

who have shown interests in the matter each:—
and
name of the applicant Location Capacity Remarks
tonnes
1. The Palamiu Cement Bhawnathpur 250,000 Letter of Intent issued
Co , Calcutta. on 17-11-1971.
2. Kilyrtipar Lim: and v = O—— 250,000 e O e
Cement Works Ltd.,
Calcutta,
3. Ashoka Cement Ltd., e (e 491,500 Rejected.
Dalmianagr
4, shri Vijay Poddar, —do— 350,000 ——dO——
Calcutta. .
Per Capita Consumptton of Cement in this country as compared to that in the

India

2031, KUMARI KAMLA KUMARI:
will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether the annual per capita con-
sumption of cement in India is 25 kilograms
while it is 750 kilograms in Switzerland and
593 in Austria ; and

(b) the reasons therefor and the steps
taken fo increase the per capita consump-
tion of cement in Jndia ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHFSHWAR PRASAD) :
() Yes, Sir ; approximately.

(b) The main reason for the low con-
symption js the low per capits inpome in

countries mentioned above. Steps for
augmentation of cement production is being
taken to meet the increasing demand.

Rocket Launched from Thumba Equatorial
Rocket launching Station

2032. KUMARI KAMLA KUMARI :
Will the Minister of ATOMIC ENERGY be
pleased to state:

() the total number of rockets Includ-
ing test rockets launched from the Thumba
Equatorial Rocket Launching Station during
1970-71,

(b) the number out of them for con-
ducting scientific experiments and test
launchings, separately; and

(c) the estimated number of rockets to
be launched during the year 1971-72 ¢
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : (a) 121,

(b) 23 for scientific experiments and 98
test launchings.

(c) 128

Saxrender by Rebel Nagas and Mizes on the
Formation of Bangla Desh

2033. SHRI P, GANGADEB ;
SHRI C.T. DHANDAPANI :

Will the Minister of HOME AFFAIRS
be pleased to state whether Government are
aware that rebel Nagas and Mizos have
started surrendering on the formation of
Bangla Desh 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H MOHSIN) : Since the liberation
of Bangla Desh 446 Mizo rebels have surre-
ndered Some leading Naga rebels have also
surrendered.

Regional Inbalances

2034, SHRI P. GANGADEB :
SHRI C, T. DHANDAPANI :

Will the Ministar of PLANNING be
pleased to state :

(a) whether a two-day seminar on re-
giona! imbalances was organised by the
Indian Institute of Public Administration ;

(b) if so, the subjects discussed ; and

(c) whether regional plan to end dis
parities were urged in the seminar ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : () Yes, Sir.

(b) The Seminar discussed the following
subjects :

(1) The concepts of regton——review of
policy and programmes ynder the
Piags—past treads,

(2) Significance of the growth of in.
dustries (large, medium and small
scale) in reducing disparities. The
oature of industriecs—the Indus-
trial Development and Regulation
Act and other legislation, their
potential and limitations.

(3) PFinancial institations and their
role in promotion of industries in
backward regions—public sector
investments.

(4) Public Sector Investment—its role

and limitations in helping to reduce

disparities.

(c) Yes, Sir.
Sarkar Commission on Birla Groap .

2035. SHRI P. GANGADESB :
SHRI C. T. DHANDAPANI :

Will the Minister of INDUSTRIAL
DEVYELOPMENT be pleased to state :

(s) whether Government have asked the
Sarkar Commission on Birla Group to
submit their report to the Government
immediately ; and

(b) whether the Commission have asked
for extension ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b) : On the request of tho Commis-
sion of Inquiry on Large Industrial Houses
(Sarkar Commission) the time for submis-
sion of its Report to the Government has
been extended for another year with effoct
from 18-2-1972,

Schemes formuiated by Employment
Commissioner for solving Unempioyment

2036. SHRI MUKHTIAR SINGH

MALIK
SHRI BIRENDER SINGH RAO:

Wil the PRIME MINISTER be pleased
to state :

(a) whether employment Commissione,
pader the Cablagt Seccetaciat hay sometin,g
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back formulated any sachemes for snlving
unemploymant problem in the country :
and

(b) if so, the broad outlines thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI): (a) and (b).
Tha various Ministries of the Government
of India are responsible for formulating
médsurés for tackling the unemployment
problem. A brief statement regarding the
measures taken up in this regard is placed
on the Table of the House, Tbe Employ-
ment Commissioner assists in coordinating
and reviewing the implementation of such
schemes.

With a view to increasing employment
opportunities, emphasis has been laid in the
Fourth Five Year Plan on labour intensive
schemes such as roads, minor irrigation,
#6il conservation, rural electrification, village
and small-scale industries, housing and
urbsn development. Stress has also been
1aid on the adoption of appropriate labour
Jintensive technology with due regard to
efficlency and economy, Special schemes
such as the Small Farmers' Development
Agencies, Marginal Farmers and Agricul-
tural Labourers projects. Crash Scheme
for Rural Employment, Drought Prone
Area Programme and Scheme for Develop-
ment of Dry Farming, have also been taken
up for implementation %o as to increase the
employment opportunities in the rural areas
and aldo for increasing the income of the
more vulnerable sections of the commumity,
The pace of implementation of thesé five
achemes has gained momentum and an out-
lay of Rs. 96 crores has been carmstked for
these schemes in the annual glan for the
current year.

Alurtoftﬂed’omtomm

employment oppottlmltlu the techni-
cally qualified, special is laid on

Eadie v fot ?"J" g g

facilities to entrepreneurs for setting iy séit-
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scheme for expansion and improvement of
the quality of primary education, rural
engineering surveys, expansion of consumer
co-operative stores, advance action on in-
vestigation of road and irrigation works
ete. Inclusive of the outlay necessary for
these schemes, 4 provision of Ra. 125 crores
has been made in the budget for 1972-73 for
special welfare schemes such as Primary
Education (Rs. 30 crores), special Employ-
ment Programme (Rs. 60 crores). Slum
Improvement (Rs. 15 crores), Rural Home
Sites (Rs 5 crures) and Rural Water Supply
(Rs. 15 crores).

Restrictions on Film stars and Composers
appearing in more than Six Filws at
a time

2037. SHRI BHOGENDRA JHA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state !

(2) whether some film Producers frust-
rated the eofforts of the Associations of
Indian Motion Pictures Producers and that
of the Music Directors to prevent stars and
composers from working in more than six
films at a time ; and

(b) if so, Government's reaction there-

on ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) and (b). Some reports to the
eoffect had come to the notice of the Govern-
ment. Feature film industry is, however,
in the private sector and Government do
not come into picture as the offer and accep-
tance of contracts of actors, mugic directors
and other artists, are settled between them
and the private film producers.

Empiloyees of Border Security Force
Headquarters

2038. DR. SANKATA PRASAD : Will
the Minister of HOME AFFAIRS be pleased
to state :

(a) the number of non-gazetted minis-
terial employess of various categories in
Border Security Porce Headquarters who
o savered under the Central secretar-

L]

(b) the basis on which Orders were

odmted uumplorcd. These include & issued by the Homs Ministcy to various
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Ministries/Departments to  appeint such
employees and whether those conditions
were fulfilid while making such appoint-
meots in the border Security Force Head-
quarters ; and

(c) the reasons for not filling yp these
posts by the Ministry of Home rs from
persons who have passed the examinations
conducted by the Cabinet Secretariat, Secret-
griat Training School, and whether such
employees can be absorbed in the Central
Secretariat Service ?

THR DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) 131

(b) No general orders were issued by
the Home Ministry to various Ministeries/
Departments in the matter.

(c) Some Ministerial posts were tem-
porarily de-cadred as suitable employees
from Central Secretariat Services were not
available, There are also other categories
of Ministerial posts which are required to be
filled by persons having experience of audit
and accounts work. These persons cannot
be absorbed in the Central Secretariat Ser-
vice as they have been appointed by D. G.
B. 8. F. against excluded posts.

qiferrit e & qsing e
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Report on working of Small Scale
Indastrics ia Japan

2040. SHRI P. NARASIMHA REDDY :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pileased to state *

(=) whether Government have taken any
decision on the Report submitted by the
team which went to Japaa to study the
working of the small scale industries ; and

(b) if s0, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). The Governiment of India
have already initiated action on the recom-
mendations of the Report. Following being
the important ones :

1. A Committee has since been set
up to identfy specific areas
where legislation is considered
necessary for the prometion of
small industries development
including ancillary industries.

2, Sanction has been issued to
strengthen the Small Industrics
development Organisation 80
that it would be in a position to
provide technical and other assis-
tance to sub-contracting units.

3. In order to give proper attention
to apphcations from the
Scale Sector a number of nationa-
lised banks have set up technical
celis for prompt disposal of
apptications for loans from this
sector,

4. The National Somall Iodustries
Corporation Lituited is belding



there is a certain measure of in-
tegration in their functions.

Lannching of “Mcrela’” Rocket frem
Thamba Rocket Station

4041, SHRI C. K. CHANDRAPPAN @
Will the Minister of ATOMIC LNERGY
be pleased to state :

() whther launching of & “Menaka’ rocket
from Thumba rocket launching station has
falled recently;

(b) if so, the reasons therefor?

THE PRIME MINISTER MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONIC, MINISTER OF HOME
AFFAIRS AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI):
(a) and (b). Menaka' rockets are under
development  for meteorological applica-
tions. A ‘Menaka’ rocket fired on February
15, 1972 as part of flight test programme
failed because of high pressure developed
in the chamber and consequent chamber
failure,

Exension of T. V Net Work to Citles
near Delhi

2042, SHRI S. M. BANERJEE : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the steps taken to extend Television
net work to other cities near Delhi; and

(b) the number of stations likely to bo
covered during 19727

THE MINISTFR OF STATE IN THRE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) Government have decided
increase the power of the TV transmitter
and to provida higher most to extend its
pervice area, In  addition, a relay
tranmitter is proposed to be set up at
Mussoorie which will serve a sizeable ares
of Uttar Pradesh and Haryana States.

M) Two pew TV stations, viz,, at
Bombay and Srinager, and one transmitting
station at Amritsar are expected to be set
up during 1972,
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Bweting of Tranmuitter {n Assam

2043. SHRIV. MAYAVAN : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) the action taken by Government M
regard to the bursting of transmitter in
Assam as result of which one employee was
killed; and

(b) the reasons for the mishap?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) () No report of any such
accident has been received by Government,

(b) Does not arise.

Keralites working In Indian Space Research
Organisation Units at Thumba

2044. SHRT VAYALAR RAVIT* Will the
Minister of ATOMIC ENERGY be pleased
to state :

(a) the total number of technical person-
nel appomted in the Indian Space Research
Organisation (ISRO) units at Thumba in
Kerala during the year 1970-71; and

(b) how many of them are Keralites?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI): (a) 567 (b) 337.

Land for P. and T. Assam Circle in
Agartala
2045, SHRI BIREN DUTTA : Wil the

Miaister of COMMUICATIONS be pleased
to state :

(a) Whether P and T Assam circle has
scquired any land in palace compound of
Agartala, Tripurs;

(b) if so, the area of land acquired; and

(c) the approximate cost thereof ¢

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
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No, Sir.
(b) and (c). Do not arise.

Grant of remfssion in sentences to convicts
of Mialster to Jalls

2045. SHRI ISHWAR CHAUDHRY :
Will the Minister of HOME AFFAIRS be
pleased to states :

(a) whether itis one of the duties of
the Minister in-charge of the Jaiis to visit
the Jails;

(b) whether the convicts in a Jail get
remission in their sentences in honour of
the visit of Home Minister; and

(c) the number of such visits to the
Tehar Jail, Deiln during the last three years
and the guantum of remission sanctioned
each time ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA) : (a) As
‘Jais’ is a State subject, from the infor-
mation gathered from the States, it appears
that it 1s not mandatory for the Minister,
incharge of Jails to visit the State Jails. It
is the discretion of the Minmster to visit
Jails, if and when he likes.

(b) No Sir.

(c) The Executive Councillor, holding
the Jail Portfolio in Delhi Administration,
visited the Tihar Central Jail on 10 occas-
ions during the last three years, and on no
occasion was any remission sanctioned.

Remission of Senteaces to Convicts in Celebra-
tion of Sliver Jubllies of Independence

2047. SHRI ISHWAR CHAUDHRY :
Will the Minister of HOME AFFAIRS be
Pleased to state :

(a) whether Government have agreed to
& suggestion made by & member of Lok
Sabha during July 1971 regarding the rem-
fasion of sentences of Convicts undergoing
life impriscoment or long sentences in
celebration of the Silver Jubileo of Indepen-
dence; mod

(b) if s0, the scale of remission for the
convicts of Unlon Territories and when they
are likely to get this concession ?

THE MINISTER OF STATE IN MINI-
STRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA):(a) and (b).
The Government have not agreed to this
suggestion. The entire question of the nature
and form of the celebration in connection
with the Silver Jubilee of Independence is
under consideration,

Setting up of Paper and Pulp Industry
in Bahbraich,

2048. SHRI B. R. SHUKLA : Will the
Minister of INDNSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether & Central team of experts
which conducted an industrial survey of
District Bahraich recomended the setting up
of a paper and pulp industry in the district;

(b) whether the Central Government
propose to set up the project; in the district;
and

(c) if so, when ?7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). The Small Industries Service
Institute, Kanpur conducted a survey of
Bahraich in January, 1970 and recommended
the s=tting up of resource based and demand
based industrios in the Small Scale Sector,
They did not recommend the setting up of
paper and pulp industry in that district,

Reduction in price of newspapers

2049, SHRI B.V. NAIK : will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government had imposed
any restrictions on the number of the pages
of ncwspapers; and

(b) if s0, whether Goxernment had side

by side taken any stops to proportionadly
reduce the price of newspapers ?

a
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THE DEPUTY MINISTER IN THR
MINISTRY OF INFORMATION AND
BROADCASTING (S3HRI DHARAM BIR
SINHA) : (a) On the recommendation of
the pewsprint Advisory Committoe it was
wSecided to allocate sewsprint during the
quarter Japuary-March 1972 on the basis of
the sumber of pages & newspaper is entitled
%0, subject to & maximum of 10 pages. This
decision did not require the ngwapapers not
to publish more than 10 pages.

() No propossl to reduce prices of
newspapers is at present under consideration-
of Government. The Bill to enable Govern-
ment $o Ax prices of news papers, apassed
by the Lok Sabha has also been as passed by
the Rajya Sabha with two formal amend
ments which now await the concurrence of
thé Lok Sabba.

Manufacture of Scooter by N. 1. D. C.
Ltd., New Delbl

2050, SHR1 INDRAJIT GUPTA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whother the National Industrial
Development Corporation Limited, New
Delhi undertook produce & prototype of a
secooter ; and

(b) if so, how much money has been
spent on the project so far and at what stage
it stands at present ?

THE DEPUTY MINISTER IN THE
MiNISTRY OF INDUSTRIAL DEVELOP-
MENT1 (SHRI SIDDHESWAR PRASAD) :
(8) The Nationa! Industrial Development
Corporation Ltd., New Delhi bas made a
prototype of scooter with & view to develop-
inga new typa of brake system for &
scooter,

(®) asum of Rs. 4,296 bas been spent
on the project so far. The protntype has
been made and prelimiocary tests carried
ont. Before finalising the design, individual
components and assemblies have to be put
Ahrpugh a deail programme of testing. The
N. I D. C. have made srrangements with
the Central Mechanical Engioeering

» Regoarch Institute, Purgapur to assist in
vl&m-
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Representation of Employees in the
Posts & Telegraphs Board

2051, SHRI D. P, JADEJA Will the
Minister of COMMUNICATIONS he
plsased to state ;

(a) Whether thero 48 no represen-
tation of Posts & Telegraphs employecs
in the Posts & Telegraphs Board; and

(b) If so, whether Government wonld
consider inclusion of their representative
in the posts & Telegraphs Board ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA):
(2) and (b). The Posts & Telegraphs Board
comprises of members who are senior
officers of the Posts & Telegraphs Depart-
ment and the Ministry of Finance, No
proposal for including a representative of
the employees In the Board is at present
under Government's consideration,
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Ralsing of Quota for Promotion to I. A. S.
from State Civil Service

2054, SHRI  SHANKAR DAYAL
SINGH : Will the PRIME MINISTER be

pleased to state :

(a) the number of State Governments
who have recommended for raising the
quota of promotion from State Civil
Service to Indian Administrative Seryice from
25 per cent to SO per cent ; and

(b) the decision of the Céntral Govern-
ment on the recommendations of State
Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) : (n)
Three State Governments have, recommen.
ded an increase in the ceiling on the number
of persons to be appointed to the Indian
Administrative Service, by promotion from
a State Civil Service or by selection from
Ay othet State Service, from the existing
25 per cent to 50 per cent.

(b) The Central Government are having
the recommendation of

the Administrative Reforms Commission
GOntainesd in ity seporf o» Petsonnel Admi-
nhtrqdnathqttbgaqmul vacancles to be
fi8d by protrotion may be frcréased wptd
& maximum of 40 per ceat, Tho rebdriimele:
dations of the State Goveraments will be

taken into consileration when taking w
decision on the recommendation of the
Administrative Reforms Commission men-
lblléd .m;
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Pravision of Post Box in  Madhys

Pradesh Villages

2056. SHRI G, C. DIXIT : Will the
Minister of COMMUNICATIONS be

pleased to state :

(a) whether villages with around 1000
inhabitants it Madhya Pradesh are not
provided with & Post Box; and

{b) if so, the steps contemplated ?

THE MINISTER OF COMMUNI
CATIONS (SHRI HN, BAHUGUNA): (s)
Out of the fotal numbey of 4909 vitlagly
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with a populotion of 1000 or more, 1412
villages do not have letter boxes.

(b) A letter box is generally provided
in & village where there is & posting on an
average of 2 lotters a day and which is
situated at & distance of one mile from the
nearest post office or letter box. Letter boxes
in the remaining villages of Madhya
Pradesh with a population of 1000 or more
will be provided, as and when found
Justified.

Pak Spies arrested in Madhys Pradesh

2057. SHRI G. C DIXIT : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) The number of Pakistani spies
arrested and prosecuted in Madhya Pardesh
during 1970-71 ;

(b) the nature of articles recovered
from them ; and

(¢) the action
aganinst them 7

taken by Government

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) - (a) to
(¢) . S5 persons were apprehended in
Madhya Pradesh during the period of
suspicion of being Pak spies Some incrimi-
nating articles were recovered in this connec-
tion. Two of the persons were convicted
and sentenced to 5 years and 6 months R.I.
respectively while the remainiag three were
discharged for want of evidence,

Appointment of Governors

2058. SHR1 SHANKERRAO SAVANT:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether any qualifications have

been fixed for appointment of Governors of
States and Union Territories ; and

(b) the mumber of present Governors
who are from scrvice cadres ahd of thoss
from public lifs ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI)
FH, MOHSIN): (s) The qualifications
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for appointment of Governors of States are
those prescribed in article 157 of the
Constitution. Thero are no Governors for
the Union territories,

(b) Out of 17 Governors, eight are
retived civil servants and nine are from
public life.

Masharashtra-Mysore Boundary Dispute

2059, SHRY SHANKERRAO SAVANT:
Will the Minister of HOME AFFAIRS be
pleased to Sjate :

(a) whether the Governments of Maha-
rashtra and Mysore have given their views
regarding the boundary dispute between
these States ;

(b) if so, whether Government have
taken any decision in the matter ; and

(c) if not, the reasons for delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : (a) to (c). Attention
is invited to the statement made 1in the
House on 18th December, 1971. It was
Govetnment’s desire to resolve this issue
amicably, if possible by discussion with the
Chief Mimsters but no such discussion
could tate place as Mysore was under the
President’s rule till recently.
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Development of Gaya District

SHRI
OPMENT be pleased to state ;
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(a) whether Government have formula-
ted any scheme for the development of
Gaya District of Bihar; and

(b) if so, the salient features therof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). No industrial development
scheme for Gaya District has been formula-
ted. However, under the Rural Industries
Projects programme, 4 9 areas have been
selected all over the country of which Nawada
in the Gaya district of Biharis one area.
The main objectives of the programme are
enlargement of employment opportunities;
diversification of rural occupation; raising of
incomes and standard of living of the rural
community and artisans; reducing the exodus
to urban centres; and technclogical improve-
ment of traditional industries,

The State Governments were requested
in March, 1971 to extend the area of

operation of these projects to the whole
district.

Issue of Letter of Intent to Suraj Industrial
Packing Ltd; Lucknow

2064. SHRI KRISHNARAO THAKUR:
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) whether a Letter of Intent was issued
to Surai Industrial Packing Ltd; Lucknow
for Newsprint, Pulp unit and Fire and
Water-proof Board unit in the year 1970;

(b) whether the capital goods applica-
tions for these naits have not been cleared
so far; and

-

(c) the reasons for the delay and when
they are likely to cleared?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). Yes, Sir,

(c) In the case of the fire and water-
proof board unit, capital goods clearance
has been held up as the party has intimated
a reduced equity participation by the
fareign collaborator. This has necessitated

ﬂud_ins alternative sources for the foreine
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exchange. The company has, meanwhhe,
beea given permission to also negotia ¢ for
foreign exchange loans for the import of
capital goods relating to the Newsprint/Palp/
Paper. Project,

. lesoe of Letter of Intent for setting
on Paper Mill in Naigital

2065, SHRI KRISHNARAO THAKUR:
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state;

(a) the name of the party to whom
Letter of [ntent has been issued for setting
up'a Paper Mill in Nainital District (U.P,);
and

(b) the salient features of the scheme?

_THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD)
(&) No party has been so far granted a
Letter of Intent for setting up a paper mill
in.Nainital Distt. (U.P.) .

(b) Does not arise.

*  Allocation of Raw Materials to
Kerala ' State

2066. SHRI M. M. JOSEPH: Will the
Minlster of INDUSTRIAL DEVELOP-
MENT bé pleased to state:

(a) whesher the expansion of industries
in ‘Kerala is hampered due of its geographical
sifuation necessitating longer haulage both
of the raw materines and of the finished

products :

" (%) whether the pattern of allocation of
raw materials to the various States has

begn - decided;

() whether  Goverimént propdse a
higher percentage of allocation of raw
material to Kerala; and

Yd) if so, fthe salent features of the
. . . Ei

proposal ?

' THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-'
;&m SADDHESHWAR PRASAD):

(af tndustrial development of any e

deends phi y' varioty ‘of factors: Proziejey.

I”“L s'i m .‘\
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Deaths i, Delhi from Liquor-Poisoning (C.A")
to markets and available raw material
sources iy only ope of them,

(b) to (d). Imported raw material as also
scarce indigenous raw materials are being
allocated to industrial users on the basis of
capacity/actual consumption and on the
recommendations of the spon so ring autho-
rities such as the DGTD, State Directors
of Industries, Iron & Steel Controller etc.
These allocations are not made statewise,
As such, any higher allocation of raw
maferials to Kerala beyond the entitlement
of the inpustrial units assessed in terms of
capacity/actual consumption, does not arise,

Report of C. B. 1. finto a Corruption case
against some Officlals of Clvil Defunce
and Home Guards, Delhi

2067, SHRI HARI SINGH: Will the
Minister of HOME AFFAIRS be pleased
to refer to the reply given to Unstarred
Question No, 3105 dated the 2nd December,
1970 regarding office of Civil Defence and
Home Guards raided by C, B. I. and state:

(a) whether the C. B. I, has seat the
report  of investigation to the Delhi
Administration in connection with the
corruption case against some officials of
Ci;il Defence and Home Guards, Delhi;
ao

(b) if s0, whether a copy of the same
wolfld be laid on the Table of the House?

THE DEPUTY MINISTYR IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. i, MOHSIN) (a) Yes, Sir.

(b] 30‘. Sift

12, 00 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

DEATHS IN fhmt Due 1o LIQUORI-POISONING

SHRI MUKHTIAR SINGH MALIK
(Rohtak) : 1 call the attention of the Mitnise
ter of Home Affairs to the following matter
of urgent public importance and request: that
he may make p statement thereon :—

‘The reported deaths of 8 number of
m.m the nrhqm again due top

“
V2
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THE MINISTER OF STATE N THE .

MINISTRY OF HOME AFFQII.S (SHRI
K.C. PANT) : Sir. On the morning of
3igt March, 1972, it was reported by the
Director/Principal of the Maufana Azad
Medical College to the Chief Secretary, Dethi
Administration that 5 cases of seizyres on acc-
ount of taking spurious liquor had been ad-
mitted to the Irwin Hospital. The Police and
Excise Departements were immediately direct-
e¢d to enquire into the circumstances. During
the coursé of that dav, and on subsequefit
days, further reports of more admissions in
the various Hospitals and of deaths were
received. Till this merning 9th cases hadd
been rece.ved for admission in varioys Hos-
pitals of Dethi. In addition, four persons
were found dead elsewhere. Till that tive,
56 persons had died, four had absconded
from the hospital and thirteen had been dis-
charged. 25 patients are still under treat-
ment. An investigation into the causes ‘ol
death is being made by the Excise and Police
Departmeénts,. So far, the report of the
Chemical Examiner has been received in
respect of the viscera of seven deceased
persons. In all these cases methyl alcohal
has been detected in the viscera. In. other
cases, the report of the Chemical Examiner
is awaited. It is suspected, however, that
these deaths have occurred due to the con-
sumption of spurious liquor containing -dele-
terious material which can be fatal, A firm
conclusion can be however, arrived at only
after the report of the Chemical Exeminet
has been received. In one other case, the
person affected had stated that his physical
condition deteriorated after consumption of
rum, an Indian made foreign liquor.

The police have registered till this mor-
ning 15 cases under Section 304A and other
Sections of the I, P, C. and Eaxcise Act in
Delhi and one case in Gurgaon. 12 arrests
bave been made 50 far. About 400 persons have
been rounded up for interrogation during the
the last few days and over 2000 bottles of
illicit liquor have been seized in thess raids.
Since the time of Iast series of deaths, over
20,000 bottles of illicit liquor have been
seized, The investigation is in progress.

The stocks of methyl aleoho] and thinner
with 99 shops have been sealed. The total
quantities involved are 25619 litres of thin-
ner and 7571 litres of Methyl aicohol, '

After the weveipt of the report of the
tion is seyiewing, the whole Exciso

fo order fo determine the future koures of
action, In regard fo  rscommendations
which could be implemented forthwith,
instructions. have been isssued by the
Delhi Adminstration to the Exice afl
Police Departments. Licences will here-
after bo needed for Methyl Alcohal and
thinner, Licences will be given after very
thorough checking. The cases of the
existing permit/licence holders of denatured
sprit and specially denatured sprit will &l
be reviewed. Three licences have already
been suspended and show cause notices have
been given to 35 others. The U. P. Govern-
ment have been repuested to ensure that
there is superior supervision at the time of
mixing of denaturants to the sprit in ths
distilleries. the wholesalers are required
to report to the Excise authorities when
they receive consignmants of denatured and
epecially denatured sprit and they channot
release these materials for sale till samples
are taken and analysed by the Chemical
Examiner. No supply will be given ta
permit hoders of special denatured sprif
unless they have rendered adecate proo
for the use of the sprit and satisfaceory
disposal of the products made out of ‘it
Regular accounts of sales have te be kept
The Excise staff have to regulerly check
the entries jn the Sales Registers of the
retail seilers and to satisfy themselves that
the purchases are genuipe. On 4th April/
1972, the Executive Council has decided
to increase the excise levy on special dena-
tured sprit from the existing zate of Rs. 045~
per litre to Rs. 1.50 per litre. This shovld
help in curbing the use of this sprit for
pieparation of illicit liquor, The Admins~
tration has temporarily taken over the retail
sale of country liquor m Delhi. The retail
sale price has been fixed at Rs. 10 per bottle,
for time being. This reduction in the in,
the price ef country liquor should discourage
smuggling from accross the borders. 3
Diciplinary action is being taken against
the officers of the Palice and Excise Depart-'
ments who waive been reported to be guilty
of dereliction of duty. Keeping in view
some of the comments made in the report
of the Baweja Commission. the Delhi Admi.,
stration has suspended the District Excise
Officer, three Excise Inspectors snd Statdon
Qfficers of Police Stations of Kamla
arket, Pahar Ganj and Defence Cology.
Disciplinary action against other persons
will follow &fige thelr responsibilities hawy;
been fixed,
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. dryferere Vg afes : wew s,
Sy ot arw wr Pt § farefe i it
firfiree< wige ¥ o etz aed S
flear ayr white st s § 1 o
T st A arware ol et 330 feely
#, ok dwr ot P fodt ¥ auee g€
wafis dadt & v el W e
foreic & a2 | 2w arx o aXar el
¥ arx & wefrwrr gwke gar 1 gaed Fodd
et & Tww urt ik wror  fafaee
4w ¥ grow ¥ uwx QW kar g N
s & e WY ary f 56 g
¢ e free @ sl & e wie
QP § 1 & wnfefoae fod &
gorfe dar oy oY & & sarer NF W
Wwysfaet @ g8 o3 wodg o
e § fr quer 96 g iafadfam waw
& 3RC wwel ag ¥ wgat F arwdfew
& o S¥gw off B 9 O gl
ererey qifedY § wff aft waw §

wew mftew, wTeRY are T o
ol & oA ¥ x@ qrgwww fawe ¥
A gt o g ot sty e -
wfew o¥firore v wwer § oft cerong Y,
TP or Rz foar @, qwad ¥
oL o o gt WX daw wfeg ¥
Iwi 7w w5 b N onlegfer wifaet
o quely & vark ¥ gy faardie
¥, ey it awa fiear o1 R o
qar Tt ft & qureay oy
grbwgfen wifawc § oy aw Qeie ot
w1 g ¥ o 91 weiiwgfew eifivere
W e § TS IAW R awe s
av B ur nft B ag @ TR W warw
& o § 1 ¥ & awwar § fe oy ow
wfy weder dfard § Rl ¥ ey
Wt @ Yeatfelefed ¥ & frg dax
wt {1 ovenew Rodic M iy @

14

Wwaifefefedt W giwe & wee wv
e g

gfere feardiz or¥ qwamey Reardife
T yrorwy wrger § 0 % oY ag awwar y
fe ficell o oeew orfedt g
it war § forewr ¥ fgera mff )
e (oY Sw dw @ wwrm AR § O
ar oY agt ov e oftfaew feay o,
e Dew sifgftor 1 g A xw aw ®
Wit ¥ qrawer e WY wro o W
e § ¥ & wmer arer AR @
Mtu."

&t wyr g (argdc) o e
wa

ot gfeware fay wfee : so 2,
s ardt ¥ oY dwdt sl AR, 9Ad
wire wiw wrey ¥, vafed qud At &
& T 7l §) awdY, fr N guw) A
woh & ford o7 gy wh o

Taw ¥t g% gErT areRT & 6T
b ey, At aten, ereERgTAr
feoelt & ofy g6 fipedr &, & e oo
& fordy oy ¥ wrd, oY grea F aY
e § wrar § v & gfesfee fefe-
o o ww W ar A ® gEd -
vl% wfeary w0, gat feen oY
qawgw &zt o vifgn w@, TG
s ¥ oy wrr o o art § fie gieamar
®g¥ ¥ arge fre ¥ g * grod el
et forft 8, 7 WX ¥ few arf §,
wafs oft ry feowelt ¥ 12 wod & &
ot 81 o vk e gt gfew
fearddie ot geerewy Fearddiz ¥ fawht
¥ W vk gt finde we el §—
o uw oy fendider W @ fedewr g,
witfe o TP o www ool
M'ium'
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wiiut snffeit : sy ser el

o yfenwre fag wforw : § wor g
@or wrg 1 we Wfyd qg awer
o vyl 8, ¥ gded e At
ferrdiee @ @ fodor 81 ow o
graryy iy Forey dr wgd €, zed
e gfire v s wTEw arew ardr fovea
Aoy wrgd €, wft wg & 7 @y o e
feeelt 3% errer wk W o @ AR
YOAT FATET AVTHT JEwr 12 § 14 Ty
aw vy §

arw fafreet qrgw ¥ g K &
waarat § fe w7 Dax N g fosdh F
10 5o gefX sT & o §, ag @A
§ fr Ot Ama gHfT W § EH
fees o §T T57, Hfe7 qg Ny gu &
g aff arydr ) qawr wiww @
feg w oy gu @R fw § wy, QwrAr
agt 9T ATy AT Ay § o+ weh Feew
T FIA-NIAIT A grI3g F— wow 9w
—3 Y yrar ar, wgt W fafeet agw
¥ vz faar qr A Ak @} # agt
W ¥t wacaey qrary I W B O
fnfeares fisar war g7 1 wryr feg ara
g qg wra-glaga gat 9K aTAT 99,
wgife ag gz faeet § foc Qgud o€
§ st Ayl wradt @y famc g &

™ A grena W AAAR W JQ
& woff wflew @ qaar wrgTr y —Faeeh
N qrarew aifed) w Q-shfege wA §
fek for wify, wilfn S wrgar g fo
YR 2r-grifedt & St Snw ek o
¥ orex foarear fisar oma )

e awrer—viadie ¥ wt ye-drd
N el gow Y wer Wk & fad
Towht ¥ war oilramen s &7

drrer qurw-—dur forw Peat war §
fis o e graet ¥ g & g
% & wwrer ¥ TIraT AT €T, IT W
ot vy Ay A gt T A
war ¥ feegwr W@ € wTwe g ok §
IR el s@ & fa At or-
TR ISy A 7

Wy FaTA—adar vl @ feard
o oty o3 et W aff fea
way ?

oft g wr g : gsaw Y, WA
ag¥ afww agw & wyr s Fray ey
ot g qarf wf §, SA¥ warar W AR
1R em NI R &L ran
e ag N gIar § fs ow Yar da @
gur & Fora¥ oF w1 W & wmar o @y
a7 91 ¥ Wi IAW qwwr wmn, gfew
w @< faell, agt & sw arwv Seer
qreewrén war wr o wrgw gav e
i e frang ¥ gy g & @
wzar ¥ @Y 7Y faar§ 2ar 3 e fodfr e
w gy A ffgn A af g, g @
gwat firelt , 39w @ g% a5 apem
w fay 8

gedy wry sraX g w4 fe wereny
off ¥ dgX ¥y Tar a1, AN Y A
&r ar aft T —& gwwar g e s 9w
awr & oefiegfer wifeat geflmr 2 &
& TF TOIT & AnfY, 0w Iy GArer ¥y
ATZY AT |

are o CraTEw aifElt o arw el
A A & ag a3 g% aff g€ fr oy
wr g §—2tew wifgdtan g oy
wigd § e waw & wrer farr wg ?
ot i oo wft §, wh o oam
#t word A fomm & wf g g e wm
fre oo & qerew N & ofonkr
w7 o eyt K sy
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[ o= = =]
TN X AT FE QU OF @ gAer
¥¥ 9T fawry & ¥ gy wrardy it

ey wgr 5 ¢ frar & sh-da ¥
wer IS Ay §—adwr whar N
farprfeat qr o wox & fad ot &Y
W ¥ ¥ wzw FoA AA § 7 Ay wfwA
W yg fowficy oY QN § o qwareer
fearddiz @ graw w@dt § ¥ ot Owft-
wafew w¥fas & fagradta § 1 fow faw
a-fraifas owiwgler wffes & ot
difen gk o, 3 fer qrareE arfeht
§T RIAHT IT8 qTHA AGT 47 | S X
¥ farare &0 W IEH AT ¥ ayqar AT
&1 wgt aw gEd fawrfeal st qraey
g, Tver gy qrfwdt @ Fwew Ag
& 1 ¥ orw gx Yo Aty §, 18 fawr-
foif & & 12-13 g7 14 fawfedl
wriag ¥ 7€ §, TR AfrwaT wwE
arfast & ssaeq et §1 & ag wa s
X vt g Afer TR oA F ol
Gl"i'l'lﬂ'. ﬁfﬁ#i’iﬁ ATTHT fﬁm @‘hl
qGT FET |

wreaw wgew : fawsy ¥ AT

ot g g ¢ @A sEAfEEl ®
am ¥ dor R qw § T el
frray st ®eiie ¥ foar g, foed
WY W FG  HwTAT f A f&
wwr wigw W frgfes o & g€ &
aw ¥ 4 wiw av gfemfar fasc &t

it vwtrg Wy (fer) : ¥ Wit
wian drar wr W wew  fafeec oy

¥ foar § 9o wrt & & gy wyar wgar
g | feeeit & qg g gEdE ) oger
e 1969 ¥ gur forit 40 alvr w2,
Pt oft et & garr faa® 110 &l
% o ww fre az weit¥z gor Toredl
Prax st 7t & ¢ Afeee g A
sarg § 1 9gF € wTHTT ATEY F w
Fgudlx w@ W wshia &1 sw i
weiter 37 ¥ oY arw wEr oo B e
wfam oref geftwr ¥ ) & wawar § ag
gawT w1 g A § PifE fadt gt §
@ o ar g & Q@ avwara X
Y AN A AW @ D, el
& o &Y atw atx gar? agt qure
ar Aor g =T Wit @ § 5o ax
mrigasrgar g &5 a3 ¥ Y wow
frreft Tt § Sad A ad A afew
qFTETT A gud 3 g ¥ SN A
A @ &1 wer @y # ggr o
fr P dfeqer Wl gad = q@w
FANRAw ¥ 7 Foor? ord i qudf Q¥
iffereza § foady 3w @ @sdt &
% qar aff I8 fasTe TR A "
a% 9§ Qwaw foar or At fear—33Q
IRETA N IN R & Yaww 7 faar
oL FHTC el aa-radeet a1 EadRt
& g6 T AT & Iuy qg w9Ar gw
£ arer § Y | a-gReRT AT YRR
A WY dar Far § Iad, S ST WA,
d51 § way a3 wawr @O W Har
Wi gart dorar ¥ Y quAt fafasdy #
ot fafireat it Qar & @ 1. (swwmr)
.. 8 ¥F A & wowT g AgY frowdor |

afgfwadt & agt aw awr &, owd
AT YT sray QX amd § 0 oglh 9T
sy sfgfear firar agt g< @il &
a2 7t firgr afer aawr fiar WAcag

w1, (sawwTR)., STORY @YY 9eT

g fis ¥ el ¥ qw fodt whverd 2.
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¥ ot wrra frHT aed 7 & fis @O
wy faar ) ¥ wgy Wk aw ) A
e § UT WY 8.9 aX wree I @
aft w qw IT A Y gafag §
wawar g ag o DfgfaaT § @a A
Aol eAT w3 v wifge | fgfrar
s Aawa Afr § § sgw 50w
v @ oy e ofeers e 9 s g
fIFT WY &Y I9k  FIT JHIAT AWAqT
ary | AW gy N T g asar g

gat oY a¥ar wfwws @ o §
Tz Jeadd WY agx @ T} qrfgg o
@& ga.ar & sy sgar 6 w9 ag
s wreqT faeew Farar § T A
3T WIfgQ | FTHTC FT & FFIX WA g
wdt § 7 radRe ® R @ fRewa
&?

WEAR WY : TF AW AT WY N
&t #ftn, feerga & fag € o o
W

it wratay W & sgAT Sgar g
w1 ANz fEwr wdrET A saife
ar frgerrr A faevard sy § fe
az 9t srreary faezq § San @A HX
fear oy | ¥ mgRr T Avar g R 3
fegxy wrsaT g & wie Ia% foaadt
NTF D oy § SeF mry SHfag g
arm § feos ANaw =@ wWg F AN
M 3w A1 A AT 3RTTRr 12
T ¥ oy Y § WX €@ 9T IAR HAAT
e WY Aar § AR e witeg o
ot a7 & e ¥z 3T ¥ @ ¥w wwar
8 ?xufug & wyar g FF vy foew
At o g wifgg W e W
o ooy gre ¥ e Wy o

Madr avr 73 § fs Jgelt & =i or§
{5 qge @ s e ey o

ord, 73t ¥ geft orow & ark ol oy
o wex &) gEdr § 1 o AY T A
Y E st ot aff &t awd § N
Tar W aff ¥ avy § ¥ fogew @y
¥ ariz ¥ ot foge e § SAw
xga & Avr Ay 1 qofag & wy'm
fo waa Y ¥ srew arew g g
¥ vt ord 1., (sqwamy)..,

wa¥ wgr war & fis N avfead fredy
QX WA 97 9T srdardr g Afew
wre w7 wrdarer wOr 7 & wfw fR Y
urfra fredt qrgr aryr 99 9Tt 302
w1 #w Forex QAT wifgg, 79 8T
T8 war wifge | @ @19 § @ N
wra o qraTEw fewrddc Y wawd }
Iaar g fear oy ol wrosr
wrw Arw & «w qdar o gferw i v
N srewr qar §f & s fodt ) qoy
forar st W afw & wwar ¥wc oy
frar | ot avg & Frareer oerege w1
o firegor glar & Taw o dw W)
T 9¢ qral 93 HAT AT AEr ¥ ey
:waar&%a’t qg WTRAT g Y GHAT

|

wers wpiew ¢ XN e ay § A,
axeT ¢ |

He has forgotten to make one sugges-
tson, namely, setting up a memorial to

those people who have sacrificed their lives
at the altar of alcohol.

st wrafag e #7 gaw q@ §
&% Tz FAT NIEW AE @a¥ ar

Wy oAy ol srea faeew aw
s ar afr 1

st pegraw 9FY : weq@ o, der
qryd wgr #¢ gerw o qur Aff, ger
TR & & R ey fs 69 ¥ 40
ALY MO8 ¥ 20 wradr AL W,
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1ot oy ¥% war]

g A aar gEAT g W N e A
R wor ¥ G Ar N ag
ot o g wfe wwdt frarea qaw)-
@A faer § At adwr wftge 4 0
wid vl § SR qor quar § fe ariaw
NIy A H N @wy fA ¢
ot fe feae @t § AN R@amr femr
¥E St ¥ o TR gfw  faargs
waeze @ s gfew ey § =g
Y dwrd v gor, sawy frar i wd
¥y gf G N WA g IE
gfew ¥ W@ war &, sda @ gD
¢, wae §3 wgr W a1 afer wred mifea
LARL D!

amfit azeq w53 § v wx ¥ aard
gf wua ws @0 &, 3® W gwa AT
soft afr it 1 (swAET) R AW
§ fF mrfla axer o W ag AR
fe fpfaz feszdys o= oW gfemigz
fefeygr g e o 91X N qaw &
wan ¥ qAAw qew ¥ o swer X
e wgm § ! Tl & wwwew ¥ oagt
e g

gsaw Wty : fadlt A worg & o
gagar P

off gemer Qi a7 wATTT 9T
foitd &t aalt d@ & 9 gar 4y

w¥or wivws o o gw <@t § wfady
cod wri fadt w7 &

wmﬁﬁnﬂ‘rf‘ﬂmim
o oritdy &Y IEH g N W fosw ar

doegen X § ok ¥ Wy wer w A,
% wg wgw ¥ aff v Wex & amdt
weex A% arx femrar § fe awréar i
Oy ¥ o agE ¥ Aorare A g
¥} § gaifs wgf wuw af gl
frd s oo g gz i
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gt wox o gEer b e & ot agy
YA agtyw ¥ § o qowne wg
wF magfa it awma o wa § o
WANT AT g7 g W orae W Y
BT ATEX § wwwy W ww )

SHRI BIRENDER SINGH RAO
(Mahendragarh) : Sir, before 1 ask questions
1 would beg to draw your attention 10 the
callousners with which the Home Ministry
treats business before this House. This re~
flects its altitude towards other important
matters like the one we are discussing re-
sulting wa the death of poor people. 1 would
like you to ses the copy which has been
supplied It is not readable at all. I would
repuest that you direct at least the papers
supplied to Members of this House are
readable.

MR. SPEAKER : These motlons are
admited at a very short notice and some-
tumes there is very little time left when the
information comes,

SHRI BIRENDER SINGH RAO : The
typed papers should he greadable They
should make four copres instead of making
eight or tea copies at a time.

MR. SPEAKER : i think, you are right,

SHRI BIRENDER SINGH RAO : They
are gaving both on carbon and labour.

MR, SPEAKER : This copy is very
poor, I quite agree.,

SHRI S. M. BANERJEE : This copy
is still poorer.

SHRI BIRENDER SINGH RAO : This
is the second case involving deaths of hug-
dreds of poor people within one year. I
would not go to the extent of saying that
this is pert of the policy of Government tp
control population or tommovlppmtyz
liquidating the poor. But cnminly there
some sxplanation which the
owes to the people for incidents !lh this.

The hon. Migister has stated $hpt he
has fssued instructions and steps are
mw control the sple and distribution

EC RO
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chemical or factor which is used for mpking
such dangerous and spurious liquar.

are various other means and I wopld like to
point out that unless the whele policy of
the Government is changed in the matter of
excise, such incidents would net stop,

Sir, we are wedded to a policy of pro-
hibition in our Constitution. During the
Iast 2§ years we have been talking about
prohibition but gradually there has been
relaxation in this policy 1 fail to under-
stand why the Government does not admit
that they have failed to carry out the direo-
tives of the Constitution. Delhi is not the
only State but these matters crop up in
other places also and 1 appreciate the diffl-
culties of Government in curbing this social
evil. Those who want to drown their
sorrows with drugs or alcohol would do it.
They would use other drogs also. But it
is the responsibiluy of the Government to
sec that good liquor 1s supplied to the peo-
ple who want to consume 1t.

I hope, it is with the approval of the
Ministry of Home Affairs that Haryana
Government has taken certain steps. They
have started a policy of issuing free licences
for open bars, They are trying to see that
every Panwala will have a wine shop
and anybody could ask for a glass of wine.
If Haryana Government is doing it. baing a
Congress Government, I fail to understand
why this policy of peohibition is not chang-
ed at the Centre’s level, Why is it different
in other States 7 It is also due to that that
peorsons in auch cases die,

The hon Minister has stated that steps
are being taken to open liguar sbops at
Administration's level. 1 want to know
whether it is possible for poor man to buy
a bottle at a time. What is responsible for
such incidents in Delhi is the practice of
solling whole bottles. There are no open
bars. 1f open bars for retsil sale or parts
of bottle are started in Dethi, these poor

people could go and buy 4 annas or 8 aanas
worth of liquor, They csanot bay a whole
bottie at a time. That is why thesc deaths

are occurring. I would {ike to know
the hon. Minister how far it s correst
it is only the poor peopie who have
It is because they do not heve
motiey to go for a whole ‘bottie at a fime,
So, they go to thess places for iltlolt

#ad they wast to purchise cheap ong:

T

i
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can get good authenticated liguor
Government shops in short gquantities
gauss they cannot afford to buy a bottle
a time,

»¥

SHRI K. G. PANT: Sir, the hon.
Member blamed the Home Ministry far
callousness and then he went on toask a
rhetorica] question as to whether these
deaths were a part of the Government's
policy to control population and to remove
poverty by killing the poot. Iam sorry
during thess questions and answers, [ have
never heard such a callous statement.

As to whether the denatured sphit is
the only chemical which is responsible for
these deaths or there are other chemicals
which can also be used to prepare ilick
liquor, other chemicals also can be used.
As 1 have mentioned, apart from denatured
apirit, it is the specially denatured spirit
which is known as industrial alcohol which
is also used for making thinner and which
is used for varnishes and paints. It is these
chemicals also which wre sometimes used
very wroagly for proparing liquor. They
contain chemicals which by ordinary pro-
ceises cannot be purified to a safe level, So,
dldicit distillation decs not take the polson
away. In fact, in Delhi, as far aa I know,
there is no distillation as such. It is a
mixing of chemieats.

It does not take away the

from Baweia Commission’s
investigations are complete, 1
would set dke to say categorically whethar
a particular chemical was responsible for
the deaths or whether there may have been
smvaggiing of some aloohal Gom dutside
becauso there was & case from Ourgacn
which I mentioned in the statement. So,
until the investipations ars domplete, I
would 5ot lfike %o make w owtegoricy!
ment,

3
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The other point is about prohibition
and Government’s approach to the policy
of prohibition. My hon. friend is an ex-
pericoced administrator and he has rightly
said that there are difficulties in the way of
Government being able to control social
evils. These have their roots in certain other
maladies and perhaps it is not possible for
Government by flat or law to control these
things. But the policy of prohibition, as
he himself points out, is based ..

SHRI K. S CHAVDA (PATAN): 1
rise on a point of order regarding prohibi-
tion policy.

SHRI K. C. PANT : I am coming to
that.

SHRI K. S. CHAVDA : Sir, T have
risen on a point of order.

SHRI K. C. PANT : Let me complete
my reply.

SHRIK.S. CHAVDA : Sir, I have a
point of order.

MR. SPEAKER : I would listen to it.
Please sit down. Let him complete his

npl"

SHRI K. C. PANT : As may hon,
friend points out, the prohibition policy is
based on the Constitution because it is one
of the Directive Principles of State Policy.
Therefore. it is not possible for me to say
whether there will be a change or mot. It
is the right of the Constitution itself.

Sir, the other question related to the
excise policy in Delhi ..(Interruption)

SHRIK.S. CHAVYDA : My point of
order referred to the prohibition policy.

MR. SPEAKER : Is it a point relating
to procedurc 7 Is something wrong with
the procedure ?

SHRI K. S. CHAVDA : It is regarding
the prohibition policy.

MR. SPEAKER : Then it is not a point
of order.

SHRI K. S. CHAVDA : Can Govern-
ment go against the mandate given by the
Lok Sabha ?
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SHRI K. C. PANT : I think, my hon-
friend has either mis-understood me or did
not hear me properly, He may read what
I have said. (Inerruption) 1 have not said
anything that goes against national policy.

About the suggestion to open liquor
shops, it is a basic dilemma with the policy
of prohibition accepted by this House and
the Government and the people to what
extent one can go about opsning these shops
and so on... (Imterruption) This poses a
dilemma and I would lhike the House to
appreciate the dilemma of the Governme nt
in this matter also because it is the House
which ultimately decides on these matters of
policy ; it lays down the policy. A Cons-
titutional decision has to be taken. I can-
not pronounce this policy. The policy
which is followed by the Government 1s
that which is accepted by the House,
(Interruption)

SHRI K.S. CHAVDA : In 1956 the
House adopted the policy regarding prohibi-
tion.

MR, SPEAKER : The hon, Member
seems to think that pointing out some pro-
vision in the Constitution becomes a point
of order.

SHRI K. S. CHAVDA * He said that
the House should give a mandate regarding
prohibition policy. In 1956 the House
passed a Resolution unanimously. My I
read a sentence ?

MR. SPEAKER : It is upto the House
to decide.

SHRI K. S. CHAVDA : The House has
passed the Resolution unanimously. (Inter-

ruption)

SHRI S. M. BANERJEE (Kanpur):
I have a submission to make. The Consti-
tution was adopted by thoss persons who
never drank. Now the composition of the
House has changed. (Iwerruptions)

SHRI BIRENDER SINGH RAO : My
question was not answered. I wanted
to koow as to how it is that the Prohi-
bition policy to which this in Haryana. It
House also subscribed is not being followed
is different there, Why can't it bo dong
in Haryana 7 What is the hitch ?
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MR. SPEAKER : So far as the capital
is concerned, he can reply. Regarding
Haryana, you go to Mr. Bansilal.

st ww wgrw of¥  (TwmRai)
fawett srerrasy ary Pocft & g & &), w
darkgu ¥ O a7 wie & ge ¥ D,
ag gt &t A § fe faecht <rorerY
¥ gy W agt wrg fex ¥ gdEwg
g7x wt fra it § fr Fafede feafez @t
B AT qradAg fgs 4t sT QY ¥ A
A AT TG | wqT qaT €@y o afgw
s oA | DD qre-are faw w7
gard g 9Ty & wYr gard AW g
¥ oraar wrgar § 5 wr ga® w2 W
& ry ¥ Hife &7 7€ g, wwer g
¥ oy FY Aifew A Af g ? A St A
Y, fire oot & &1 7. I wiey feafy
Tl oY, Fgt ¥ W@ U, PRI F @ ¥
T FE HR WA q, AALAT A I G
dt ar adf 4, @A § e fawar av
a1 7§} Fawar a1, IA#T qrel graa war
q, ¥ mefez ¥, feagarnfes 4,
ag g wraq A1 sifgy & 9 § ? §f w3
W aw N owwer § qfLF @ QY
wry gatem Y g AfFA W @
TaTge Ag A &1 WA sfead @
waxr faat wf §1 Fogir wow &,
IR AT I w7 qgara A A gaAv
R AT AY WA A I W
&1 AT Y ar feeelt @ faily Y T
@ forr ox gardr e At o g
feeeft ¥ firera ®Y wo 2@ | @df wqrar
T it § oY §w) wTaH! IENT qug
T A § g awar § ax o d69 @
WAt ay §1 sgwr sk
HT gawy wgerd § o WY el o o
8?7 fom wregt Yo wwgw g g
W I wregt w1 gk o w9 wifer
Nk} ? warfewht W foera ¥ ot

forerr < e Y€ ot gromar Y, oW,
o, wf o o ), @il o woar § g
aff ¥ ¥ qafrg ag o § e 7% o
vt AP & 1 v gy o e § S
qre ateT et wrex qur § fie gt
w7 wifgd ? ag ow ewAtae qarw § o
ag or Oy gare § 1 W@ og A
o § @ wr oY qaer § ww I
Wy AR I AMTINaTAC?
w7 ¥ gafag wx an fe gk 3T F guw
AN A ? By Ay e wmw d
¥ ? ay-a¥ wwral F @@ ¥ av wielgar
¥ A wrged o et faany ¥
T $eft foreelt ¥ 7 wg afaw sk
GINTH FAT | TG GIAT WG T
warw §, g gifedfoas qurer &+ ag vy
ar awar § fr cwrew feardte &
fRIy = gaT e g e § | afew
WY gwT W afradeww @ & awar
& 1 gy fearditz & st w7 Wy o
W & ¥ dar ww a1 gfas fast
@ E, wg G wE A 1 A AN
&t 7w gy 7 g a<g ¥ ¥ Ar
T 7%, & orrar argar g s A€ daww
fgw a7 wArh WY Fifga w3 forad dier
graar A gt N I A § I A
AT A F<, W TAW AR §, I 7 A
g w¥ | fgwre gt feafee frery @ ar
g oY wrg A §, ag At Wy g A
g1 da ot # aurw wrg R e § A%
e qar § fs fame ar feafee fed
Ty oY ag raw g wrft § 1 F o
§ e ot & wrg'w § o ¥ ffireey §
foamy s frer faar oy oY g faw
@ At &7 wr b wee R
urak qr@ wré wifew fong, S
fedid § ol sorc gl § o wat gt
oX % aw ure ¢ feaid ) 3
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SHRI K.C.PANT : It s an onthun
slastic suggestion for action.

MR SPBAKER : Now papers to be
Iaid on the Table.

1250 his.
_rms LAID ON THE TABLE
ANNUAL REPFORT Oof HiRDUSTAN TeLE-
raNTERs L1p., AND INDIAN TELE-
ORAPH (SERVENTH AMDT.) RULis

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): I
beg to Iay on the Table :—

1) A copy of the Anmual Report
(Hindl snd Baglhh veisioss) of
the Hindustan Teleprinters Linsited,
Madras, for the year 1970-71
dlong with the Audiled Accounts
snd the comments of the Comp-
troller and Auditor General there-
on under sub-section (I) of
mection €194 of the Companies
Act, 1956. [Placed in Library. See
No, LT—1647/72]

© (O Acopy of the Indian Tele-
(Séventh Amendmeant)
Rules, 1971 (Hindi and
versions), published
in Notification No. G. 8. R.
1471 Gazette of India
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ANNUAL REPORT OF CENTRAL VBOILANCE
ColasioN AND NOTIFICATIONS VUNDER
Arr-Inp1A Seevices Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : On behalf of Shri Ram
Niwas Mirdha, I beg to lay on the table—

(M (D A copy of the Annual Report
(Hindi and English versiont)
of the Central Vigilance Com-
mission for the year 1970-71.

(i) Memorandum (Hindl and
English versions) explaining
the reasons for non-accep-
tance by Government of the

Commission’s advice In
certain cases mentioned in the
above Report. [Placed in
Library. See No. LT—
1649/72]
(2) (») A copy each of the following
otifications Hindi and English

versibns) under sub-section (2) of
section 3 of the All India Services
Act, 1951 :—

() The Indian Forest Service
(Fization of Cadre Strength)
Amendment Regulations,
1972, published in Notifica~
tion No., G.S.R. 45(B) in
Gazette of India dated the
20th January, 1972,

(li) The Indian Forest Servics
(Pay) Amendment Rules,
1972, published in Notifica-
tion No. G. 5. R. 46(E) in
Gazette of India dated the
20th January, 1972.

(ili) GS.R. 47(B) published in
Gagette of Indin dated the
20th January, 1972 consti-
tuting for the States of Assam
and Mdghalaya & joint cadre
of the Indian Forest Service,

@) GS.R. 48(E) published in

Gazetie of India datod the

January, 1972 coastitu-

ting for theStates of Mainpur
and Tripura a joint ¢
of the Indian Forest Servi
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() The Indisn Foreat Service
(Cadro) Amendment Rules,
1972, published in Notifica-
tion No. G.SR. 315 in
Gazette of India dated the
13th March, 1972,

(b) A statement (Hindi and English
versions) showing reasons for
delay in laying the Notifications
mentioned at (i) to (iv) above,
(Ploced in Library See. No. LT—
1650/72.]

NORTH-EASTERN AREAS REORGANISATION
(REMOVAL oF DiFricuLTIES) ORDER
No. 1, BorpEr SecurrTY Force
Leave RuLes Anp NOTIFICA.
TIONS UNDER INTER-STATE
CorroraTioNs Act

SHRI K. C. PANT : 1beg to lay on
the Table—

(1) A copy of the North-Eastern Areas
Reorganisation (Removal of Difi-
culties) Order No. ! {Hindi and
English versions) published in
Notification No. S.0. 216(E) in
Gazette of India dated the 2ist
March, 1972, under sub-section
(2) of section 87 of the North-
Eastern Areas (Reorganisation)
Act, 1971, [Placed in Library.
See No, LT--1651/72,]

(i) A copy of the Border Secwrity
Force Leave Rules, 1971 (Hindi
and English versions) published in

No. GS.R. 1313 I
Gazsotte of India dated the 1ith
September, 1971, uader sub-section
(3) of section 141 of the Border
Security Force Act, 1968.

(i) A statement showing reasons
for delay io laying the above
Notification. [Placed in Library.
See No, LT—1652)72.)

A copy each of the following Noti-
fications (Hindi and English
versions) under sub-section (5) of
soction ¢ of the Inter-Stae Cor-
porations Act, 1937w

{i) The Administrator-Genoral,
Put(lab (Reorpanitation)

3
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Order, 1972, published in
Notification No. S, O. 221(B)
in Gazétte of ladia dated
the 22nd March, 1972,

(id The Official Trustass, Punjab
(Reorganisation) Order, 1972,
published i Notification
Neo. 8. 0. 22%E) in Gazette
of India dated the 22nd

March, 1972, [Placed in
Library. See No. LT—
1653/72.]

Kerosane (FxaTion Or CEmwiwe Prices)
AMdT, ORDER

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHR1 DALBIR SINGH) :
1 beg to lay on the Table a copy of the
Kerosene (Fixation of Ceiling Prices)
Amendment Order 1972 (Hindi and English
versions) publisbed in  Nostification No.
G.8.R. 195(EB) in Gazette of India dated the
17th March, 1972, under sub-scetion (6)
of section 3 of the FEsseatial Commodities
Act, 1955, ([Placed in Library. See No.
LT—1654/72.)

12.57 hrs.
MASSAGE FROM RAJYA SABHA

SECRETARY: Sir I kave to report the
following messages received from the Sec-

(i) I am directed to inform the Lok
Sabha that the Rajya Sabha, at its
Sitting held on the 3rd April, 1972
has passed the enclosed motion
referring  the Homoeopathy Central
Council Bill, 1971 to a Joint
Committee of the Houses and to
request that the concurrence of the
Lok Sabha in the said motion and
the names of the Members of the
Lok Sabha to be appointed to the
said Joint Committee may be comm-
unicated to this House,

Motien

“*That the Bill to provide for the constl-
tution of & Central Councif of Honioeopathy
and the maintenance of a Central Register
of Homoeopathy and for matters connecte
ed therewith be referred to a joiat Commie
ttee of the Houses consistieg ©f 4S members;
15 mombers faom this FHouse, namely:
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1. Shri Sasankasekhar Sanyal

2, Bhri Bhupinder Singh

3. Shri N. G. Gomay

4, Dr. K. Nagappa Alva

3. D1. Debiprasad Chattopadhyaya
6. Shri Sitaram Kesri

7. Shri Man Singh Varma

8. Shri T. K. Srinivasan

9. Shri K, C. Panda
10. Shri Manubhai Shah
11. Shri Sultan Singh

12, Shri N. P. Chaudhari

13, Shri T, G. Deshmukh
14. Shrimati Savita Behan, and

I5. Shrimati Purabi Mukhopahyay
and 30 members from the Lok Sabha;

That in order to constitute a meeting
of the Joint Committee the quorum shall
be one-third of the total number of members
of the Joint Commiitee;

That in other respects, the Rules of
Procedure of this House rtelating to Select
Committees shall apply with such variations
and modifications as the Chairman may
make;

That the Committes shall make a report
to this House by the first day of the Eighty-
first Session; and

That this House recommends to the Lok
Sabha that the Lok Sabha do join in the
said Joint Committee and communicate to
this House the names of members to be
appointed by the Lok Sabha to the Joint
Committee.”

(ii) I am directed to inform the Lok
Sabha that the Newspapers (Price
Control) Bill, 1971, which was
Passed by the Lok Sabha at its
sitting held on the 21st December,
1971, has been passed by the Rajya
Sabha at its sitting held on the
3rd April, 1972, with the following
amendments ;-

Enacting Formula

1. That at page 1, line 1, for the
words “‘Twenty-scoomd Year”
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the words “Twenty-third Year”
be substituted.

Clause 1

2. That at page 1, line 4, for the
ﬂgw “1971" the ﬁ'\l"ﬂ 011972”
be cubstituted.

1 am, therefore, to return herewith the
said Bill in accordance with the provi-
sions of rule 1 8 of the Rules of Procedure
and Conduct of Business in the Rajya Sabha
with the request that the concurrence of the
Lok Sabha to the said amendments be
communicated to this House,

NEWSPAPERS (PRICE CONTROL) BiLL

AS AMENDED BY RAJYA SABHA

SECRETARY : Sir, I lay on the Table
of the House the Newspapers (Price Control)
Bill, 1971 which has been returned by Rajya
Sabha with amendments,

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS
ELEVENTH REPORT

Shri G.G Swell (Autonomuns Districts) :
T beg to present the Elcventh Report of
the Committee on Private Members Bills
and Rescolutions,

B ———

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHEDU-
LED TRIBES

REPORT OF STUDY TOUR

SHRI BUTA SINGH (Rutar) : I beg to
lay on the Table Report of Study Tour of
QGroup II of the Committeec on the Welfare
of Scheduled Castes and Scheduled Tribes
to Patna, Ranchi, Bokaro, Durgapur and
Calcutta in February, 1972,

STATEMENT ON REPORT OF IRRI-
GATION COMMISSION

MR, SPEAKER : Now, Mr. Kureel to
make a statement on behalf of Dr. K.L Ra‘o
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He may bay it on the table If it is a long
statement.

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER SHRI B. N. KUREEL Sir I beg to
lay on the Table a Statement on the Report
of the Irrigatin Commission.

Statement

As the House is awase, Government had
set up an Irrigation Commission in 1969,
under the Chairmanship of Shri Ajit prasad
Jain, Member of Parliament. The Commi-
ssion submitted Volume I of the Report and
an Irrigation Atlas of India forming Volume
IV of the Report on Monday, the 3rd April
1972.

2, In its Report, the Commission has
reviewed the progress of irrigation in India
since 1903, in year in which the first Irri-
gation Commissiop submitted its Report.

3. The Commission sent an exhaustive
Questionnaire to the State Governments in
1969 and based on the replies and also their
visits to the States, project sites and discus-
sions with officials, State Govern-
ments, progressive farmers and others
have recommended & number of steps for
streamlining the present system of project
formulation, sanction and execution. It has
made recommendations regarding the planned
development of water, resources the policies
and considerations to be followed and the
economics and financing of irrigation work.
recommended the importance of the Na-
tional water Grid and the need for its investi-
gation,

4, Stress has also been laid in the
Commissions’s Report on the steps necessary
for the speedy development of the command
areas of our irrigation projects. Emphasis
has also been laid on the urgency and
importance of developing irrigation in the
drought affected areas. Criteria have been
laid down for identifying arcas prone to
drought, the projects that are under execution
and the need for early completion of these
Projects,

5. Arising out of the development of
irrigation, the Commission has examined the
problem of water-logging, drainage and floods
in the command of irrigation areas, and the
steps necessary to see that the introduction
of irrigation does not lead to any adverse
#Tocty in the command areas of projects.
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6. The commission has examined the
Irrigation Acts and Codes in force in the
various States and recommended the unifl-
cation of the Codes in each State and also
the possibilities of having regional standards
in enactments, Several steps have been sugg-
ested for improving the present system of
irrigation administration,

7. The importance of settling inter-State
differencs and disputes for the speedy
development of our water resources has
been emphasised. The Commission has
made some recommendations in this behalf.

8. The problem of sedimentation of
reservoirs and the importance of
taking effective soil conservation measures
in the catchment of river valley projects
has been stressed.The Commission has sugg-
ested a time-bound Programme for this.

9. The massive development of irrigation
and the consequential aeed for research,
education and training for the irrigation
engineers and others connected with irriga-
tion development have peen emphasised, It
has particularly laid stress on the need for
irrigation engineers to have a basic course in
agronomy,

10. The Commission has refarred to the
present delays in the publication of land
utiiisation statistics including statistics and
has enumerated several steps for eliminating
the delays involved.

11. The Commission has recommended
the setting up of a Directorate of Hydro-
logy for coordinating and bringing under
one administration the entire work of surface
water assessment. It has also recommended
the setting up of River Basin Commission
for the preparation of basin plans for all
the major river systems in India, The Comm-
ission has recommended the setting up of a
high level authority called the “National
water Resources Council to take policy
decisions relating to the conservation, utilisa-
tion and inter-basin transfer of water;
laying down priorities for the use of water
and keep a continuous watch on the
of the rfverbulncnmmiadoumdthtpmb-
lems of river basins so as to ensure that the
formulation of irrigation projects is in accor.
dance with the highest national interest,

12. Copies of Volume Iand Atlas are
placed in the Librazy of the Pacliament,



127 Flectio n to Comms. APRIL 5, 1972 National Service Bill

13. The Commission is new working on
Volumes 1T and III of their report dealing
with the different States and basins respecti-
vely. It is expected that these will be ready
another in three months.

14. Government is examining the report
of the Commission and will come up, in due
course, before the House with their decision.

ELECTION TO.COMMITTEES
(1) Joint CoMMITTEE ON OFFICERS OF PROFIT

SHRI D. BASUMATARI (Kokrajhar) : I
beg to move the following :--

““That this House do recommend to
Rajya Sabha that Rajya Sabha do elect
two members of Rajya Sabha according
to the principle of proportional rep-
resentation by means of the single trans-
ferable vote, to the Joint Committee on
Offices of Profit in the wvacancies caused
by the retirement of Dr. (Mrs) Mangla-
devi Talwar and Shri M. V. Bhadram
from Rajya Sabha and do communicate
to this House the names of the members
so appointed by Rajya Sabha to the
Joint Commtttee,”

Mr. SPEAKER : The question is :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do elect
two members of Rajya Sabha according
to the principle of proportional repr-
esentation by means of the single trans-
ferable vote, to the Joint Committee on
Offices of Profit in the wvacancies caused
by the retirement of Dr. (Mrs,) Mangla-
devi Talwar and Shri M. V. Bhadram
from Rajya Sabha and do communicate
to this House the names of the members
so appointed by Rajya Sabha to the
Joint Committee,”

The motion was adopted

(1) CoMMITTEE ON WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

SHRI BUTA SINGH (Rupar) : I beg to
move the following :

*“That this House do recommend to
Rajya Sabha that Rajya Sabha do elect
two members of Rajya Sabha in accord-
ance with the system of proporitionai

representation by means of the singl
transferable vote to the Commitiee one
the Welfare of Scheduled Castes and
Scheduled Tribes in the vacancies caused
by the retirement of Sarvashri Brahma-
nanda Panda and Sukhdev Prasad from
Rajya Sabha and do communicate to
this House the names of the members
so elected by Rajya Sabha to the
Committee,” 1

MR, SPEAKER : The question is :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do elect
two members of Rajya Sabha in accord-
ance with the system of proportional
representation by means of the single
transferable vote to the Committee
on the Welfare of Scheduled Castes and
Scheduled Tribes in the vacancies caused
by the retirement of Sarvashri Brahma-
nanda Panda and Sukhdev Prasad from |
Rajya Sabha and do communicate to
this House the names of the members
so elected by Rajya Sabha to the Com-
mittee.”

1

The motion was adopted.
12.54 hrs.
NATIONAL SERVICE BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT):I beg to move for leave
to introduce a Bill to provide for the
registration of qualified persons and for the
rendering of national service by such persons
and for matters connected therewith,

MR. SPEAKER : Motisn moved :

“That leave be granted to introduce
a Bill to provide for the registration of
qualified persons and for the rendering
of national service by such persons and
for matters connected therewith.”

MR. SPEAKER : I have received only
two names, namely those of Shri S. M.
Banerjee and Shri Jyotirmoy Bosu. The
notice from Shri Jyotirmoy Bosu came
rather late, while Shri S. M. Banerjee's
notice had come at ten o’clock. In future,
I would advise the hon. Member Shri Jyotir-
moy Bosu to more careful and send the
names early.

*Published iin ‘Gazette of India Extra- Ordinary Part II, section 2, dated 5.4,72,
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SHRI JYOTIRMOY BOSU (Diamond-
harbour) : I did not give 1t at tem o'clack
but later. I thank you for permitting me.

SHRI S.M. BANERJEE (Kaapur) : This
Bill is meant for national service, Everyone
of us in this House would certainly like to
see that our young brothers and sisters
serve a national cause. But it is reallv a
scrious joke on those who are unemployed.

The Statement of Objects and Reasons
clearly says ¢

“The Bil' seeks to restrict the period
for which a person may be called up
for rendering national service to a period
not exceeding four years The Bill
seek to impose a further restriction to
the effect that the liability of a qualified
person shall come to an end on his
attaining the age of thirty years *’

The scheme is just like the NSLT during
the Second World War of 1942, When the
NSLT was formed, the technicians who
were working 1o the various factories had
to fill upa bond that they would serve
wherever the NSLT wanted them to serve.
This Bill is actually in line with that.

My main ohjection to the Bill is this.
Itis mamly a question of unemployed
engincers and doctors, From the definition
of ‘qualified person’ also, we find :

‘*has obtained a recognised medical
qualification within the meaning of the
indian Medical Council Act, 1956",

and again

“Has obtained or has passed an
examination which entitles him to
obtain a degtes of the university of its
equivalent gualification in any branch
of engineering or technology or both™,

You will remember, Sir, that Indian
doctors who have come from abroad, after
having passed MRCP and FRCP exami-
nations are today not getting jobs in this
country, and the number of unemployed
engineers is more than about 80,000. The
number ranges between 53,000 and 80,000,
Today, we want those people to serve the
Goverament for a national cause.

My first objection is that this Bill #s ngt
Recomacy Whed people re just'dying to

serve the nation, Since the 1962 Sino-Indian
war, every young man has offeroed his ser-
vices to the nation. In 1965 I bad seea many
young people who had laid down their lives
not to talk of merely serving the nation, as
engineers or as doctors. 1 know also that
recently all the qualified enginesrs had
written to the Education Minister and also
the Prime Minister to the effect that they
were prepared to go anywhere, wherever
they were sent. Today, when the line
between hunger and anger is becoming
thinner, when there I8 a competition or
race between hunger and starvation, this
Bill will be & sorious joke on them. For,
I feel that this will be called hypocritical
and will mot be regarded as & sepions
attempt on the part of Government. When
the right to work is enshrined in the
Directive Principles of State policy in the
Constitution, one would have expected
that this should have been translated into
action, and if that had been dome, I do
not think that this question would have
ever arisen.

If the difficulty is only this that doctors
do not go to the rural areas, then Iam
at one with the hon. Minister in saying that
thereshould be compulsion and doctors
should serve the rural areas also, becanse
otherwise the rural population would suffer
at the hands of the quacks.

When people are dying for jobs, I do
not think that this Bill is necessary. People
are actually breaking their heads in going
to the employment exchanges, When we
ask them to have self-reliance, and we msk
them ‘Kadam milagkar chalo’, they ask us
‘where?’ , and we have only to tell them
‘To the employment exchanges’. So, my
first objection is that this Bill is not
neCessary.

13.00 hrs,

My second objection is about the
financial memorandum where it has been
stated as follows :

“Clauses 11, 12. 13, and 14 and 18
provide for compulsory registration of
persons liable to perform  natiodal
servico and the Central Government
is required under the Bill t0 vegister
sad colist qualified pervony for ations)

L



131 Naittonod Service B}

[She1 §. M. Banarjéo)
Then it says ¢

“The expenditire op agcoynt of the
staff that may have to be incurred in
this connection, together with incidental
sxpenges, will be about Rs. §, 57,000 per
year. There will be no non-recurring
expenditurs™,

Iam surprised (o see that recurring
expenditure is there but there will be no
non-recurring  expemditure. This matter
reqgpires clarification,

I de not ohject to introduction of Bills
on ticklish, technical or super-technical
poiats, But this requires olucidation
by the hom. Minister. Let him clarify
whather this Bill 1s at all necessary when
there is 80 much uyremployment in the
country and people are wanting employment

and secondly, whether there will be non-
recurring expenditure or not.
SHRI JYOTIRMOY BOSU : Shri

Baperjee has covered most of what I wanted
to say. But I wanted to ask in which
sphere of employment are Government
finding difficulty in finding encugh number
of people. According to a survey, two-
thirds of the able-badied population in the
country are without employment or
adequate employment, We have a popula-
tion of 74,000 unemployed engineers.

Befare this Bill is introduced with the
cons¢nt of the House, the¢ Minister must
specify the sphere in  which they are not
getting suficient number of people,

The second point, which Shri Baaerjes
has alreany made and which 1 reiterate is
that they ought to come forward with a
proper financial memorandum. I am syre
you will agree that the financial memoran-
dum is not adequate, It does not explain
the whote thing as required under the rules,
Therefore, this Bili shonuld be withdrawn
and reintroduced with a proper financial

memorpndum,

Agaln I request the Minister to state
specifically in  which sphere they are finding
difiquity in getting pegple. We do not want
him to create 3 smokescreen of bripglhg

be Bl without stating the pardoylae
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difficulty thoy are facing in particuiar
spheres.

SHRI INDRAJIT GUPTA (Alipore) :
May I point out that there is a very serlons
lacona in the financial memorandum, which
might have been overlooked ?

You will find that it provides only for a
sum of Rs §5,57,000 a year to meet the
expenses of the head quarters estab ishment
which will be set wup to consolidate
registration particulars e*c. You will sce in
cl.15, p. 8:

“‘Every qualified person who is called
up for national service under this Act,
or who is transferred from one form of
national service to another, shall be
paid such salary, wages, allowances,
pension, disability and death compen-
sations and other benefits as may be
prescribed :

‘*Provided that such payments shall
be on scales not less favourable than
those admissible to persons of like
qualifications, experience and length of
service in similar positions under the
Government”,

This means that everybody called up
for national service under the Bill when it
becomes law, whether he is in government
service already or not—because the scope is
now being extended to cover all persons
who “hold recognised medical qualifications
within the meaoning of the Indian Medieal
Council Act, 1956 or a degree in engincering
or technology, or both”— will have to be
paid and that means that these amounts
will have to be defrayed out of the Conso-
lidaded Fund of India, There is no mention
whatsoever in the financial memorandum
of what is likely to be the approximate
expenditure op this head. No provision has
been made. The provision made only refers
to the expenditure of the headquarters
organisations which will be set up to
adminiiter the Act.

Therefore, you will pleass see that the
financial memorandum is thoroughly dofeos
tive. It cannot be permitted to come da
this way. The Bt} shou)d be withdraws,
& proper fasocial mjomoraadam should b
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prepared and then only the Bill can be
brought before the House.

SHRI K. C. PANT: 1 am a little
surprised at the Bill being opposed because
1 would have thought that this is a measure
which should have been welcomed by all
sections of the House. After all, in many
countries today, the young men do volun-
teer themselves or there is some kind of a
pational service scheme under which, after
passing out, they devote a certain number
of years to national service befors they get
into their regular jobs and so on. This is
not anything unusual or anything new that
this country 18 doing. In fact, as has been
stated in the Statement of Objects and
Reasons, there was an carlier scheme in
the wake of the Chinese aggression, but
that scheme was later on widened and en-
larged, and the present scheme covers
doctors and engineers, and this would
require them to put in & certain number of
years of national service.

Now, the question that has been raised
by Shri Banerjec and Shri Jyotirmoy Bosu
is, what is the exact difficulty or where are
we finding it difficulty to get people. Shri
Banerjee himself mentioned that in the
rural areas, you do not find doctors in any
of the hospitals and dispensaries. This is
an experience which is probably common to
all Members sitting here, If they look out
in their own constituencies, they will find
there are so many hospitals and dispensa-
ries which are without the services of
doctors, Primary health centres are with-
out doctors ; where family planning progra-
mmes are going on, there are no doctors.
Therefore, this is one aspect which has to
be taken note of.

The second point is, I would not say
there is unemployment of doctots; I would
not know that there is much of unemploy-
ment because doctors can earn some money
if they start working some where...

SHRI PVENEATASUBBAIAH : (Nan-
Dyai) : Many of them, especially in Andhra
Pradesh, are without cmployment; at Jeast
2,000 to 3,000 doctors do ot get any
employment.

SHRI K. C PANT:
people oan work in the rucal Aress.

those
Therefore, o

people do not want ¢o go into the pural
aness,

SHRI P. VBENKATASUBBAIAH : They
are prepared to go.

SHRI K.C. PANT : If they are prepared
to go, then under this scheme, if they are
Qualified, they will get a chanoce to work.

SHRI S. M. BANERIJEE : Under this

scheme, will they get immediate employ-
ment 7

SHRI K.C, PANT : 1 will come to that.
The other thing is about engineers. While
it is true that there is vnemployment among
engineers, it is also true—and [ am sure that
my friends opposite know this-that the army
for instance, has been finding it difficult o
get engineers. It has been advertising but
engineers have not been fothooming, MNeow,
these are some of the practical difficulties
that will be overcome by this Bill,

Apart from that, if you pause
think to about the unmemployment situa-
tion also, this really will generate more
emplovment, because there will be vacancies
in the rural dispensaries. etc. which will be
filled, and more people will be taken in in
the army and vacancies may also be aocuring
eise where. After all, who are these people ?
They bave not come from the moon. These
are qualified, yong men who might other-
wise join the ranks of the unemployed.
Here is a scheme which will enable them
in four years to gain exprience and to get
some initial employment and they will be
getting, as you sce, the remuneration at the
scale which is not less favourable than the
remuneration admissible to similarly-placed
Government employees, S0, there is nati-
onal service on the one hand, and on the
other hand, though mot a guarantes, ft
requires that they can be taken, after they
pass out, and given jobs in various places
where they may not otherwise be willing to
g0, end where we do kmow that doctors
and engineers today are willing to go in the
interests of national development. So, this
scheme on all accounts is a schems whlchl
though would have been weloomse,

SHRI JYOTIRMOY BOSU : { though
yout was with respectto & pre-
MWMMMwm
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medical and cogineering professions would
be required to render a certain period of
service in the rurai areas' or any area
that may be proposed under the scheme,

SHRI K. C. PANT : Well if you like
to discuss the detiils of the scheme now...

MR. SPEAKER : Later on, you can
discuss it when we come to the consider-

ation stage.

SBRI S, M. BANERJEE : Sir, just one
clarification. Since he has clarified
many points and I am happy about it I
want to know one thing, Supposing we
pase this Bill without any difficulty.

MR. SPEAKER : About these things we
can speak when we have the general dis-
cussion, not at this stage when the Bill is
belng introduced... (Interruptions)...

SHRIK,C. PANT: He has under-
stood it rightly. As I said, certain places
sre today vacant and they will be filled.
That certainly will not take away from the
pool of employmeat; that will add to the

number of places,

I am not quite able to follow, the
question raised by Mr.Indrajit Gupta. It says
bave that the expenditure on account of the
staff that may bave to be incurred in this
connection, together with incidental expenses
will bo about Rs. 5.57 lakhs a year There
will be a headquarters establishment and
employment exchanges will be used for

, otc. There was objection to
the statement that there will be no nonrecur-
ring expenditure, It does not say : no recur-
ring expenditure but no non-recuring expen-
diture. 1 think there is some semantical
confusion there,

SHRI INDRAIJIT GUPTA : He is avoi-
ding my point by saying he could not under-
stand it. What is your interpretation, Sir ?
This amount is stated here for headquarters
establishmient ; there is not a single word
about payments which will bave to be made
by way of salaries, allowances, pensions, etc.
to doctors and englneers who will be called
up under this national service,

SHRI K. C. PANT ; X s all covgeed
uades clsuses 1] to 15, |

MR.’ SPEAKER : There is 8 specific
amount of money mentioned in the financial
memorandum, Mr, lcodrajit Gupta asks
about the expenditure on wages, salaries, ete,
Of course they will get it from their depart-
meats, not from here. It is just an enabling
provision. So, the question {s :

““That leave be granted to introduce a
Bill to provide for the registration of
qualified persons and for the rendering
of national service by such persons and
for matters connectd therewith.”

The motion was adopted

SHRI K. C, PANT :
the Bill,

Sir, 1 Introduce

13.15 hrs.

MOTION RE : FOURTH PLAN MID-
TERM APPRAISAL

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM,) : Sir, I beg to move :

“That the ‘Fourth Plan Mid-term
Appraisal’, Injd on the Table of the
House on the 22nd December, 1971, be
taken into consideration™.

This year marks the 25th anniversary of
our Independence. This also is the year
when planning in Indla comes of age.
During these 21 years, we have had three
five-year plans, three annual plans and have
just left behind us the mid-point in the
Fourth Plan period, which was marked by
my laying on the Table of the House the
Mid-term appraisal decument om 22nd
December, 1971.

Many questions arise, Are we wiser
for this experience of planning?7 As a
matter of fact, Shri Jyotirmoy Bosu raised
the guestion whether there has been anything
wrong in the plasming. 1 would like to
know from him whether these has beeny anyth-
ing wrong snd, if 30, wbat he thinks is the
dqbﬂbincw do o p!nnlu What are

new directions towards which we must
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now turn our efforts 7 Has our emphasis
on the rate of growth made for an sdeguate
approach to our problems ? WNow that we
are about to embark on the formulation of
the Fifth Plan, how do we tackle the age-
old and the new, the residual and the
emerging, problems of Indian poverty ?

It is for this reason that I greatly
welcome and look forward to the ensuing
discussion in the Lok Sabha on the Mid-
term appraisal. Although the Appraisal was
made available to Parliament in December,
this discussion could not be arranged until
now. The delay has had its compensation
because we have now been able to place
before Parliament the Annual Plan docu-
ment for 1972-73 as well, The Appraisal
and the Annual Plan are two parts of the
same exercise and can appropriately be
considered together. The Appraisal identi-
fies the progress and shortfalls in various
sectors of the Plan and the Annual Plan
contains provisions for tackling the emerging
problems brought to light in it. I am sure
that hon. Members will be pleased to note
that the new Planning Commission, within
a year of its constitution, has been able to
bring out the Mid-term Appraisal on schedule
and has also followed it up by publishing
the Aonual Plan right at the beginning of
the financial year. In our democratic and
federal set-up, the planning process has to
be fully and frequently accountable to
Parliament. I am, therefore, particularly
happy that the Hous¢ will have the oppor-
tunity to discuss these related documents
together.

In addition to identifying the corrective
action necessary in specific sectors, the
Appraisal underlines the need for specdier
progress in realising the cardinal objectives
of resource mobilisation, increased self-
reliance and larger outlays for promoting
employment and social justice. We have
made an attempt in the Annual Plan to
push the pace of our effort to decisively
higher levels in all these areas. The over-
all size of the Plan in 1972.73 has been
fixed at Rs. 3,973 crores, which represents
an increase of Rs. 815 crores over the outlay
in the previous year. As the Finance Mini-
ster pointed out in his Budget speech, this
is the sharpeat step-up in Plan outlay in the
past 50 many years. Hon. Mombers will
socall that the size of the public sector
Pian for the five year paciod was about

Rs. 15,900 crores, The outlay in the first
four years will amouat to about Rs. 12,000
crores. Assuming a further step-up in the
last year of the Plan, we can be confident
that the Fourth Plan outlay will be exceeded
in financial terms, both at the Centre and
in the States, This is a matier of particular
satisfaction to me when 1 recall that in the
dark days of November and December, 1971,
I was rather widely criticised for expressing
my cenfidence that development will not be
allowed to suffer because of the refugee
burdon.

The large increase in development expen-
diture has been made possible by our
unprecedented effort at additional reso-
urce mobilisation which has mounted to
Rs, 650 crores in 1971-72 and 1972.73, The
magnitude of this effort will be apparent
when we compare it with the additional
resource mobilisation effort of Rs 270 crores
in the first two years of the Plan. While
the resource effort at the Centre has already
exceeded the Plan target, the States as
whole have still some ground to cover.
The Chief Ministers have, however, agreed
to make the maximum effort this year and
in the coming year. I am reasonably confi-
dent that ail except four or five States will
still be abie to reach their targats. I should
also do that quite a few of the States have
not only fulfilled their Plan tergets already,
but intend to continue with their effort for
larger public savings.

Our agenda for action in the flield of
resource mobilisation is not a purely quen-
titative one. We want to make the nece-
ssary qualitative and structural changes in
the tax system so that it can be fully res-
ponsive to the requirements of growth, social
justice and self-reliance. It is in this
light that Parliament will have to consider
later in the year the comprehensive changes
to be proposed to the direct tax structure,
The constitution of the expert committee on
Agricultural Taxation under Dr. K. N.
Raj is another important initiative, The
proposals for the curtailment of
overdrafts on the part of Stats Govern-
ments will result in better financial discipline
and co-ordination between the Centre and
the States, The more basic problem of
imbalances between receipts and expendi-
ture in the States which reflect themselves
from time to time in qverdrafts will bave to
be taken care of lp.}h fongar-term exercise
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that will be made by the Sixfh Finance
Commission. The terms of reference of
the Finance Commission will be so designed
as to secure a progressive improvement
in the matter of Centre-State fiscal relations.

n his opening address to this seesion
of Parliameént, the President has stressed
Anthik Swaraj of economic independence as
the dominant them of our policies today.
As a matter of fact, the Prime Minister
emphasised this aspect in her reply to the
debate on the President’s Address. Recent
svents have fully demonstrated that it would
be very foolish for any country in the world,
however blg and powerful, to imagine that
it can influence India’s policies through the
instrument of foreign aid. If dependence
on aid i{s merely defined as allowing aid to
fnfluence our national interests, wo can claim
on the basis of proven fact that we are
economically independent. Amhik Swaraj
s however, a conccpt that goes much farther
than mcre non-dependence. It calls for a
positive, whole-hearted and dysmc approach
for developing our fullest potential in
physical, financial and human resources and
n scientific research and technological pro-
igress for making India reach 1ts legitimate
piace in the modern world in the shortest
possibie time.

One of the principal objectives of the
Annual Plan is to give shape and content to
this thrust for increased self-reliance. It
seocks to do this on many fronts. We have
kept our pledge to Parliament of stopping
concessional food imports by 1971, But as
hon., members are aware, we still continue
to have a large import bill principally in
cotton, oil secds, steel, fertifisers, non-ferro-
us metals, crude oil and petroleum products.
The Plan provides for large outlays for
research, extension and inputs for the inten-
sive production programmes in cotton and
in jute. There is a package programme for
groundnut, and the area under non-tradi-
tional oil seeds such as soyabean and sun-
flower will be significantly enlarged. An
additional production of a million bales each
in cotton and jute and a million tonwes in
oil seeds are the targets we have placed be-
fore the country for 1972-73, In industry,
a large part of the outlay is Intended for
basic sectors which can promote self-rellance
such as steel, fertillsers, petroleum, mineral
development and nom-ferroas retats, with
sipel accounting for about 30 per tent of the
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outlay. Substantial additional provisiens
have been made for aluminium and copper
projects. Increased provisions have been
incladed for oil exploration and the rzfinery
programme. Further more, specific measures
will be taken in 1972.73 to increase pro-
duction through a higher utilisation of
existing capacity, Steel production in terms
of ingots is expected to be a million tonnes
more than in 1971.72, provided the hon.
members cooperate a little bit in industrial
relations This will result in ae import
saving of the order of Rs, 80 crores. The
production of mitrogenous fertilisers is ex-
pected to go up by 4 5 lakh tonnes as com-
pared to the previous year resulting in a
foreign exchange saving of the order of Rs.
60 crores. At the basic level of research
and development, the National Committee
on Science and Technology has got off to a
good start. 1t has set up teams of experts
to take a careful and coordinated look into
sectors such as machinery and equipment,
fuels, chemicals, munerals, non-ferrous
metals and special alloys, in order to gear
up our R & D effect for improving techno-
logy, increasing productivity and for the
rapid substitution of imports

In the Mid-term Appraisal, we found
that due to one reason or another, adequate
resources had not been allocated to social
outlays in the first three years of the Plan.
This imbalance has to be corrected for a
sustained improvement m the quality of life
of the common man 15 of the essence of
developmient We have, therefore, paid
spectal attention to increased outlays for
social services such as education, health,
family planning, water supply, housing and
urban development, social welfare, labour
welfare and the welfare of backward classes
in the Annual Plan, The overall provision
in the Centre and the States for these sec-
tors will be stepped up by as much as Rs. 228
crores, which represents an increase of about
46% over outlays provided In 1971-72.
This is the highest propertionate increase
for any single sector in the Plan. The
Annual Plan document contains & detailed
outline of the new or expanded progrimmes
that have been included for eclomettary
education, specidl employment schemes, slum
imptoventent and rumal water supply. I
¥hail mot, therefore, go into the details
once again, A provision of Rs, 125 orores
has been made for these schetes,  In ‘\order
to fully utilise-this-dmoynt and to prédpare
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the ground for the continuation of this Spe-
cial effort in 1973-74, we intead to approve
schemes for an even larger figure. In addi-
tion Rs. 90 crores have been provided for
rural amployment and development and
Rs. 215 cjoles for nutrition. All these
provisians are for the benefit of the weaker
and vulnerable sections of our people and
amount to & significant reorientation of the
Plan, What we are essentially secking to
do in these schemes is to stretch our ad-
ministrative capabilities in this area to the
fullest extent in the next two years as u
necessary pacparation for a much bigger
effort in the Fifth Plan for meeting the basic
minimum needs of the pegple. In under-
taking this effort we have also to consciously
correct the wide disparities that exist among
the different States in the matter of provi-
ding these basic needs. With this object in
view, these schemes have been taken up in
the Central sector so that resources can be
provided in such a wav that the absorptive
capacity of tne relatively backward States is
progressively brought up to match their
nceds The Calcutta Metropolitan Develop-
ment programme provides a striking exam-
ple where the pace of expenditure on urban
devclopment has trebled in 197172 as com-
pared (o the previous year because a large
incrcase was made two years ago in the
outlays for this purpose,

The Annual Plan also contains several
specific schemes which seek to correct other
imbalances and shortfalls that have been
brought to light in the Mid-term Appraisal.
While it is a matter of satisfaction that over-
all food production has reached the record
level of 108 million tommes in 1970-71 and
is forecast at 111 to 112 million tonnes for
1971-72, we will have to achieve a better
balance between ocereals and other crops
such as pulses and the commercial crops, as
well as between rice and wheat within cereals
themselves, The Plan accordingly includes
larger provisions for accelerated research
on rice technology. For the first time, a
Centrally sponsored scheme for the increaved

;flﬂluetim of pulses also fiods & piace in the
M.

i We can draw satisfaction from the pace
' of progress in minor irrigation where bud-
getary allocations have been considerably
supplomented by institational finsuce. Pro-
Brow iy rycal clestrifioation and i the

caergisation of pump sets bas been part-
cularly satisfactory with likely expenditures
during the Plan perlod being of the order of
Rs. 750 crores as compared to the original
provision of Rs. 300 crores. However, the
picture In major and mediom Irrigation
continues to be one of comparatively slow
progress. There have been substantial
increases in project costs resulting in more
prolonged completion schedules. A num-
ber of major schemes have also been held
up due to inter-State river disputes. Now
that elected Governments are in the saddis
in all the States, we propose to take up
this issue with them on a priority basis so
that legal claims and counter-claims are not
allowed to stand in the wav of the long-term
development of our scarce irrigation poten-
tial. Sir, a oig country like India has to
think and act with boldness and imagination
because our problems are such that they do
not admit of piece-meal and fragmented
solutions, and we hope that this year will
scé the beginning of what will be a massive
and long term effort at integrating the vari-
ous river systems of the country from the
Ganges to the Cauvery.

Equally, in the matter of power develop-
ment we will have to think in terms of a
national grid which will link the surplus
with the deficit States and provide the infra-
stracture for integrated and economic opera-
tions. It is only by having a national
approach to power development that we can
also locate large-size atomic, thermal and
hydro projects on national and economic
considerations instead of allowing them to
be subject to the distortions inherent in each
State planning on its own. An important
dimension of self-reliance in this sector is
the full utilisation of our domestic maau-
facturing capacity for heavy electrical equip~
ment. This can be achieved and the timely
implentation of projects in the Fifth Plan
assurod only if States arc cnabled to place
orders for their future power programme in
the noxt two years. We are studying this
problem in detail and hope t0 evolve a Plag
of action in the next few months,

Increased public ownarship of the meéans
of production and growing surpluses from
public enterprises are crucial to the suocess
of our socialistic objectives. It is, therefore,
& matter of the highest priority that pro-
fitability ia the publlc wector should be im.
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proved- 'We have set up an Action Commi-
ttce led by a member of the Planoing Com-
mission to formulate operational recornmen-
dations individually for each enterprise.
The Committee has so far examined the
working of a number of public enterprises
including two steel plants and all the four
Heavy Electrical plants, It will be reviewing
in the coming months the performance of
other plants manufacturing a variety of pro-
ducts in the chemieal, in engineering, electro-
nics, minerals, metals and petrochemical
industries. The approach will be to find
out in consultatjion with the enterprises
thimselves as to what it required in cach
case to achieve the full utilisation of capacity
—whether it be through additional invest-
ment, management and personal improve-
ment, better industrial 1elations, raw mate-
rail inputs, upgrading of technology or ime
proved maintenance.

This result-oriented approach towards
the public sector is being supplemented by
a mumber of indusrty-wise studies which
have been taken up in the Planning Com.
mission. About a dozen industries have
already been covered and specific operational
declsionsaken on the basis of these indus-
try-wiscalyses, A  furthgroup of un-
dustries will be covered in the next few
month Sir, we have every reason to ex-
pertful the large increase in bublic sector
oubils contained in the Annual Plan along
with the specific decisions arising from these
ettded enquiries will result in reversing the
trepd of deceleration in industrial growth
which we have unfortunately witnessed in the
lasttwo years

I am aware that the promblem of un-
employment §s uppermost iu the minds of
Members of Parliament and the people in
getteral today. Poverty itseif is the result of
unemployment, under-employment and in
comes which are below the minimum sccept-
able consumption level. Our first objective
should be to foriwlate and implement our
Pians in such a maoner that employment
and incomes are specifically generated in
these areas and among those classes of people
who have & high degrees of unemployment,
under-employment and low incomes. The
various special schemes that haue been intro-
duced during the qourse of the Fourth Plan
for greater employment are a recoguition
that very much more emphasis noeds td by
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whean the original Fourth Plan was formulated.
While pursuing and enlarging thess schemes
aa has been done in the Annual Plan, we
should nut neglect the other schemes in the
Plan which are employment-oriented or
which arc designed to increase incomes for
the poor. Prom this point of view, it Is a
matter of conocern that a whole group of
sectors such as animal husbandry, dairying,
sheep-rearing, poultry development, ffsheries
oil conservation, development of newly icrigat
ed areas, roads and rural roads particularly,
and housing, which not only provides aggre-
gate employment but increases income where
they are most needed, continues to present
a picture of shortfalls. We have particularly
emphasized the need for better implementa-
tiost in these sectors in our discussions with
the Chief Ministers,

Our main aim in the coming-months
should be to secure very vigorous and whole
hearted implementation of the Schems
which seek to direcly tackle the problems
of povertv and un-employment, They are
important not only for the cureent year or
even for the next year but also because it is
on the basis of experience gained in these
schems that the Filth Plan has to be for
mulated. Tt is in this spirit that the Annual
Plan presents a detailed picture of our
current thinking on intergrated rural employ-
ment and development. The centre picec of
the Fifth Plan will have to be provision of
basic minimum needs to our people within
itime-bound schedule and the provision of
tacreasing employment and income oppor-
nunities over wide front and in a manoer
that redyces regional disparties. We have
started work on examining the policy,
resource, institutional and organisational
implications for making this paramount
imperative of eliminating proverty the
dominant theme in the Fifth Plan. I bope
to be able to make available the Draft Out
line for public discussion and debate by
about the middie of next year,

Sir, I have tried to outline the ways in
which we have followed up the conclusioas
of the Mid-Term appraisal in the contents of
the Ansual Plan, I have also outlined the
tasks that we so¢ ahead of us, T am happy
that this discussion on the Plan is teking
place in Parliament aloﬁt!ids disucesioas of
the fodividoal demands for mﬁdthl

various Minigtries, 1 shall

givéa to ehployment thas wasfolihd possible "-mrm tolledgues r«m&o mam
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or the brick-bats that Parliament wishes to
reward them with. Instead, I look forward
in this debate to constructive guidance on
what we should be doing for better plann-
ing, better implementation and for raising
our sights higher and higher in our common
quest for a strong, self-reliant, modern India
in which hunger, disease and ignorance will
be abolished within the life-time of this
generation which has also been privileged to
participate in the political independence of
India.

With these words, I move.

MR. SPEAKER : Motion moved :

“That the ‘Fourth Plan Mid-term
Appraisal’, laid on the Table of the
House on the 22nd December, 1971, be
taken into consideration.”

The Business Advisory Committee has
allotted 8 hours for this. I think, it should be
over by tomorrow evening.

How much time will you take for reply-
ing to the debate ?

SHRI C. SUBRAMANIAM ; I will tak®
about half an hour,

MR. SPEAKER :
tomorrow, the Members will keep on speak-
ing and at 5-30 P.M. the Minister “will reply
to the debate. We will finish the debate by
the time the House adjourns tomorrow even-
ing. I think, 8 hours is enough time.

We now adjourn for lunch to meet again
at 2-30 P.M.,

13.37 hours.

The Lok Sabha Adjourned For Lunch
Till Thirty Mintus Past Fourteen of the
Clock.

The Lok Sabha Reassembled After Lunch
at Thirty Minutes Past Fourteen of the Clock.

[MR. DEPUTY SPEAKER IN THE CHAIR.]

Motion Plan Mid-Term

re-Fourth

- Appraisal-Contd. death

~fMr.Deputy-Speaker-inthe Chair.].
SHRI PILOO MODY (Godhra): Mr.

g0 Deputy Speaker, Sir, to begin with, I would
- like to thank you and Mr. Jyotirmoy Bosu

- and his Party for the courtesy done to me in

. permitting me to start this debate as 1 have

p_l@avo by 3 Q' Clock,
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As I was listening to Mr. Subramaniam
delineating the high lights of efforts with the
Planning Commission which, incidentally,
has now become the new Planning Commis-
sion and also as I was hearing him outline
the various aspects of the economy which
he seems to have brushed up only this year,
I had the satisfying feeling that everything
was going very well in this country and that
our efforts over the last so may year had
finally borne some fruit. But this illusion
or dream which I had while listening to him
was immediately shattered as I left the
Chamber and started thinking about all the
problems that still exist in this country and
for which there seems to be just no proper
answer.

Sir, this Government and its policies of
the last so many years have seemed to hinge
or hitch the entire future to what they call
centralised planning in this country. Plann-
ing by itself is not a bad idea ; it is a very
good idea ; it is the method of planning...

¢

SHRI AMRIT NAHATA (Barmer) : Since
when you started believing in planning ?

SHRI PILOO MODY : Since many
many years, I do not have the time to in-
form my friend, Mr. Nahata, as to when we
started believing in planning, but it may
have been some time before he was born,
(Interruption.)

I was talking about planning. As a
process of development, it is very good and
I can cite the First Five-Year Plan as an
excellent example of planning that should
have gone on in this country and improved.
But when I read the outline of the Second
Five-Year Plan, I was convinced at that
point, 1955-56, and I could see quit clearly
15 of 20 years thence as to what the condi-
tion of this country would be if the Second
Five-Year Plan was implemented or sought
to be implemented, I do not need to go into
the history. Soon after the Second Five Year
Plan was started, they ran into difficulties,
all manner difficulties, and they started
talking about the core of the Plan; Core
of the Core of the Plan and the
core of that core, with the result that
what really remained was not planning at
all but a few prize projects which Govern-
ment was keen to show to the people it
could put through., What was the basis on
which the priorities were decided at that
time ?

|
i
|
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ﬁgi Jawaharlal ﬂehﬂ\ was the Prime

Mipister, he was all powerful and he got all
throngh, ,
Theatre or somthing, T.G ¥. Krishnachari
was the strong Minister of the Government of
Indiia and he got all his steet plants through
and the poor Minisier, Mr. A. P, Jain, to
whom nobody listened to, did not get a single
fertiliser project. This was fhe basis on which
the priorities for the various pational plans
bave been given, not by what is needed by
the importance of the man holding the port-
folio. Naturally, when you plan on this
short of very subjective and personal basis,
you are bond to run into troubles.

The Second Five Year Plan is what
really took this countty in a very different
and wrong direction bringing about the
present crisis which may not be a crisis to
™Mr. Subramaniam and his colleagues but is
certainly a crisis to me,

1 was reading through very interestingly
these documents that are produced year
after yeur. 1 whs réading through the Mid-
term Appraisal. 1 rvead their speeches. It
is a mazing that when they sat down to write,
they write with a certain amount of candour
bécause when you read, you will find revela-
tioms of truth a sort of being put in between
the lines and through the words. 'When
you hear them, it is all sweet reasonablencss.
But, when you go and see what has happtnr
ed in the country, you find that this is all
words, words and words.

First of all, realisation has to dawn that
full-half of the money in this countty, half
the profits rhade through human endeavour
are being plundered, they are béing plunder-
o not only out of indestry but mainly iato
politics. ‘Haif the momey of this country
which shotild go into national resurrection
and fnto natlohal réconstruétion, is being
frittered awsy int6 politics and into what s
comtuonly known as *black rmoney” which is
spirited away abroad. Unless the Governmient
has & comprehendive schelne to get aud
cbllect these resoutces &nd tomimit them Into
the natiohs] mainétream, there cdn never be
ahy efféctive plannidg. You may sst as many
targets &8 you like but you will never gut
abyresuits and there dre ways and means
of doing it. We fecdén(ly had a commiftes
appointed, They are very found of committe-
cb. For sverything there has to bd a corhiini-

tite. Ifsoirsbody Gooe not lay an gy, (lire
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has to be a committes. If some project fails,
there has to bea cowmittee. If something
bas to be discovered, thete shonld be a
compittee. 1f something has to be designed,
there has tp be a committee. If s
has to be inquired into, there has to be a
committee. Well, I think, Government by
committee may be good, but these commi-
ttees linger on for ever and finally, when
they come up with their findings, they are
ther obsolete or nobody has the energy to
look into them.

All 1 was telling you was that when they
talk about planning, they talk in terms of
spending money. They lay targets of expen-
diture. Very rarely do they lay targets of
achievement and even in this Appraisal, it
Is very peculiar and it is something which
Mr Subramaniam may well explain to the
House as to why when he talks about targets
of production and targets about agricultural
commodities and allied programmes, it gives
what is known as target, anticipated achieve-
ment and target for 1972-73, but, when it
starts talking about the production and
targets of industrial commodities and manu-
factured goods, there are a few pages, There
are no achievements mentioned and if I am
wrong and if I have not looked into it co-
rrectly, you might correct me, Looking
through this, what is the finding ? In oil
seeds we are short In sugar cane we are
short. Cotton-we are short. In all commodi-
ties which rich people eat such as rice, wheat
and maize we are OK, but in things which
the poor people consume like Jowar and
Bajra, we are short. We are short in multi-
ple croppings, we are short in minor irriga-
tion. We are short in fertilisers-nitrogenous,
phosphatic and potash, We are short in
plant protection.

1 would like to recommend in the short
period that I have at my disposal, three
very important priorities. The Minister has
mentioned iu his speech and I think some-
thing need to be spelt out in the plan itself
as to What they are going to do as far as
drinking water is concerned.

I mentioned this only & fow days ago.
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these subicét, wefe mentioned by themt, They
talk about Rural Electrificktion. They tilk
about 86 muiny vilfages eledtrified. Let Me,
Subranianiam go 13 the villiges Which ke
boasts of as having been efedtrified and find
out the conditions there. Becaosé, 1 have
got before the the report of & study rétently
made whith says that in village after village
which the Government claims a3 baving been
electrified, there is no electricity; there are
no pumps; there is not adequate power
supply to the poor agriculturist, Do you
know his condition ? He can only imigate
his crop beginning at 12 o° clock at night,
and he has to go through the night, because
there is no teady supply of electricity, Only
this morning the Minister of Irrigation and
Power admitted that there is country wide
shortage, and Mr. Subramanigm,~I am
very glad,—has mentioned that there is going
to be now a National Grid.

Sir. we were talking about this for 20
years. Now he says that there is going to be
a8 National Grid. Let him spell out what
they have done and what he proposes to do
and how they are going to do it and what
he proposes to bring about through the
National Grid. He should positively deline-
ate what programmes of social justice he has
ot in mind. We cry about social justice, We
make propaganda about it. Therefore, 1
would like him to spell out what it is that
he is exactly going to do.

We know in one case Rs, 25 crores were
provided for, whereas, only Rs, 7 crores were
Spent. In another case, a sum of Rs. 15
crores were allotted; I do mot know how
much was spent. Gujarat got a share of
Rs. 24 crores of which not even Rs. 10 lakhs
were spent, Later on the Finance Minister
corrected the figure upwards as they are
always fond of doing, but it is nowhere
near the allotment,

I would like to know this fram the hon.
Mmister, What are our physical targéts as
far as unemployment is concerned 7 What
8re our physical targels about the employ-
ment of the ynemployed engineers 7 I certa-
inly cannot canceive of a developing country
having 65,000 ucemployed engineers, 10
cagineers soeking one job, and that job going
only to a relative of somebody sitting in this
g::w. Whereas in developed countries where

s 2008 of over every |
one man, how it'is tﬁ! ina
Dty this oiilé is Jit reves

is Ijnhf“ufﬁt

understand, 1 wodld like iim td delineate
on afl these points. these are vilal ssotors
which are begiobing to piuch o in every
walk of life, If the Minister cares to reply
to these fow points that 1 Hive been given
an opportunfty tb put before him, I worild
bé mowt grateful,

In conclusion, I have to apologiie that
{ will not be here when the Minister replies,
I promise to read his speech and T hope that
the answers to the few points that I bave
Wﬂllu found in the reply that hib

SHRI JAGANNATH RAO (Chatrapur) :
Mr. Deputy-Speaker, Sir, Iam glad that
after all the House has got an opportunity
to discuss the Fourth Plan. We are discu-
ssing the Mid-term appraisal and not the
Plan itst)f, Anyhow, this House has got an
opportunity and it is good.

Sir, Planning was resorted to 20 years
ago with a view to achieve accelerated eco-
nomic development and to attain equality
and social justice,

1t is true that 20 years of planning has
definitely developed our economy and the
general condition of the people in the coun-
tryside has improved wvery much, though
individually it cannot beo said that everyone
has improved his economic condition.

This Planning~apart from the general
improvement in the standard of living of
the people has also accentuated the dispari-
ties between the rich and the poor, The
benefits of planning did not percolate to the
lower strata of society. For historical
reasons, the businessmen. the rich persons
etc. who were in the top cchelons of
society had reaped the major benefits of
planning with the result that the disparities
widened duting this period.

In 1960 when Panditji was Prime Minis-
tet, the question was raised about tho assess-
ment of the development that was achieved
in the planning process. It was found and
it was conceded by the Government,—If I
remember aright,--that Planning has acoeti
tusited d'sparities in the country, As a
resvlt of that, the Mahalanobis comsiiitee
was appoiuted to go lato the question.
The paflonsl income has increased but pro-
portionitely the” pet cqpita income has not



451 Fowth Pl

[SHRI JAGANNATH RAO)

incressad; because of the inherent defects
{u our coonomy, this was the resuit.

I am giad that now there is a shift in
emphasis. Now, the shift is that the rural
seotor or the rural side or the countryside
will bave better attention from the Planning
Commission. Having lived for twenty years
and having seen what development is, the
people are now entertaining new hopes and
aew aspirations, and they want all the
modern amenities to be given to them in
their villagess. They want roads, hospitals,
schools, clectricity, water supply, irrigation
and so on, They bave a right to do so
and they are quite justified in entertaining
these ambitions and aspirations.
But in India we bhave got about
558,000 villages. Mahatma Gondhi used
to say, India lives in villages, and if the
villages are strong, India will be strong.
The villages form the foundation on which
the fabeic of our democracy stand, Therefore,
better late than pever. Now, the emphasis
is that the rural sector will be given greater
attention,

But, what are the allocations made ?
‘They are vory meagre ? They arc only
marginal. The allocations made for the
marginal farmer iz really marginal, and
nothing can come out of that. So also is
the case in regard to the small farmer and
80 also is the case in regard to dry farming,
and in regard to the chronically deficit
areas, Therefore, I submit that the alloca-
tions should be commensurate with the
needs of the countryside.

This problem has to be foughtona
war footing. The ecconomy has grown
strong, self-reliant and self-generating and in
fact as I might say, it has reached the
tako-offstage. We had to face the Bangla
Desh problem last year and therefore, there
was a little setback, but still the economy
showed resilience, and I am sure that in
the romaining two years of the Fourth Plan
peziod, the economy will further develop
and grow in strength.

We talk of the green revolution in the
countryside, But what is the percentage
of lands covered by the green revolution ?
Whthtbomofimduhthn
no irrigation at !I '!'hq are still in the

red, and thau red revolution ' thie.
Whea we nﬂwmm
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the beneficiaries are the persons who live in
the plains or the deita areas. In the hin-
terland, the persons who are affected, the
Adibasis, the backward classea and the
Harijans whose lands get submerged by the
construction of the reservoir and whose
villagos get uprooted and are thrown out.
‘What is being done for these people ?

The other day, I had occasion to go
by road to some villages in Andhra Pradesh.
1 found the main canal of the Nagarjuna-
sagar project going along with lands on
either side. They are at a higher level, and,
therefore, they do mnot geot water, because
the water passes through the camal oaly.
Therefore, when a major project is sanctioned
by the Planning Commission I would request
that they should not give clearance unless at
least 25 pereent of the ayacut which is cover-
ed by the major project is covered by minor
irrigation in the hinterland. Unless that is
done, the Adibasis would not get any benefit.
Sir, T come, from a hilly area in the district
of Koraput in Orissa. Nothing is being
done for the people there. They are still
very much dependent on rains only. There-
fore, I submit that intergrated development
has to be thought of. 1Itis not enough if
the State can only boast of increased food

production, or that the output of food-
grains has increased; it is true that
point of view, but the question
it has increased from the national

is whether the benfit has been distributed

equally to the people who belong to the
same State,

Therefore, my first submission would be
that the Planning Cormmission should take
care to see that minor irrigation projets are
sanctioned even before the major irrigation
project Is sanctioned or given clearance.
That is one way of helping the small far-
mers, the marginal farmers and the dry far-
ming areas.

Then, we speak of rural electrification.
We know that out of 5,58,000 viilquonly
a few thousand villages have been
Still 5 lakhs remain.

SHRI C, SUBRAMANIAM : Oualy two
thousand have been electrified ?

SHRI JAGANNATH RAO : How
many ?

SHRI C. SUBRAMANIAM : Mhﬂﬂ-

SHRI JAGANNATH RAO : Sull 4
akhis vémaln, In' tiealy yodrs we m don®
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2 lakhs. We have ta live another 20 years to
have another couple of lakhs. Is this the
rate of progress we want to place before
ourselves 7 If in 20 years, we could get only
2 jakh viliages ciectrified in lot us say we
will got 2 lakh village electrified in one year.
:‘:: is progress, That is pesspective Plan~

There is plea of constrant of resources
due to which nothing cac be done, I say
this is a cry in the wilderness; We have to
raise the necessary resources. We have to get
resourcer diverated from other sources The
rural sector has to be strengthened. Unlees
it is strengthened, India will not grow
strong.

There is the question of lift irrigation
and tubewells. In Orissa, 1 was suprised
to sec that if 8 person wanted to drill a
tube-well, he had to deposit Rs. 4,000. If
he strikes water, Rs. 2,000 is returned to
him and Rs. 2,000 is retained by Govera~
ment. How can a poor man get Rs. 4,000
a tube-well ? Let the Government undertake
it. If water is struck, let him be asked to
pay Rs, 2,000. There should be some ra-
tional thlnklng; in this regard,

There should be one fundamental thing
about planning. As present, planning is done
from Yojana Bhavan in New Delhi or from
the State capitals. Real planning shoud
come from the block level. It is the block
level authorities who know the needs of the
people, what are the needs of a particular
village, where drinking water is to be pro-
vided, where a well is to be sunk, where
there is potential for minor irrigation and
should be tapped, where tanks are to be
built, where small streams are to be boun-
ded and so on. The block officers and the
panchayat samiti know these things much
better, They should be asked to give their
plans 80 that the State Government concer-
ned conld consider them and place them
before the Planning Commission for sanc-
tion. But that is not being done. In this
regard, the Community Development Depar-
ment of the State Government is the kingpin
for development. It should be entrusted
with this task so that there is & clear pieture
of plans before the State Govern-
ment and the Planning Commission.

4

As regards the crmsh programme, I am
sorry to say 1t has crashed. Nothing has
been done. Small amounts were allotted
for expenditure last year and evep that was
not spent. I have to agree with Shri Piloo’
Mody on this point.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : That was a pre-clection stunt,

SHRI JAGANNATH RAO : Road co~
nstruction has to be done. Larger allocs-
tions have to be given.

For translating the slogan ‘land for the
landless” into practie, the State Govern-
ment should come into the picture. It is
their responsibility. They have to do all
these things, What is the machinary with
the Planning Commission or the Central
government to ensure that State Govern-
ments carry out this programme ? Can
Government here withhold the allocation 7
Shouid you not say that wunless these
schemes which are sanctioned are carried
out, allocation would be stopped? An
officer of the Planning Commission should
be posted in each district to sec that these
schemes are properly implemented. Some-
thing has to be done to ensure this.

Rural bousing is another problem, This
is a scheme under the Housing Ministry.
It was formulated in 1956, Under this,
cites could be purchased and the Central
Government would pay the State Govern-
ments cent per cent. But no State Gover-
ment has done anything in this regard,
While I was in charge of the Ministry of
Work and Housing, I used to visit State
capitals and request the Chief Ministers to
take advantage of this scheme. They could
Plan the vellage in such a way that they
could tackle floods and so on, But nothing
was done. Emphasis has to be laid on
these things and it should bo cnsured that
these ase taken up sincerely by State.
Governments,

It is true there is constraint on resources
But how to mobilise savings ? The ruzal
sector has not been touched so far, I
know a few States have agricultural income
tax, ¢.g. Orissa, Bihar and Beagal. It
has to be seon whether the rates are high or
low or whether they should b¢ increased or
whether the Ceptre should take agrionitutal



income as pmofduinm of an indi-
vidoal and tax it. That is & vital sector
where savings could be mobilised, That
has been left ont.

‘During tive ‘Second #lan period, Parlia-
ment ‘passed & Resolution about a socialist
pattern of society, as best-suited for our
country, suited to our. gemius and require-
ments. Are we going to still have that
socialist pattern of society, or, should we
call it a soclalist society ? Why not we
call it the democratic socialist republic of
Indla? Why that pattern ?

SHRI MLOO MODY : 1t is the State
capitatistic society.

SHRI JAGANNATH RAO : It is the
people. The State is only the representative
of the people. Therefore, why this dicho-
tomy of the publi¢ and the private sectors ?
How long:are you going to have it 7 Why
don’t you think of a natienal sector 7 It was
suggested -that there will be a joint sector.
The Prime. Minister, while speaking the
other day at the FICCI, said there should
bea vigorous joint sector. It is a .good
idea, but why is it that it is applied to new
industries only ? What about the indus-
tries that exist today ? Have the Govern-
ment any control over them ? How can
you conirol the commanding heights of the
economy unless you have control over
everything. that is produced in the country ?

SHRI PILOO MODY : They loin
together t0.make money.

. SHRI M. RAM GOPAL REDDY : (Ni-
zamabad) : Make monoy for the country,

'SHRI PILOO MODY : The country
being the Congress party,

' SHRI JAGANNATH RAO : While the

Jotit veritures are thought of for new indus.

tries, what about the existing industries for
which also provide entrepreneurs borrow
money ‘frora - the ' ‘Snoatcial inbtitutions 7
What s ‘the “Government going to do'?
Shouid your not - s control over them w0

thét in conrse’ ortime there wﬂidum'

limn-?

" Lwoald also #0 ‘to'the" Mﬁmm ;

wmmm:m,mm

throw it opes’ 1o the publi¢ In & small ‘wey,
sy, 10 per cent or 15 per cent. . Let the
people feel that they ‘are participants in this:
great task of nation-building.. What prew.-
onts the Government  from doing it ? The
public sector {8 now only Government-
managed, The tax-payers’ money is'in the
hands of the Government. Why notthe
public centribute five, ten, 15 or 20 per cent
to the equity ? It is an idea that I am
giving, Government can examine it and imp-
rove upon it further and see how best it
can be done. I'am saying this with a view'
to rafsing the resources for the Plan.

hon.

Mr. DEPUTY-SPEAKER : The
Member’s time is up.
SHRI JAGANNATH RAO: In the

public sector, of course some units have
done well, and 1 hope the other .units will
also do well.

Then, what is the economic philosophy
of the Government in regard to basic indus-
tries 7  Are they going to allow the key
industries to be in the bands of the private
sector, or is the Government going to have
them with themselves ? If nationalisation
is not the only solution, are they going to
take them over, or, are they going to be

. partners 7 In the Joint sector business,

even in the existing industries, arc they
going to have a holding company for the
aluminium industry ? The aluminium
industrv is entirely in the hands of the
private sector where nearly 400,000 tonnes
of aluminium are prouced in the country,
Regarding Korba and Koyna projects of
the Government, I do not think they will
come np in 1973-74 as envisaged. It may
be further delayed. What are you ;oin;
todo ?

Let us have an overall picture bei‘mu!.
takiog into  account the economy, the
industrial ‘side, the ferrous' and the non-
ferrous rmetals, the rural sector, agriculture,
ifrigation and o on, and have ai integfated
plcmrebéfomaundﬂmihem, 80 that 'we
can 'show concréte results in the ‘rémaining
two years of the Fourth Plan in order that
wmprnjmuuﬂblcmﬂ ofthhnhm

i which we' hhvep}llmﬁ

. SHRI'JYOTIRMOY nosr.r (Duuua
Howour) -Sit, F'risé to spesk on ‘the motion”
mmmmnwwmﬂmﬁﬁ-
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namely, on the Fourth Plan Mid-term
Appraisal which was laid on the Table of
the House on the 22nd December, 1971,

Lest we should lose sight of our basic
policies, let me state once again, what is
the purpose of the Plan, It is to better the
common man's lot, and then have a bala-
nced economic development, with equal
emphasis on agriculture and industry, and
the elimination of sisparities in levels of
developments and regional imbalances. But
the Congress creed-what has it done, and
what have you heard ? It had been shar-
ing the poverty; not the expropriation of
wealthier classes. Our planning is in the
hands of such people today, Those who
ow about the Soviet Plan of 1928 would
tell n that it completely eliminated un-
employment, and from a purely agricuitural
State it came to bc a powerful industrial
one, The 1929 world economic crisis did
not touch Soviet Russia at all.

PROF.MADHU DANDAVATE (Raja-
pur) : Do you include employment in the
forced labour camps ?

SHRI JYOTIRMOY BOSU : [ will come
to that later on, professor. Socialist plann-
ing presupposes the physical needs of the
various sections of the socicty and protects
against imbalances This is possible only
when the State is the sole owner of the
means of production There was jubilation
in stock exchanges after the last two budget
particularly the last one. The Finance
Minister has said that it was due to the
fact that more money was being poured into
the plans. In that case it proves that the
plan money was meant to bring happiness
to the werlthier classes, not the downtrodden.

15,00 hrs,

Thbe Conggress Party is utlising the plan
for stabilising the moneyed classcs and
itself. 1t is building up a capitalist econo-
my and allowing the penetration of Indian
and foreign monopolies in vital sectors, 1
shall givs an example, In 1970 you granted

47 licence to some of the 73 big business
house and in 1971 you give them 159,
Birlas alone got 16 and Tatas 15. They
have amended and violated time without
number the Industrial Police Resolytion
drafted by them.

Sir, they talk about 3/4th of fertiliser
production during the Fourth Plan to the
public sector. What did they do in
practice 7 What about the production of
iron and steel A category item ? They
have given licence for ministes! plants to
the private sector for a consideration.

During the first three years of the Fourth
Plan, the growth rate has been ngxt to
nothing 1 to 1§ per cent which was totally
eroded by rising prices. 1In the world chart
we have the glory of being at the bottom
of the world having a percapita ineome
of 72 dollars per year. Do they know that
even our neighbour Pakistan is getting 120
dollars per head per aanum ? It is not my
chart; it is a chart compiled by people
who live outside this country. Two-thirds
of the working population are not adequat-
ely employed.

In the first three years of the Fourth
Plan the Ceatral sector could hardly put in
45 per cent of the envisaged outlay; the
balance of 55 per cent is kept for the re-
maining two years. Almost 32 per cent
of the entire plan outlay was left for the
last year of the Plan. Lookat the State
plans. Even fifty per cent of the total out.
lay has not been spont in these three years,
The balance has been kept for the last two
years. These are thelr wonderful per-
formances. They have an economy where
ninety per cent is oucside the purview of
planning and oaly ten per cent, If I were
to believe their publications, ramains in the
hands of the Governmeat. Thoy want us
to live in a fool’s Paradise aad believe
that their plan will succeed.

1 shall quote from the Economic Survey
of 197172 to show how there are big gaps
in their tacgets for outlays and actuals. It
is ns follows :

Years. Proposed. Actual,
Iron and Steel 1969-70 207.8 ms
1970-71 09 1778
Heavy engineering 196570 167 0.0
197071 144 8
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Miges and Metals 1969-70 67.2 9.1
1970-71 74.8 555
Chemloals and fertilisers 196970 888 7.0
197C-71 100 3 68.2

I can give many more, but you know it
yourself. So, I do not wish to carry coal
to New Castle. The physical targets,
although they are very, very modest when
compared with our requirements and

demends, your a chievements are nowhere
near your expectations,

I quote from your own Appraisal :

Fourth Plan 1969-70 1970-71
garget. actual.
Foodgrains mill. tonnes 129.0 99.50 107.82
(Likely achievement in 1973-74—122)
Cotton mill. bales 8.0 5.26 4,56
(Likely achievement in 1973-74—6.20)
Peﬂil'lun : , 22
Nitrogenous mill tonnes 3.
(Likely achievement in 1973-74—1.6)
Phosphatic mill. tonnes 1.4
(Likely achievement in 1973.74—0.81)
Diesel engines thousands 200

(Likely achievement in 1973-74—80)

Then, I go to the availability of cereals,
a very basic item for the common man. You
talk about the green revolution, you paint
s very rosy picturc to the common man,
‘The availability of cereals in 1965 per head
was 414.8 grammes. Now in 1971, after
seven years, you have climbed upstairs to

407,6 grammes per head.

In cotton textiles, the minimum thata
man requires; in 1965-66 per head it was
14.6 metres: in  1970-71 you have climbed
ppwards—really you have beon kicked
downwards -to 13,6 metres.

Apout rural works, I woald like lo read
out this paragreph :

«“A scheme was also initiated in 1970-
71 in reapect of chronically drought.
affected areas. Rural works programmes
have sinco been sanctioned for all the
84 distridts colected under the scheme,
and such projects as development of
roinor medium irrigation, soil consurva-
tion, afforestation and road building
aro belag implementod. - The total

fiinancial allotation made in 1970-71
for this scheme amounted to Rs, 13.85
crores against which Rs., 6.49 crores
were actually spent. During 1971-72
sanctions uptil the end of December,
1971 have aggregated to Rs: 23.595
crores, against which the expenditure
actuall incurred is estimated at Rs. 9.28
m.ll

This is your performance.

We want to ask s very vil
thing about unemployment : What steps
have been taken aboyt Isbour-intentive
programmes 7 T am talking about multi-
ple cropping, minor irrigation for multiple
cropping and rural electrification which you
have neglocted so for, I am talking
about the generation of basic wealth—1 do
not use the torm GNP, I am talking
about arresting of wealth which runs away
from your haads once you neglectit. [
am talking about seasonsal ctops. Iam
talking about tapping of the coean resources

which surround you. You have pet
tooched all this. You talk about growth
of lodustries in urban aress withous
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oreating purchasing power amongst the rural
population which surround the cities.
Aren't you living in fool's paradise ? How
can you do that? With the generation
of basic wealth, you could have met the
minimum needs of the human beings living
in the villages firstly and also in the
slums in the cities. 1 am talking about
rursl housing, rural roads and rural water-
suppy. What about your sacred Consti-
tution talking about guaranteed primary
education ? How many yegrs you have
passed in the gaddi here! You have not
got the shame to talk high-sounding things
here.

Yon talk about creating employment
and removing unemployment. Mr,
Subramaniam, don’t take us for a ride.
Where is your machinery 7 You expect
these bureaucratic institutions to create
employment. Who will believe that ? You
know it much better than I do that this
machinery is inzapable of taking up a task
of that magnitude and type. They can-
not do it.

This Government talks about garibi
hatao. This is the biggest hoax sold in
the markets in India since time immemorial.
I want a categorical assurance on the
floor of the House, not asa memmer of
this House alone, but also as a member of
the Expert Committee on Unemployment,
You have to find Rs. 2000 crores;
that is the minimum requirement to take
a plunge into the work. If you try and
shirk this, you would be condemned as
being guilty by the billions of unem-
ployed youths that are starving on the
streets of the country.

They not only do not reach targets, they
not only do not face the reality but they
even cook figures. They want to mis-
lead you. In the Ecomomic Survey, 1970-71,
you had ssid : “Selected Economic
Indicators—1970-71  National income at
constant prices 5.5 (Provisional). Agricul-
tural Production 5. But in the Eronomic
Survey, 1971.72, you have said, National
Income at constant prices is 4 whereas it is
5.5 thers. Agricultural production is 3.8
here but it is 5 there, For the same item
and for the same year under reference,
two different documents talk two different
things, § ¥mow you will find semp éxcuse
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to explain it, but it may not be acceptable
to us. There are many such instaances.
In the name of the plan through deficit
financing and indirect taxes, you are fleecing
the people It comes to 75 per cent ine
direct taxation. JIn thé third plan, your
additional tax target was Rs. 1700 crores
but you fleeced the people so mnch that your
actual realisation-mostly indirect again,
7S per cent of it—exceeded Rs. 2300 crores.
For the Fourth Plan you promised additional
resources of Rs. 3,198 crores You surpassed
it by reachiug Rs, 3,728 crores. In deficit
financing you made a promise of Rs. 850
crores but actuals came to Rs. 1,203 crores.
The proposal for 1972-73 was Rs.200 crores
but you have actually taxed Rs 242 crores
this year,

A rough calculation shows that this 25
years of Congress rule has imposed‘not
less than Rs, 13,000 crores of additional
taxation burden on the people. The main
source of revenue for a country, if it claims
to be socialist, has to comc from the
public sector enterprises, What has been
the performance of the public sector,
including your railways ? It had beeco most
deplorable.

AN HON, MEMBER ; Thaoks to you.

SHRI JYOTIRMOY BOSU; I will
thank you, too.
How about capital formation? Your

Fourth Plan target was very modest. The
rate of growth of national income was to
rise from 11.3 per cont in 1968-63 to 14.5
per cent in 1973-74. But, strangely enough,
even in 1968-69 it was 9,5 per cent, and
not 11.3 per cent as  you have shown. After
two years of your wonderful rule, in 1970-71
the increase was wonderful, 0.1 per cent.
You bave failed to mobilise domesting
saving. It did not increase. Therefore,
your dependence on foreign investment has
in fact increased. What happens in soclalist
countries ? The capital formation is always
petween 20 to 30 per cent without curtail-
ment. Your self-reliance is nothing buta
hoax like Garibi Hatao. Today you are
paying as much as one-third of your total
national éxport eaming @ interest and
sorvicing chasges to the foreign money-
tenders. Lot the Hous know, let the hony
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Members know what & mess surrounds us
today. So, let us not hape against hopes,

I will now eome to a few local isswes. I
will first take up discrimination and regioa-
al imbaldnces, If you take the pet capita
expenditure on State plans, West Bengal
tops the list with Rs. 38, Bihar the State of
our friend, Shei K N. Tiwary, comes
second with Rs. 39. For Gujarat the figure
iz Rs. 84 and we like it; for Maharashtra
it is Rs, 83 and we still like it ; for Haryana
it is Rs, 90; and we are very happy ; for
Tamilogdu it is Rs, 70; God bless them.
But we do not want to stay at Rs. 39, The
whole of the eastern region had contributed
wonderfully through its natural resources
to tho Central exchequer in terms of inland
revenue as well as foreign exchange, Yet,
they-have been given nothing but hard
kicks on their face and half their teeth
have been taken away

If wo take rural eolectriication, West
Bengal has the dublous distinction of being
at the top of backward States with 7.89 per
cent. For Assam including Meghalaya the
figure is 2.71 per cent, for Orissa 2.75 per
cent, Haryana 100 per cent, God bless
them, Punjab 75.5 per cent (Shri Dhillon
is not here) and Madras 83,86 per cent;
May God bless you.

As regards minor irrigation, West
Bengal is still at the bottom. About insti-
tutional financing for minor irrigation, out
of a total emount so far spent, namesly, Rs.
295.72 crores, Maharashtra has got Rs.
64.74 crores, CGujarat has got Rs. 40.12
crores, Assam Rs, 40 lakhs and West
Bengal big lemon !

SHRI G. VISWANATHAN : (Wandj-
ash) . God biess you !

SHRI JYOTIRMOY BOSU : About
rural works programme, OGujarat got Rs,
329.93 lakhs, Maharashtra Rs 132.26 lakhs,
West Bongal Rs. 3422 lakhs, Assam
including Meghalaya nil and Orissa Rs, 34
lakhs. Here 1 would quote from = little
article. It reads :(—

“Not surprising it is revealed in a
recent review that inthe “‘sixtics” West
Beogal showed ¢he poorest porformance
in per capita income coming down in
« ita atisIndia ranking frooy second o
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soventh while Punjab and Haryaoa
forged ahead in a big way over the
same period.

Muabarashtra which topped in per
capita income in  1960-61 descended to
the third position while Tamil Nada
climed up from the seventh to the fifth
position. Gujarat maintain its fourth
position

The regignal disparities have tended
to widen in the sixties. The difference
between the lowest and highest per
capita income in 1969-70 was more than
100 per cent. Punjab has a per capita
income of Rs. 945 as against Bihar's
Rs. 4000. West Bengal's per capita
income is even less than the all-India
average. In respect of its growth rate,
West Bengal is also far behind, The
growth rate in West Bengal over the
period was only 45 per cent as against
155 and '19 per cent in Punjab and
Haryana respectively.”

Coming to Central taxes, the eastern
States comprising of Assam, Bihar. Orissa
and West Bengal, including Meghalaya,
gave to Delhi in the year of Grace 1968-69
Rs. 637.30 crores in different shapes and
form. And do you know how much these
four States got out oi Delhi 7 Not even
20 per cent. They got Rs. 123.35 crores.

SHRI G. VISWANATHAN : Does it
include Orissa also ?

SHRI JYOTIRMOY BOSU @ Yes.

As regards the divisible pool, according
to the Deshmukh Award (1947), when they
said that 50 per cent should be distributed
among the States out of income-tax, West
Bengal's share was 13.5, When the Fimst
Fioance Commission (1952) raised the
divisible pool to 53 per cent, West Bengai's
share was reduced from 13.5 to 11, 25. The
Fifth Flnance Commission did the wonder
when they raised the divisible pool to 75
per cont and West Bengal’s share was
further reduced to 9.11,

Kiandly look iato the Ecomomic Survey
for the current yoar (Page 32, paragcaph 93)
and see what your Migigtry iteell feqh
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about it. All that I want to say is that you
cannot really deliver the goods in the
present structure.

SHRI C. SUBRAMANIAM : As long
as you are present in West Bengal.

ot xrqere et (amiix) @ sorsaw
TR, IR N waghd fe
ot draar &1 AwgEfy gegted oY
crfan s & frar 8, T9% ac awl
s ®r Ayer ¥ fear war @ o
QIS T THY IEF F FrorAve M A
fowm qg a1 fe gark qw & amrfae
o< arfas wifir g 1 @ & Ele
JEATET FY W T3¢ AT wIw §Y Wrw ;9
T3 gE W9 HIX I@TAA ET AW A@
faac g &3 e gk 2w & gr afene
# gu fod, gz faw o wom
qeadfadt 1 fasre g1 g9 @i
g Argy €, SUET WE FTATT &
I &1 et Qo § guA SOT Ty
g $0F wAufa av ¥, g@l § #Qu
T g 0T A A wwaly Q¥ #®,
A % wdw wA@ T FOF W
vrafr ad ¥ ok O F g wOw
23-24 gAR $AF  #Y s a¥ FA7
wgd § ¥ fwrw ¥ wreit & fag (e
& quwar g DgAral § o) EEE 6
Ty o i § Wi ot gEe s g
wifgd ga¥ qgw, I ave faw g
¥ wm [T iy, @ far @) aw
arx ¥ & fayaw w¥m f5 e & fag
qay qgd gr o e &1 AR A g
e @ g1 fer wg ot gy Al ww
Y arr o & waife waaT et aadeT
T3t wot oy it § & 9@ o% fawg
FTAEAL ¥ graw @y 97 %
Friwg woar age wed X

o gErdy o T o givardt oy
§ vy &% wr qnly § 1 S gt g
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wer & aar got gaw ¥ ot o wrC wed
Y et wAw et FR L
TR are w0 o R ¥ arr W
e e ¥ fag foredrare § 1 Ty
% g qy qur way e fir fegear ¥ @
frad g § ogi qe oo st AR wr
ot Sowew At § Y I gweT e
et ¥ gy warar o fe w0Qx 90 gar
atw @ W ft fgrger 60 ame
widt ¥ ¥ § gt q f5 A w7 A qwrw
9z o1 Ta¥ MY aw Iywew g §
w1 § w AT wer gorT atw AW § wgt
9T % w1 arft Y swwew § Ao wg
greitfas AR are guw A @ oy
ag #F qur wuT W e I wiey ¥ orgt
A% w7 et TS A §, w17 ww A
qrft W fawTH ST AT | Afew I
dvard wwdt Wt omg A g WY
¥ w1 quiy 7 far, @y frad srewd o
a1 ¥ 1 o ey wga wgr T fo oW
XEHT Swew  awar § aw IFR v
fenr fin gz aer aTe Uw @Y wOW TR
oY AT ¥ qwedT A W aw qradt
ST & ¥ aw Ny ¥ ol s o
EET ARSI ER E | gx & Gy
it ot & & ol ot frdew woar
wgm g fo Do ¥ o= 9y @
sTafedier T W @ W AT wR A
X @ QA & o7 o O F qeft w7
ot G qg X E afe g gET W
IE T & FT HUA q9r oy Ay
& faq AX w1 qrlt frer @b ag XA
IAq g e § 1 qad wfew K qw
firwa o gm Tt W wgar

WA & amy fvv qad oxd
s A ST ATAT § | W QAT ¥
o & AamE A g o ar g,
€ WAL B GRaTe Wy § ¢ oralt
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off wtfersia ag g W ¥ fir Tt W
W T IEEA T N WA Y
IR FiHe W W QoA W A @
¥ aff dwr 1 & AR @ g g
fis g’ a1 ot & IwnrET & gud ANd
FoAT & o= a% O wew fanifa feg
YR R WA S AR W &
arx ff s #< faar & A w1 swA
¥ v0w 24 fufwma za @ wv &
WAL HT TEIET H1 A Y Fow gwA Wy
TIOAT ¥ AT 9T, TEN] EAR NI &
forar & 1 grefas aTa & otor, 3 & @
w1 wfemeare garfy & ggrEar ¥ ag
w;mtlﬁ{ﬂwlﬂﬂﬁm
Oy QYo ¥ T@T var § ag ot e
& g § S WY Ao & e aw
& aqoar wAr & wwy et fowrk
YTt 7T N AT wgAT g AT Iy
sriom wear g fo ag 9a% fag s
o T ATAGTT FT WAIF WA Frare
¥ g wiw fawan @ st amrfaw—
g feaw w1 T AT A g v
g Dol ¥ Sy AN wdaw 2w ¥
dar gam § TEW W gW oW v wigd
galk gud fgma ¥ Mt qg gfewny
arforw g | = Froar § g wrfee,
aw-atfoe fearT #1 sgrar SRRy
femrar <y & | T HTAEH IEAr A
afre o o & g gt B 9T g
% gw w1@ 0T FF T A § 1 dfew
o qAY WY wEQ q gy § fe
s & fag foewrf o sqaeqr &) oy
gafay oW dw-affy dtwar ¥ A
frar & arewy w1 Adf dwT gAw fag
T GYwr Ted ¥ ereewar g
QT v & gt vwrer ¥ gfy @
ol gAt wew wrarfaw A WY aX%
i w30 | due R Nferr Pt
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T gt agT dar waqr o S oY
Sy § At gad dur womr wifeg,
Tife ¥y gearw ¥ g Wt gw-adfr
AT & TG W T HA § g
g Afea aft ot Qe sarr aedt
Fall ¥ wEv-areT A Py o B
four€ dommalY & s gRtsge WK
TT T B AN wifgg 1 A Gw-adia
T A Tl § ITUC WO Y
Ty XAt fear wrar wrfig )

g woht gl f domrey ¥
qUEA ¥ JprArel A g6 feegw sarA
aff fexr §, ar s fear §, o wg
T @ Fn § | TgE A @R
Xy oy aga STar fawrw g @R )
Y quadfe dyeer F I@ 9T W
R B N grrewar ) AR W9 AW
¥ fag o, gw ok e e wifEe)
gawY oy 2 F g Y wTdT AT
ol §, 37 SR g9 #7 JOTRT WA § )
gaw e wratE arEf A swear w0k
gw & Swred, wAfewr o s A
o v §, afs g feael W)
deag AW & forg ger wmee & waEe
gow @ 7% |

gak 2w # pfw wr T w@ v
¥, graifs ) il w orfe % wf 8
urgadtey ¥ ft 57 woit §, greife fredr
& aret § I w1 gUwTA WAy gt &
& aray & fw 12 fafeaa za & oo &
gfir & vad gu 97T Jameq 10,5, 11
faferas =7 & a7 | WEF A% WA W
TN §, O 819 $12F A gAT, @ W
# gour ww aqr WYX VT A AT XW
e W T WOHr IMEA gur § e

g% Wy, A wWE warar fad o
afogw & arg WY, fircoad § ee g &
W gy o &

fipure ®) ool agw o wr
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firdvelt, e vl @ e wif 8, @
7 & ¥W %7 e AF /BT §, A O
Rfearedy gy § st 7 SAEEe
W arfore ar qe S ooy wweft €1 7®
aw av Al g gwar §, owx aw OF gR AT
WHR T ot frmA @ oot &
fag sefer o syaear aoff w1 AT
awe ¥ foam S wr fefa 3 7 s
g % AT ¥ Ot @ oreft §, waf
% Jurrafa 9 a9 &< ¥ar § s gad
wgs Iy 1 faq geiw T g, A
wg Ny qefte Tad ¥ s g3 & fawh,
w7 qT A | TFETT %7 g9 TeqrEA WY
¥r o W & 9 e T ) e
g wigd § fv s wix god ot-
Fead ST §T TFAFW T
fear oy 1 Wi ¥ & arwy Igwr Wik
a%qT AT G

Fmxawr v war § fwgay ¥ H
gy & cnifan & foag 0% w19 7 =07
STy, oY ag a7 w¢ & feart & feam
wear, wqra, fad, sl fast arfe dar
FTAT § 1 T A TG ¥ § IwHT AN
wr feqr oy, arfe el e w7 o
TR Wy fare ow Wpfew A X
i1 femrr &Y Dege M arEver o
St% sqweqr §) | arfen fwar #Y sradfy ofror
% sfay o fad o) swogmy’ 9wt
vy qr R fadt | fealet # aga
tfter wew w@ & araggwar &, ) qA19-
AT W1 IS § | W Qar Ay femn
Ty, Y W€ Qoar e qw ¥ @
w¥fY, swrew Rfeardow it T i,
Y 3 g wTE g o,
Frewd o2 O @ W et o
IeiwRr AR v | wiwg dear #
g et wrwreqy wrg woht wifgw, frad
Wi wofty ot g & Gar @ el

el & sfer o Srererd W R o
wwy faaifer fod ond fis fafleer oY
it fewdt qur wolt &)

fiearT &Y AW AR 9C gy &€
st fer o §1 vk sgr ¢ fe
Taw! fwa ey f wr G ¥, graife
feafer 7% § fe wrqee agh @ o
g Swgar g fs sfie s dar @
wr §, gt qre e @ §, Peam
®Y % faar on¥, w3y ofear snerd
& i, oY wr§ ara Ag, wifk | fpara
) w7 7w A ¥ fag 7g W o afl
&1 wr grw aw feary &7 SR WTE
wewr wher war §? e fafwer
eIy #f wE WIS GRRW WU
gt &, wEd WY wiwd a1 o g €

AT €@ qrE WY N g g W W
& fir fiearr aga ATeETT &) 4T §, SEEY
oy o T g oy | wg omar §
fefFem S omagaqar Y nar §, 99
qT &49 FAT WA | AT H1E TAHT B,
& areare frarat T e 3sw wmar
ary | e @fe o T W o 8T
faar ory fs  qiw arefat & ofeae &t
o=zt vax 1 W Rfaay feama WY 7 @
gAY @faT & A & Ak Fay
feard & §, I TgT W fiprr orar
wifgq | oy @A wifge e fead ofie
it feen §, arfe fears ) sod
uF wegr S feary o1 et faw @@
aite Fady oeftr g e @R & A |

ft waqre wqe (afzarar) ¢ dfee
W w7 S W ar w3, e a9

off argew frwf @ & e agry
arer iy gt 1 & wyer g R hiww Y
7 wgrd, o 7 werd, whew v ¥ ¥
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¥ | et &t Afvay § war & P &
o Tt wier ot ¥, fred et diR
Fuk qfcary o forar @@ o1 et e
w% ) e W AT T aweT Y o
firedt w1 e &Y aff w5, AR Frew W
feware ore 81 & Fwar ¥ frdey w0
wrg g e g ffwwa o Fwe afad
wrfer g7 garr ¥ g afoare A wy
et e W § 7 frare WY off ot
¥ sarfes g w7 /ey fear o 1 vad
a9 TRy T ¥T oA, wrE fear
ory | gAW HiwgT Wi qef ¥ araTe X
w1507 Wifgg |

wr§ 20 qaiz frara af) wd &
o § ax 60 qeiz 2 §, fret @
gifcer €1 woe & wiwdi & gafes
dtorar-w1er & qUTE gOTT R wATX W%
vy cwr war of, faa¥ ¥ 9fw g
Fwee Ay w1 W o fear waT
Wit o & 2§ gUTT ST SATA WA
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DR. RANEN SEN (Barasat) : After two
years plan holiday, now the Fourth Pian is
before us. The first question that I want
to raise is this : For whose benefit has the
Plan been made 7 Are the planners sware
of the desire of the peopls for & radical
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sttuctural change in our seciety and in »a:
economy ? Are they aware of the desireo!
our people that the country as a whole
wants to come out of the ot in which |t
was in during the last 24 years ?

In the Plan the national objective has
been declared to be so cialism I want £
know from the hon, Minister of Planning
Does this Plan take us towards this nationa
objective or does this take us miles away from
our national objective? If socialism is simplya
slogan to be dished out during election then,
1 bave nothing to say, But if it 1s taken up
seriously, 1 want to know whether any atte-
mpt has been made in this Plan to suggest
structural changes, to take bold radical
measures, to cut at the roots of the vested
interests, to curb and eventually elimioate
big business—-foreign and indigenous, This
has been a cancer in our life and in our
body politic. The existence of foreign colla-
boration and foreign participaton and
expertise has cut into the vitals of our
economic life,

Sir, we are speaking of self-reliance.
Even today, Mr. Subramaninm spoke of
seif-reliance. There are now more than
3,500 forsign collaboration agreoments oxis-
ting in our country. The foreinn private
investment in 1948 was Rs. 2558 million.
In 1970 it was more than Rs. 16,000 Million.
Is there any trace of self-reliance in it ?

The annual remittances in 1970 abroad
was Rs, 200 crores There 18 yearly drainage
of our national wealth in tems of profita
and royalty, etc,

Take the case of one company, the
Indian Oxygen Limited, a British firm,
having almost monopoly in gas production.
It started a few years back with a few lakbs
of rupees but now they have minted several
crores of rupees. They are holding the
whole country to ransom, They are produ-
cing very important gas. 80 percent of the
total gas produced in India is produced by
this company. The Calutta Electric Sup-
ply Corporation is in the same position and
also the Firestone Rubber Company Bombay
and there are several others, The Govern-
meat is following the same old policy of
supporting big business, Not only that,
Itis surprising to know what the Prime
Minister spoke béfore that mweting of the
FICCI on the 25th of Mawh, Ipstead of
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trying to curb monopoly, this is what she
says, 1 quote her. She said :

“Your address for one thing had
many oew ideas. It was a forward-
looking address and I think that this
year we start on a more cheerfull note
of cooperation, and what I hope, is a
sounder basis for a fruitful dislogue on
the direction in which our economy
should move. Your statement that the
Members of your Federation are in
accord with the ‘socio-economic objecti-
ves to which Government policies are
directed’ is very welcome ™

I Want to Know : Since when has the big
business agreed with the social andeconomic
ohjectives of the country 7 (Interruption)
Tnereis a rub in it. She goes on praising
them as if they have accepted our economic
and social objective,

SHRI M. RAM GOPAL REDDY : We
should not hate thetg,

DR. RANEN SEN : Itis koown to
everybody in this House that he is a repre-
sentative of the FICCI.

Anyway, since the employers raised the
question of Government restrictions etc.,
she saud :

“This is why we emphasise the impor-
tance of evolving a joint sector where
the managerial ability of the private
sector could be harnessed with the sup-
port from financial institutions.”

First, it was mixed economy, the coexis-
tence of private capital and public sector.
Now, a third idea has been introduced here
by our Prime Minister, namelv the joint
sector., That means shelterin+ these big
monopoly houses, This is the latest move.
Then, why she would "go against the
Industrial Policy Resolution which bas been
accepted by the House. She said :

“A dynamic industrial society needs
largar organisation which cannot sll be
built in the public sector alono.”

The public sector alone cannot bujld
larger orgastsations; this is the latest roalian-
tion ig:tho-ming of the Primye Ministcr,

Then, big business raised the question
of too many inquiries made into the func-
tioning of their companies. She assured
those big houses that :

“There is no doubt that large indus.
tria] houses can play an importadt role
if they are not afraid of subjecting their
effort to public scrutiny.”

They are afrald of public scrutiny.
Therefore, she says:

«At the same time, the public scrut«
iny through financial institutions should
not become & witch-hunt for minor
blemishes.”.

What more do we want? This is the
main reason why our ecconomy is not able
to take off as was proposed in the Third
Five year Plan, when it was stated that
we had reached the stage of take-off. That
is why our economy cannot reach that stage.
That is why there is a crisis in our economy.
The crisis in our economy has been very
candidly admitted in these three documents,
and I shall deal with the different aspects
one by one.

First, take the questions of agriculture,
No dodbt, there is some achievement. But
it has been stated in the report at the same
time that the cash crops are lagging behind
and that even the green revolution is depen-
dent on nature, This crisis is manifested if
we look at the rate of growth of national
income, which has beep given in these
documents. In 1969-70, the rate of national
income was 5.3 per cent while in 197172 &t
is expected to be 4 per cent. The rate of
growth in the organised sector was 6,18 pe
cent in 1969-70 and it is 4 per cent In 0971«
72, and now it is less being 2 per cent nlyr,
There is a crisis. Therefore, it is no wonder
that there will be a crisis in our economy,
because the whole planning apparatus and
the plannmers understand only one thing,
pamely how to hitch our wagon to foreign
capital and how to pamper big business and
the monopoly houses,

Then, take the case of large-scale
manufacturing industeien, where a growth of
9.3 per cent was envisaged. In 1969-79, it
was 59 per cent while fn 1970-71 it is ex-
pecied t0 be 3.6 peroent. Thisis am ad-
snission of the Government’s faliyes, becausy
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the rate of growth comes to nearly one
third of the target only.

Aguin, take the case of selected physical
targets and their likely achiovements. The
two things bear no relation to each other.
I do nmot understand why then these targets
are fixed if thoy are not that confident of
of achieving these targets. I have no times
otherwise | would have given all the details,
but I am sare that Shri C. Subramamam
and Shri Mohan Dharia know aill these
fhings, Prior to 1968-69, that is, the Third
Plan and during the Plan holiday, the rate
of saving and investment was falling The
Fourth Plan seeks to ramedy this state of
affairs but the improvement is very margi-
nal. Now on the question of resource
mobilisation, the Report admits :

“Public sector depends on private
saving and foreign saving to the extent
of some two-thirds of its total require.
ments"”,

This is the position of the public sector,
One of the sources of this mobilistion of
resources is indirect taxation. Direct texa-
tion is more or less stagnant. It is not
rising. Indirect taxation is galloping. This
has been admitted by Shri Chavan and by
the Plan document. Then again this Plan
Iaments over a very significant point :

“Agricultural taxation suffers from
inequity and inelasticity and tends to
concentration of wealth and income*,

If this is so, where is the bold lead to mop
up this extra income that is generated in
the agricultural sector, Is it due to the fact
that the kulaks are not touched because
they form the base for certain people 7

15, S0 hrs.

[Sem1 K. N. TiwARy lu the chair.)

On the question of black money, even
Shri Chavan was lamenting that the empire
of black money is probably stronger than
his empire.

PROF, MADHU DANDAVATE :
Why ‘even’ S8hri Chavan ?

DR. RANBN BSEN : Because he jy the
capueor of the Finaace Minketry,
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The Wanchoo Committee in its interim
report estimated the #gure at Rs. 5,000
crores, But there are other authorities who
say that 1n 1971-72 it was nearly Rs. 8,000
crores. Black money is now going into real
estate in agriculture in a big way and thus
has got out of the taint of being ‘black’. This
is a vicious circle, Why speak of socialism
when you cannot cut yourselves away from
these moorings of vested interests and big
business ?

Coming to the balance of payments, the
position has of late slightly improved. What
is the position of our external trade. Tt is
still more than 40 per cent with the western
markets. When there is a crisis in the
whole capitalist economy, we have chosen
to stick to the old partners. It is a fact
that our trade with the socialist countries,
namely, the Soviet Union is growing more
and more. But even today, a section in the
Government 18 trying to attach us to the
western capitalist world 1t has been proved
that the capitalist werld system is full of
contradictions It is a decaying order.
Since a long time the capitalist order is
rotting and the socialist order is rising.
It is a good sign that at least a section in
the Government are thinking in terms of
having more relations with socialist countries,
But it has to be developed in a very boldway;
we should not depend only on the bureau-
crats and so-called experts,

Then there is the question of debt
services. In this House in the last four
years we have demanded a moratorium on
it. Today we arc paying more than Rs.
500 crores annually on debt services. Why
should we incur this expeaditure now ?

In the industrial sector, I have already
said that there was previously co-existenoce,
mixed economy, private and public sectors
functioning side by side. Now into it a

economy, is manifested in the closure of
industrisl units. ¥n my own State, In West
Bengal, even today, there are nearly
throwing out
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people, Usomployment is rising. What
do the planners think aof the crash progr-
amme ? Rs, 20 crores. Money does not
matter. It is the policy that matters,. What
is the poiicy in regard to solving the problem
of unemp loyment ? During the first Pian
petiod, it was three million, or 30 lakhs.
Today, the figure is more than two crores.
The more the Plans, the more are the
unemployed. Again, this is because of the
fact that we are building capitalism and
not soclalism, and we ace not going towards
socialism even Socialism means no
unemployment, full employment; capitalism
means unemployment. Unemploymeat is
mounting. What is the essence of this
report ? The essence of the thing is, how
does the fourth Plan proposc to tackle
unemployment,

My friend Shri Krishna Chandra Haider
says that we are helping capitalism. But
they are helping the worst form of capitalism
in the country: Minoo Masanis and Piloo
Modys, So, do not talk about those things.
Be morc serious and less frivolous. How
docs this Plan propose to tackle this
unemployment problem ? It is by the same
old futile method. The Plan cannot harness
the manpower overnight, and I do not say
that overnight this unemploymenet problem
will be solved. But at least a beginning has
to be made If this huge and tremendous
manpower available today cannot be harne-
ssed for our national cause, it is really &
sorry state of affairs.

Then, in regard to onc or two things, I
would like to say a few words. Take regi-
onal imbalances. In regard to our regional-
imbalances, agree with what Mr Jyotimov
Bosu said: there Is horrible regional imbalance
even today. In eastern India, which supplies
most of the country’s coal and steel, through
this equalisation of prices, the industries of
castern India suffer. They are supplyiag
coal and atee! to other parts of India; while
that is correct and there is nothing wrong,
why this equalisation of prices is not effected
in regard to the prices of oilsceds and cotton?
Why sho i1d the cotton textile industry in
eastern Jndia suffer 7 Therefore, this is a
huge problem that has to be tackled. In
l.l;lis Plan peport, it bas not boen tackled at

Thers js the question of eduostion. [
48y there is the question of literacy. Indis

is a vast country, full of illiterats persons.
Where is the Plan to make them literate ?
Cannot more poople be employed in that
sector ? These are some of the questions
that are orying for solution.

The nationalised banks, it is reported
compared, to the previous years, hawe
made certain improvements. But even today,
all the financial institutions of the Govern-
ment of India, the nationalised banks, the
LIC, the Unit Trust —they all, by and large,
cater to the needs of the big business. It Is
mentioned in the report of the Unit Trust
of India and that of the LIC. The prices
go on spiralling, because, who controls the
prices 7 It is the big business, maoning the
factorios, and the workers and the consumaes
suffer, Where is the policy ? Has it been
indicated in the report? There is mo
indication. Therefore, I say, together with
high taxation, high prices, which are the
results of another factor, namely, deficit
financing, into whichl am got going
because of the lack of time, the country
suffers, [ will simply quote from the
document and conclude :

“Money supply increased by 105
per cent in 1969-70 and by about 12 por
cent in 1970-71. These increases are ~
much larger than the growth of natiomal
income in real terms.”

This is admitted in this report.

In conclusion, I say, let there be a real
need-based Plan catering to the needs of
the people, which will take our country
towards the path of sccialism. I know it
is a difficult task, Thorefore, the Planning
Minister, the Planning Commission, have
to makea break hers. I want to koow
whether the Planhing Commission is now
going to tread the same old path or to take
a new turn and briag a new situation inside
the country.

With these words, 1 conclude.

oft sgonft Trwr &t (Reerge) : T
agvea, % wrwr wrardy g s ey 3R
XX ©T FIWT TTTA FFUT | AT GXAAT
sty oft wr ag seary ey § e we
ot quads froer @& g e §
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SHRI M. MUTHUSWAMY (Tiruchen-
gode) : Sir, I am grateful 0 you for giving
mo an opportunity t0 meke sy maiden
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speech on the Mid-term Plan Aprraisal of
the Fourth Plan, 1 deem it a privilege to
purticipate in this debete on the Apprajsal
of thoe Planning Commission, the head of
which bappens to be the Central Minister
from my State, Tamil Nadu. Many hon.
members who preceded me spoke in general
terms about the Fourth Plan., 1 would like
to cohcentrate on the agricultural sector in
particular and rural development in general.

1 need not say that agricultural develop-
meat and rural development are two sides
of a coia. The mid-term appraisal says
that in agriculture against the cavisaged
average annual rate of growth of 5 per cent,
the actual average rate for the first two years
of the Fourth Plan has been 5.2 per cent.
The decoleration in the rate of growth of
national income is & matter of serious con-
cern according to Planning Commission.
But only the agricultural production has been
higber than that envisaged for the Plan.

Let us soo what we have done for agri-
culturists in the first two years of the Fourth
Ma

(1) Village housing is not receiving
enough attention. On the aver-
age, village housing has accoun-
ted for no more than 6 per cent
of the outlay for this sector.

The Plan envisaged addition of
25,900 beds raising the total to
2,81,600 beds in hospitals, The
addition so far has been esti-
mated at 10,500 beds only. Most
of the beds are located in urban
areas. There is a serious imba~
lance in basic health and medi-
cal care facilities as between
rural and urban areas,

On pressnt anticipation, a short-
fall of 9 per cent is likely in
overall plan outlay for education
programmes,

While Punjab has devoted al-
most two-thirds of the total out.
lay to rural roads, some States
have been spending barely 10 per
cent of the total outlay on ruml
roads. States were required to
set apart 25 per cent of the total
;ty on roads in the Fourth

)

()

(iv)
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(v) The programms of creating
storage capacity is behind sche-
dule. The development pro-
grammes for the benefit of small
and marginal farmers and agri-
cultural workers have hardly got
off the ground.
(vi) There is no pian outlay in the
Fourth Plan for rural housing.

I am not saying this out of my imagina-
tion. These have been enumerated by the
Mid-term Plan Appraisal. Shri Subrama-
niam, the Planning Minister, while speaking
recently in Abmedabad, pointed out that the
small farmers in millions even now do not
get in time adequate credits adequate water
supply, power and other inputs. After 25
years of independence, he has created the
Small Farmers Development Agency, etc.

The Pinning Minister may join issue
with me on this and say that all these are in
the State sector. I quote here with pride
what our beloved Chief Minister, Dr. Kalaig-
par Karunanidhi has said in his budget
on 1, 3. 1972,

““One of the principal tasks of a socia -
list Governmect is to remove the dis-
parities between the urban and rural
arcas. In keeping with this concept,
this Government have always shown a
keen interest in rural development and
the upliftment of the rural population.
One of the goals we have kept constantly
before us is to moke available all modern
facilities like electricity to all the villages
in the State. Today there are no link
troads or drinking water facilities in
many villages. The responsibility for
providing these facilities to the peopie
in our villages falls on us the represen~
tatives of the common people. It has
been estimated that more than Rs. 300
crores would be needed if roads and
drinking water facilities are to bo exten-
ded to all the small villages and hamlets,
But if weare to bed oterred by the
magnitude of this estimate, we will not
be able to make even a modest begin-
ning. We have, therefore, decided on &
time-bound and phased programme for
mecting this target. As a first step, it
is proposed to undertake a five-year pro-
gramive to link slf villages and hamlels
with a population of 1,500 and more
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with main roads and also connect the
adjacent small villages. For this pur-
pose, it has been decided to levy a sur-
charge of 109 (which has now been
reduced to 59/) on Motor Vehicles Tax
and with the proceeds set up a Rural
Road Development Fund.

Is addition, the ceiling for the local
cess surcharge levied by the Panchayat
Unions will be raised from its present
level of Rs. 1,50 to Rs. 2.50, mainly to
enable the Panchayat Unions to provide
drinking water facilities and link roads
for the small villages and hamlets in
their areas. The Step has been taken,
taking into account the financial diffi-
culties of the State Government and, at
the same time, the need to have an
intensive programme of providing drin-
king water facilities and link roads to
all the villages. Just as the Tamil Nadu
Water Supply and Drainage Board is
approaching the Life Insurance Corpora-
tion of India for urban water-supply
schemes, we have requested the Corpo-
ration for assistance for rural water-
supply programmes also."

In spite of the fact that the Fourth Plan
outtay for Tamil Nadu has been slashed
down from Rs. 575 crores to Rs. 519 crores
that the Central assistance to the State has
been reduced from Rs. 250 crores to Rs, 202
crores, that Tamil Nadu has been denied its
legitimate share in special accommodation
floated by the Centre, the Tamil Nadu
Government is making the gigantic effort in
rural development for the benefit of small
farmers aud agriculturists. The Central
Government approved the State’s Plan of
only Rs. 72 crores in 1965-70, Rs. 79 30
crores in 1970-71 and Rs. 80.20 crores
in 1971-72, But the Tamilnadu Govern-
ment, in its determined effort to amelforate
the living conditions of the people in rural
areas, implemented a Plem of Rs. 87,05
crores in 1969-70, Rs. 97.45 crores in 1970-71
and Ra. 114,98 crores in  1971.72, If today
the Centre proudly proclaims that the agri-
cultural sector alone has maintained steady
progress, it is mainly due to the untiring
efforts of the State Governments Hke Tamil
Nadu Government. 1t is really the paradox
of Indian economic scene that the Centre
without the inherent capacity to fulfil the
objectives of economic development Wwill
undertako gverythihg under the sky, but the

potent States like Tamil Nadu will be denied
the right of implementing Pisn schemes.
Planning Commission, sitting in isolated
ivory tower, formulates grandiose Five Yeat
Plans quite uncelated to the capacity of the
Central Government. The Mid-term App-
raisd] candidly says :

*“The problem is to evolve a system
of planning wherein development at the
national, the regional, the State and the
district levels is conceived and co-ordi-
nated in a way that would stimulate
growth all over the country Mauch
more however remains to be done before
such muiti-level planning becomes an
effective instrument for accelerated
development.”

At last, it has been left to the Minister of
Planning hailing from Tamil Nadu to realise
the futility of formulating Five Year Plans
from the massive airconditioned structures
of Yojana Bhavan and that the planning
effort should start from the base level of &
district, T hope that the Fifth Plan will be
formulated from district level.

While in this year's Budget a sum of
Rs. 125 crores has been provided for rural
electrification, rural water supply, rural
communication, primary education, rural
health etc our Central Minister of Health,
Shri Uma Shankar Dixit talks of a Five
Year Rural Water Supply Plan with an
outlay of Rs. 110 crores which has been
referred to the Planning Commission, I
do not know when this Five Year Water
Supply Plan for rural asreas will be
implemented. By the time it is implemeat-
ed, it may be that the vast majority of
rural people without protected drinking
water might be extinct,

After two decades of planning effort,
the Centre talks of a Cell for appropriate
Technology for Village and Small Indus-
triez and the provision for training of
rural artisans. Before this Cell starts the
work, the aumber of rural unemployed and
partially employed will swell to 6 crores
from 3 crores.

The Committee on Unemployment has
pointed out that there are 41,000
permanently disadvantaged villages in the
country and with an outiay of Rs. 61.55
crores the rural water supply programmé
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could be extended to 21,000 villages, which
in turn will generate additional employment
in rural arcas. Is it beyond the in-
geouity of the Central Governmeat to
provide this sum of Rs, 61.55 crores in the
current Plan, in addition to Rs. 125 crores
provided for rural water supply ? Will it
pot partially reduce the figurs of 3 crores
of rural unemployed to some extent ?

At the end of 1971 Junme, the total
number of registrants in the Employment
Exchanges of the couatry is 44.95 lakhs,
out of which 64,000 are Engineers, 70,000
are scientists and 1101 lakhs are
matericulates. It is said in the mid-term
appraisal that the expansion of employment
in the organised sector has been uneven in
different zones. In Southern Zone the
jncresse was just 2% in 1969-70 and 1970-71
and in the Northern Zone, 1t is 4% in
these two years. What is wrong in saying
that the North is nourished to flourish and
the South is allowed to wilt and wane ?
It is acccpted that educated unemployment

ts waste of resources. But the
Planning Commission talks about accelera-
tion of conatruction activities when there
is no provision at all for rural housing
jn the Plan., When one comes across
phrases like ‘extensive survey of natural
resources’, one fesls surprised and hurt at
the apathy shown in tackling thuis serious
problem of unemployment. In this to be
done after we are all swept away by the
lava of discontent and distress 7 When
the States make fervent appeals and cons-
tructive suggestions, they should be given
serious consideration by the Ceatre.

Our respected Chief Minister in this
year's Budget Speech has made pointed re-
ference to Ganga-Cauvery link, Second
Mine-Cut at Neiveli and Sethusamudram
Project. His emphasis on Ganga-Cauvery
link shows his deep faith in the national
integration and wholesome development
throughout the country, It is imperative
for the Centre to start preliminary work
on these projects during the Fifth Plan
period. It assumes grave significance when
the State of Tamil Nadu is straiging its
every nerve in  resource mobilisation and
in implementing both rural and indus-
trial development schemes of the Plan.

The Planning Minister represents
Krishnagiri in the neighbourhood of Salem
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Stesl Plant, the dream-child of 4 crores
of Tamil people. I need not stress the
importance of transportation facilities if
the Steel Plant is to be a success. For
example, the Steel Plan will have to get
things from the Heavy Boiler Plant at
Tiruchirappalli. Unless Salem is linked
with Tiruchirappall by il viaxen
Rasipuram and Namakkal, how can the
Steel Plant get its requirements ¥ 1 would
suggest incoorporation of this proposal in
the Fifth Five Year Plan by which
time the Steel Plant is expected to be
commissioned. Similiarly, the Fifth Plan
should have a proposal to construct an
acrodrome at Salem which will facilitate the
foreign experts to reach the Place quickly.

I came across the following in the Eco-
oomic Survey of 1971-72 :

“The evolution of appropriate
Centre-State relations is crucial not only

in regard to resource mobilisation but
in respect of proper utilisation of
available resources and for speedy re-
moval of regional inequalities as well **

If the Planning Minister's emphasis on
multi-level planning becoming an effective
instrumeat of accelerated development is
telescoped with tbe above, you will no
doubt appreciate the belated realsation
of both the Finance and Planning Ministers
of the Government of India about the
necessity of reorganising the existing
Centre-State fiscal relations. I would suggest
that before ‘the Fifth Plan outlay is taken
up for consideration, the Report of the
Rajamannar Committee which has given
valuable view-points about Centre-State
fiscal relations should be discuased across
the Table.

The Planning Minister may put forth
the plea of Bangladesh crisis for shortfall
and deficiencies in the achievemeats of
the Fourth Plan. The earlier mid-torm
appraisals were also documents of self-pity.
Instead of throwing a sop to the sobbing
millions, this appraisal should be a solace
to the starving citicens of tho country.
Will it be ever 50 in our country ? Hepe,
I am remimded of what our late lamented
revared Anna nsed to repeat frequently :

“Planning should be an wction-
oriented  potent jnstrument  for
ushering in an era of public wellary™.
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What dowe find? The mind-terma
appraisal proves to the hilt the perpetuation
of poverty, unemployment end misery of
the masses of the coutry. -

In summing up, I would request the
hon, Minister of Planning to give serious
thought to the suggestions I have given
below and to formulate the future Plans
accordingly :

(1) There should be a massive and
composite rural reconstruction plan, which
will at once generate employment opportun-
ities for the rural unemployed numbering

3 crores,
(2) The planning effort in  this
connection should start from the district

level.

() The States should be given a free
hand to formulate schemes for rural areas
both for agricultural and for rural induttries.
As has been stated recently by the Planning
Minister, the States shousld be given the
freedom of implementing schemes upto one
crore without waiting for the sanction of
the Centre. The Centre should confine its
planning offort to basic heavy industries,
and establishment of communications, like.
Railways, National Highways Postal etc.

(4) Before the Fifth Plan outlay is
taken up for consideration, the Centre
State fiscal relations should be reorganised
on the basis of suggestions made by the
Rajammannar Committee,

(5) The schemes which are of great
importance for national integration like
Canga-Cauvery link should be initiated in
the Fifth Plan.

(6) The schemes suggested by the States
like Tamil Nadu which have achieved the
targets fiwed for them during the Fourth
:au should be incorporated in the Fifth

wl

() The planning should become really
& potent instrument for ushering in an era
of public welfare,

With these words, T conclude,

SHRI ChANDULAL CHANDRAEAR
Mr. (Durg) : Chairmas, Sir. this Mid-teem

Appralss! the Fourth Plan gives falrly a
correct picture of the situation.

The industrial development in the
country is very meagre as the Report itself
says. This book gives a lot of things which
are taking shape in industrial as well as o
agricultural” sectors. When vyou talk of
Plan, the most important thing that is
forgotten even these days is that 80 percent
of the population which lives in the villages
are ignorant about the Plan. When the
Plan is framed, they are never consulted,
They do not know what the Plan is.

You will be surprised to know that in
vast arcas of our country in the countryside,
when you go and ask them that is the plan
they do not know it at all. The reasonis
that the Gram Panchayats or the villages
have never been consuited. They do not
know about it.

Secondlv, why do they not know about
it 7 It is because books are mostly published
first in English and then after a year or so
they are translated into Hindi or some other
languages. I do not know when they reach
the villages and whether they reach the
villages at all. Uuless our psople in the
villages know what is Plan, the development
of the Plan will never be satisfactory. For
this reason I would sugget that in
Gram Panchayat there should be a library
which should be financed by the Centre,
One may say that this is not a Central
subject and that the States should do it. Byt
it is very difficult for the States because a
large number of books and Planning Com.
mission’s literature are pullished by the
Centre, Therefore, such literature should
be supplied by Centre to Gram Panchayats,
Students or educated people in the villages
do not get such literature; the result is that,
whatever literature is casily available Iike
novels or some literature which coms from
other countries like Russia and others they
study them and they know only about
cinemas and other things and not anything
about our Plan or about our constructi
activities. v

This time in Delhi there is a World

Book Falr. Itisa very good Fair, Most
of us must have visited that, Ity s very
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for the development of villages. For the
development of villages, you require two
types of literatures. One is how agricultur-
ists can produce not only cereals but also
vegetables, fruits and other cash crops. In
the Mid-Term Appraisal also the report says
that, in the agricultural sector, we have
progressed in producing cereals but not in
cash crops or vegetables or fruits, Many
educated young boys in®the villages want to
take to agriculture seriously, but they do
not know how to take up growing of vege-
tables or fruits or cash crops. For this
reason it is very essential that in places with
a population of ten lakhs there should be
one multi-purpose agricultural demonstration
farm where such things like growing of vege-
tables and wvarious fruits should also be
demonstrated; not only seeds and plants
should be given but it should also be
demonstrated how care is to be taken for
growing them. Now what has happened in
Himachal Pradesh ? Apples are produced
there in a big way, but then there is a prob-
lem, In this country, whether it is wheat or
cotton or apple. first we try to produce more,
but when they are produced, things are sold
at such a low rate that the agriculturists do
not get proper price for them. We must
study what is the reason for it. The reason
is middle-men’s profit. The middle-men’s
profit is exorbitant. Unless the Planning
Commission takes care to see that the
middle-men’s profit is cut drastically, it will
be rather difficult for the agriculturists who
produce things for the country but do not
get the proper price they deserve.

Whole concept of planning has to be
changed. Village Panchayats should be taken
as a unit in planning. Sitting in the Yojana
Bhavan you prepare the Plan without taking
note of the mind of agriculturists or other
small traders or business men or small pro-
ducers—these things have never been taken
into consideration; also how the man power
should be used is also not taken into consi-
deration. In our country we have a good
number of eagineers, and it is rather surpris-
ing that we do not know how to make use
of the land availabie or the water resources

available in this country.
- T,

So, I would suggest that three surveys
should be conducted. Firstly, how drinking
water or irrigation waicr can be s upplied
each and every village wherever it is possible
in this country.. This survey should be
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given the first periority. Secondly, h
roads, approach roads can be laid and
village connected to the main road. Thlrdly
how electricity can be brought to e
village. These three things should be sur-
veyed by the Planning Commission in detail
and in depth, Some may say it will be
very expansive. Some of the people sitting
io the office always say that itis a huge
thing and it is not possible to be done. Let
us first survey. Sir, after 20 years of plann-
ing we have not been able to supply even
drinking water to our villages. How will
the people in the villages have faith in the
Planning Commission ? The Planning Com-
mission gets worried whenever there isa
fall in the production of the “engineering
goods, but they will never think of supplying
drinking water to the villages, Every
village should be supplied with drinking
water, They say that the cost will be Rs.
100 crores every year for a period of 15 or
20 years. Whatever be the cost, it will not
be so expensive as the figures are given. _1
Whatever may be the cost that programme
has to be taken. It should be the first
priority.

Regarding utilisation of man-power,
every village should be surveyed as to how
irrigation can be taken to each village, how
the approach roads can be laid and also how
the electricity can be taken to each village,
If these things are surveyed and afterwards
a gigantic plan is made to implement these ;
programmes, I am sure much man-power,
the educated people who are there unemplo-
yed in millions, will get job.

When planning is done for producing
certain things, they always calculate about
the demand and supply. On the one side,
there is scarcity of many things and conse-
quently, prices go up. On the other hand,
when we produce more, the prices go down,
Now, we find every year that prices of some
of the things go up as a result of the Gene-
ral Budget or even otherwise., Prices of
sugar, steel and cement in the market have
gone up so high. Sugar in the market
whose controlled rate is Rs. 190 is selling
for more than Rs, 3. So also cement. One
bag at control price costs something like Rs,
12'60 but you cannot get it for not less than
Rs. 15, For steel, you have to pay Rs. 600
more per tonne than the controlled price.
In our country, there is plenty of iron ores,
yet production of steel is ‘much below the
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demand, No oanly in steel but in other non-
ferrous metals also, in this country there are
enough resources, yet, we have not been able
to make use of them. Ono side we call for
sell-reliance, but, on the other side, we do
not make use of the raw materials or the
man-power available in this country.

So for as prices are concerned, they
always continue to rise. The Planning
Commission should see the ways and means
of stopping the increase in prices. The
foremost priority should be given for stabili-
sation of prices in the country,

Sir, it isa fact that unemployment is
increasing in our country. They should
see how unemployment can be checked, By
opening up of big factories only, this cannot
be checked.

It is my suggestion that small.scale
industries should be encouraged to start
their factories in the countryside. For this
also, proper planning has to be made, My
suggestion is that for population of §lakhs
or 10 lakhs there should bo a multi-purpose
industrial estate where training should be
gl en to the local people in producing goods
from indigenous raw materials. There
should be arrangement for marketing their
products and there should be arrangements
for giving them Iloan. We should have a
scheme to give loan to those people who are
trained in this way.

Although the banks have been nation-
alised, full utility of this service has not yet
been made.

1 would therefore suggest that the Plann-
ing Commigsion should see to it thatloans
are given to small agriculturists, ¥ will tell
you what happens when they ask for loans
from the banks. Whenever the application
is made, he has to wait for one ar more
years for getting a reply. This bs the situ-
ation, Thess people do not get the reply
whether they will get a losn or not, There
should be a time.limit, say, 3 moaths ar 4
months time-limit should be fixed and with.
in that timslimit, the person coocernad
shonid be able to know whether he is going
toget aloan or oot. As you kaow, Sir,
taless ho §s amuared of the losn, he canngt
B0 abead with his plan. Thaak yos.

4

MR. CHAIRMAN : 1 have been oon
tinuousty hesaring the spesches very carefully
I think hon. M will be contributing
more and even substantially by telling as to
what the defects are which are in the Plang-
ing Commission and how improvements can
be made in respect of them. If they poiat
out all these things, that will certalaly be
of help to the hon. Minister, By such con-
structive suggestions, the Minjster will be
benefited, the whole House will be benefited
and the entire country will be benefited, If
every Member goes on repeating the same
point, 1 do not think that will be of any
help to the Planning Miaister, in any way.
Therefore, what I suggest is this. It is
better if some constructive suggestions are
given to him. I think he has come before
the House to hear constructive suggestions
and about how he can make improvements
on whatever the Planning Commission "has
done.

Now, Shri Vireadra Agarwal,

SHRI  VIRENDRA AGARWAL
(Moradabad) : Mr, Chairman, Sir, Plann-
ing is a *must’ for a developing country like
ours. But it is really most unfortunate that
the fruits of development have not yet
percolated to the weaker sections of the
community

We are pursuing planning for the last
twenty-one years, but the people do not have
any sense of participation, what do say of
involvement. Democratic planning essentially
implies that the buresucrats or technocrats
who constitute the Planning Commission
should presents a sot of plans or projects
to the elected authority and the final choloo
of the plan which wounld suit the country
should rest with the Parliament rather than by
the Planning Commission, Democatic
planning must be decentralised and flextblo
It needs a liberal approach rather than that
it should operate within a rigid framework.

We have heard a number of speeches,
that to check regional imbalances is one of
the most impoctant objectives of our plann-
ing, But what do weses? Do wo have
a balanced development of all the regions
in this conatry during the last twenty-four
yoars 7 This obvious reply is ‘No'. We
find that s lstge number of areas in thls

oountry which aro #till Gagkward. ‘I'Im!'!,
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wiy it bhes been sepeatedly suggested that
planning should be dopg right from the
bottom rather than from the Yojana
Bhavan If we really want planaing to be
offective and we want that it should deliver
the goods, then we must sae that planning
involves the people as a whole.

We have been talking a great deal in
z'ml of tations! minimum right from the
te we attained political freedom. But
what have we scen during this period of
twventy-four years ? The per capita con-
sumption of food, cloth and other essential
items of consumption has been going down
rather than going up. Will this objective
ever be achieved ? That is the question
that the common man asks of Government
today 7 What Is the time-limit by which
they, wiil see that the national minimum will
be ensured and every citizen in this country
will have the minimum quantity of food,
clothing and shelter ? This is what the
Iadian planners must ensure  They say that
it will be achieved by 1975 or 1980, but to-
day the mood that we have in the country
is that the common man expects this
Gowernment to ensure the national mini-
mum by 197576, This is absolutely
mimimuam that people of this country expect
from the preseat Government,

The documents presented by Govern-
ment themselves clearly indicate that what-
ever plan targeis they had mentioned jn the
vatvious Plans, whether it be the first Plan
or the second plan or the third plan or the
three anpual plans of the Fourth Plan have
remained unrealised and unfulfilled. T want
to ask the Planping Minister what has gone
weong in the firat three years of the Fourth
Plan period, One is really not sure whether
the plauners really appreciate the gravity of
the situption. Now, we find projections for
the remaining two years which are largely
based on unrealistic assumptions. This
gives the impression as if the planners haye
fallen into & false sense of securily. What
is wrong and what is the deficlency in plan-
ning today ? It is quite obvious that the
mate of saving or investment determines the
future development of the country. But the
projected rate of private savings in 1973-74
remaing At almost the same levgls as the
recorded rate at the beginnipg of the Fourth
Plaa period. imllarly, pubﬂc savings have not
shown any encopraging siga either. Pri
3nd pnbilc savings gqmiar would really ind
cato the pattern of devolopment i futare,
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It has been argued, moatly by thel:‘mn
ress members this afternoon, that this who!
process of planning in this country has
failed largely because of wrong priorities
and poor implementation, We as a country
are largely agricultural. We feel that plan-
ning has not laid that emphasis on agricil-
ture which it should have done In a way,
Indian planning has repudiated Mahatma
Gandhi in the sense it has gone agamst the
philosophy which he preached, Today
government leaders are fond of payiug lip-
sympathy to agricuitural productivity, rural
development and agro-industries, while the
nationalised banks are providing bank credit
to small farmer< at such a high rate that
when g farmer tries to secure one rupees on
credit, he has to pay 20-25 to different
government officers apart from filling up a
large number of papers. 1In the case of co-
operativcs, it 1s high as 40P to a rupee.
This is the situation in which our farming
community has been placed, and that is why
T would pledd with the Planning Minister
that 10 the next two years of the Fourth
Plan, the highest priority should be accorded
to agriculture. It is the backbone of the
Indian economy,

Secondly, planning as a whole has never
taken ponulation growth rate into occount.
If you see the growth rate, it has been 3—4
per cent during the last 21 years while the
population growth rate has been round 2°§
or 28, That means whatever we have
achieved on the growth front has been
neutralised by the population growth rate.

We talk a great deal about social justice
and self-reliance. Both are equally vital for
any economic system. In this context the
planners have been employing the phrase
‘growth with stability’ but during the first
throe years of the Plan, we have had a very
poor growth with Instability The growth
raje is 50 low that it has hardly made any
dent on the Jiving standards of our people.
Planning, on fhe other hand, has placed
such & beavy burden on the common man
in the form of soaring prices and an ex-
propriatory fax structure that ome has to
say that while he has not received any
benefits whatsoevet, he is having the pinch
ofihaphn every day. It is rather unmfair

to qay that the Plan achleved nothing, but
wha !Fﬂo it has achieved definitely

at we are moving in » wrony
ﬂtmtlon.
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‘Wo tuivo scont #iat NPwistews, whother
they belong to Finance or Planning or others,
make mostly contradiclory statements at
differents times in respect of planing amd
they have really made a nonsense of the
whole process of plannitlg. Governmetit
functionaries at times give the impreasion
that they function at cross purposes. There
is hardly any co-ordinating agency at any
level. We really expect the Planning Com-
mission to function as a co-ordinating
agency in respect of economic projects of
various Ministries so that if there is a defi-
ciency or shortfall in any plan target, it
should be the function of the Planning
Commission to point it out to the concerned
Ministry and see that it is vectified,

I will now come to the poor implemen-
tation of plan projects. The whole admi-
nistration machinery needs to be overhauled.
We have reached a point when we must fix
the responsibility in respect of each officer
concerned if we really want him to produce
resuits.

Today if we are not having the right
type of results of planning, our Plan pro-
jects, it is for the reason that the Government
officers do not take that much of interest in
the Plan projects as they are supposed to
do. Therefore, every officer mnst be assigned
a definite responsibility and told that within
a certain period, a oertain amount of work
must be done. Itis done in the case of
income-tax officers, that they must raise this
much amount within a certain period.
Similarly, all these officers concerned with
the Plan implementation should have a
fixed responsibility.

Price stability and creation of employment
potential constitute the essence of sodial
justiee, The Government, considers that
the price situation is under control. The
prices during the last year haive shot up by
4.9 per cent and those figures are not also
trustworthy, But still the Government
thinks that the prices are under contral. If
the prices are under conirol, I want to ask
the Government why they nced Rs, 620
¢rores to mweet the deficiency in the Plan
target. They need this Rs. 620 crofes
because the prices have shot up, and the
ecomomit policy pursucd by them was lasgely
infiationary in character. At the moment, we
do not have any price policy whatsoever. On
the one hand, wo ave ot & sloghn that we
must hold the peice lins, .and an .the ather
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liand, wagos, profits and taxes are riging at
a fiast spoad that one does not know if this
Government is ever capable of holding the
price line, Tt weuld be seally botter for the
Govarnment to aay that the price line can
never be held.

Finally, we ses that while they ase nbt
sble te hold the prick line in respect of th
public or the private sector products, they
want that the proturoment price for the
farmer. ‘wivose €oat of production is increasing
dvéry sy and who is paying 10 to 15 pir
oont more on fertilisérs, tractors, on electri
oity and water, must be reduoed from the
present Ry 72-76 per quintal to Rs, 66-72
per quintal. This is rather unfortunate,
We as a mation are proud of otr green
revolition. We have torned the corner in
the field of agriculture and the total prodit
for it goes to the farmer, and so, the farmer
in no case should be put to any smbatrassing
situation otherwise he wotld not be abic te
show similar results in the yeafs to conw,
Therefore, 1 would plead with the Goverss
ment that the farmer in no casc isgiven a
Jesser price than what he was granted last
year. This is absolute minimum.

The cost of production is goiog up &
the case of all itemms and thercfore the
prices also shoot up. So, the first and fore-
most thing the Government can do today is
that at least inl respect of the essential items
of consumption, the prices should be stabili-
sed. Itis troe that at the moment it is
practically impossible for any Governmenat
in this country to hold the price line, but
what the Goverhiment can do ia to hold the
price line at least in respect of essential
items of consumption like food and cloth
sud other similar items, But we have seen
in the budget recently the imposition of ap
eabanced excise duty on kerosene, How
gan the Planning Minister plead with the
Finance Minister that kerosene wouyld be
availabie at the same price at which it was
available last year ? The price of keroseap
will certainly go up, and that is how we seo
that the Government’s fiscal and other poli-
pies defeat the total ebjective of the Plan.

MR. CHAIRMAN : The hon. mﬁ
Hme Is up.
'

BRI VIRENDRA AGARWAL : {
bave 25 dinutes, Sic, k



199 Rowrrh Plex

MR. CHAIRMAN : Neo; you have 18
minutes, and you have finished 16 minutes,

SHRI VIRENDRA AGARWAL : Two
minutes more. T will come to the smploy-
ment potential. We have had several commi
ttees which weat into this question, such as
the Bhagawati Committee and the Dantewala
Committee, and all these committees recom-
mended that Rs. 2,000 crores should be
made available for creating cmployment
opportunities in the next two years of the
Plan, 1 say that if this Government is
committed to create full employment in the
country by 1975-76, than the growth rate in
this country must be at 15 per cent a year,

if the foil employment situation is to be
achioved by 1980, then the growth rate
should be ten per cent. A lot of figures
have been given and we also know that
unemyloyment is increasing exactly at the
same ratc at which plan outlay is increasing,
‘We have doubled the plaa outlay during
the last four years and the unemployment
tss also multiplied in the same propor-
tion, A number of recommendations have
been made and if these recommenda-
tions are accepted and a larger outlay is
provided for meeting the unemployment
situstion, I see no reason why we cannot
provide full employment by 1975-76,

17 hre.

We are a big country and we need a big
plan and wo have to function in a big way,
ona big scale. Isee no reason why the
GNP of this country cannot be raised 3-4
times by 1980. The growth rate should go up
by 18-20 per cent & year. 1 know that the
Prime Minister wants a big, bold and imagi-
native policy which takes the country for-
ward and I am sure if the Planaing commis-
sion and all the other Ministriss co-operated
fn this venture they could produse such
policies which would create full employment
by 1975-76.

Finally neither gimmicks nor regimented

optimism prevailing in the country today
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SHRI V.8, MAHAJAN (Buldana): Sir, the
House did-met have an opportunity to dis-
cue it Foucth Ruwe. ¥oa Rian. | am plad
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that we have now aa opportunity to discus®
the Mid-term Appraisal of the Fourth Plan.

We have acoepted aconomic Planning as
& major instrument of rapid ecomomic
growth and as a part of our strategy for
achieving socialism, It is accepted as the
nioans of mobilising resources and arranging
for their optimum utilisation. But the
tiagic fact is that in a huge country like
ours, which is democratic in structulre, this
process is attended with a number of difficul-
ties and pitfalls. But most of the difficui-
ties are due to the fact that our rerources are
limited. That is the tragic aspect of the
situatian  Other difficulties arise becausp
of lack of foresight, bad planning or wrong
priorities.

I would like to focus the attention .of
the Houss only on three or four aspects of
the plan. Though we entertained wvery
great aspirations about the fulfilment of the
Plan. the fact is that during the Jast three
years our progress or achievernent has boes
disappointing, Every vear the rate of
growth of the net domestic product has been
going down. If you take the increase in
income per head during the last three yoars,
it is not more than 1§ per ceat every year.
This is a very disappointing performance.
The reason for this is shortage of resouroes.
The Mid-term Appraisal admits that lack of
resources was due to the fact that the public
sector enterprises have not been able to save
or earn enough,

Only this morning the Planntug Minister
said that we have appolated a committen
to look into the working of the public ssctos
enterprises, Many of these enterprises are
making losses, the big onos making bigger
losses. I think one of the reasons for this
is that the government bave aot given them
any guidelines, In future our price policy
should be such that they would make a profit
of 10 to 11 per cent every year, the rata of

they can raige the price of the fin pro-
daots they are mmgpaltn.
apart E‘"mu. these MN@’:
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proper criteria of offizjency. The public
sector industrics should be able to compare,
so far as cost of production isconcerned
with similar industries in the provate segtor
aod industries even ih foreign gQountries,
Your cost and prices should be internation-
ally comparable. After all we are not a closed
economy. We export a vast amount of
things and we import a still greater amount
of things. I hops, the new committee
appointed by the Planning Minister will go
into the matter and lay down proper criteria
of efficiency.

Before the Foarth Plan was initiated we
had a committes of experts to report on the
meéasurement of unemployment and under-
employment The committee made a big
show of some technical difficulties regarding
the measurement of these phenomena. We
took shelter behind those difficiulties and
stopped giving figures of the unemployed
and the underemployed, of peoople who arc
suffering from disguised unemployment, in
out reports im the Plans. But the fact is
that we have a large number of unemployed
people, millions of them, and a still larger
number of people who suffer from seasonal
or disguised unomployment. In the country-
gide there are crores of pcoplée who have no
jobs for »ix months in the year. After
twenty years of planning, we should prepare
a bold Plan and see that work is given to
these people. We have surplus labour
which is 8 scurce for creating wealth. We
are keeping it unutilised. It is & matter of
disgrace that people should come to you
asking for 4 job and yon have to say that
there are no jobs. Why not utilise these

people ?

T will give the experience of my district.
We have boen suffering from near-fimine
conditions in Maharashtra for the last two
years, Last year our Government was bold
enough to say that we shall give work to
everybody who came forward and asked for
it. Tn my district we gave work to 1,60,000
people for four months in the year, It cost
us about Rs, 2 orores, Why ean we not do
it all over India ? *

It is & vhame that we talk of democracy
and soclalism and miflions of people have
no jobs. They csnnot have any faith in
our talk of democra~y an3 siill less in our
talk of sooialism. All our idealism, which

we profess, spuads empty dn the fscy of
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+ millions of peopls who have no johs. There-

fore I suggest to our Planning Ministers,
both of whom are idealists and have a
practical senss, that they should have a bold
plan for this purpose.

SHRI K. D. MALAVIYA (Domaria-
ganj) : Do you suggest that idealists have no
practical sense ?

SHRI Y S. MAHAJAN : We have
been saying all the time that road building
is one of the labour-intensive works. Why
not resort to road buillding ? In my district
we had 19,000 kilometres of roads. In one
year we built 20,000 kilometres of roads.
Those roads still require strengthening.
You can increase their length, Why can
we not do that all over India ?  After all,
roads arc twice as labour intensivec as agri-
culture and six times as labour-intensive as
small-scale industry and they have a large
productive potential

Some economist carried out investiga-
tions into the effects of the Ramnad-Manda-
pam Road in South India and found that as
a result of that road productivity of agricul-
ture as well as of industary in that area
had increased by a considerable extent. If
we bear this 'n mind and strive in the direc -
tion of hiquidating unemploymeat, it is poss-
ble. Why not do it? How long are we
going to go on in the same pedestrian way
that we have been going all these years ?

I realise, the tragich aspect of the fagt is
that we are short of resources Bat if you
use this surplus labour you increasey our res-
ources and if you increase your resources,
you can go still further, As they say in
economics, the multiplying process will
come into operation. But what we suffér
from is lack of foresight, bolkiness sad
courage.

Then, Sir, as an educationist, I would! ike
to bring to the notice of the House another
tragic fact. After 25 years of the freedom,
we cannot give primary education to mil-
lions of children in this country. Millons
of children get no education at all. The
Members of this Housc-some of them-can
sead their children to England or America
and there are millions of children not getts
ing evon primary educaticn. A person who
has no sducation is exposod tb exlpoitstion.
He oau easily be doceived by othars, His
lity s mivorable, wreiohed and dity. How
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can wo condemn millions of people to such
alife?

Let us have & time-bound programme.
Lot us stand or fall by it. Can't we do it?
It is not difficult. I have been to places In
my district, to villages, in hilly areas where
there are Schedule Caste and Schedule Tribe
people and they chiidren are unattended to,
not being looked after. Not even primary edu-
cation ’s given to them, Now after 25 years of
planning, we must have a time-bound prog-
ramme and stand by it. We cannot just say
that we are doing this or that and that things
will be achieved in the fuliness of time—we
will have economic Nirvana, we will have a
Socialist Society, Arthik Swargj and all that.
Let us not be carried away by words. Let us
see that others are also not carried away by
our words. I suggest, let us bave a time-
bound programme for it.

There was a Committee appointed last
year which said that primary education to
children in the age group of 6 to 11 will be
given by 1984. This date has now been
advanced to 1980. Let us do it at least by
1950,

Our planning is a leisurely way of plan-
ning. We take shelter behind the plea that
ours is a democracy and we have to carry
everybody with us. We are leaders of the
community and we should be able to carry
the people with us, We should sce that
primary necessities of life are provided to
the people by a certain date,

Finally, 1 would like to say a word about
district planning. We havs to se¢ that
people get enthused about the Plan and that
they take interest in it. We say that before the
Plan is finalised, we consult them. But we
do not do it. That does not really happen.
There should be planning at the district
level, There should be planning at the
Centre, The Centre can take crucial deci-
cions about the instrumentalitios of develop-
ment, It can prepare a Plan-frame., The
State can plan for its area. Then there
should be planning at the district level because
itis the people at tho district level who
know the resources of the area. The pro-
cess should be carried down to the taluka
level, 'Wo should have a 4-tior aystemn of
plaming, real planning from below. If we
do it, then the people will feel enthusiastic
sbout the Plan; thoy will foel

i

for the Plan and we will be able to achieve
our objectives by the dates fixed for them,

PROF. MADHU DANDAVATE (Raja-
pur) : Mr. Chairman, Sir, the Economic Sur-
vey and the Mid-term Appraisal of the Fourth
Plan presented to the House describe in critical
way the performance of our Indlan economy
and also bring out sharply the failures of
our planned economic development,

There are two angles from which the
failures in our planned economic develops
ment can be viewed. There are some who
have no faith in planned economic develop-
ment. To them, the failures in planned
economic development of our country give a
vicarious satisfaction. But to those of us
who belong to the democratic left and who
have an irrevocable commitment to the con-
cept of planned economic development, the
failures in the field and area of planned
economic development is not a matter of
joy and pleaure, but it is a matter of great
concern, If in this country, the planned
economic development fails, a stable politi-
cal super-structure will not operate at all,
It is immateriais as to which party is in
power. But if a democratic party commit.
ted to democratic planning, planned econo-
mic development and an cgalitarian society,
is to operete, the necessary pre-requsite is a
successful planned economic development
in the country.

Therefore, to men like me, any failure
in the planned economic development of the
country is a matter of great concern.

The canvas of the documents presented is
extremely wide, But since 1 believe in
time-bound programme and the time at my
disposal is short, I am going to concentrate
only on comments on restricted topics from
the document; I will only concentrate on
rate and pattern of growth, financial institu-
tions, price policies, rdgional imbalances
and welfare and development of backward
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growth of national Income are not proceed-
ing according to the pattern envisaged in
the Plan,

White the output of foodgrains is no
doubt going up, there are certain lapeos.
There is uneven development as far as the
performance of commercial crops is concer-
ned But, by »nd large, we have got an
overall rate of growth in this particular
fietd. hut at the same time there are organi-
sed fields in which the rate of growth is not
commensurate It hac already been pointed
out that, in the Industrial sector in 1969-70
the rate of growth had been 68 per cent
And with the pace of our development, the
rate of growth oucht to have gone up. But,
unfortunately in 1970-71, the rate was 17
per cent And, in contrast, T must admit
that, in the agricultural sector, production
increased in 1970-71 almost by 6 7 per cent
The slow rate of growth of the secondary
sector again has had its impact on the ter-
tiary sector which too has been unable to
expand at a rate beyond 4 to £ per cent
per annum in recent years.

What are the implications of theee fail-
ures? We have been talking about “Garibi
Hatao' 1If there ix deceleration in the rate
of growth in our economy, the immediate
impact will be the effect on our programmes
and projects to eradicate proverty in this
country. It has been rightly pointed out by
certain  statisticians that as a result
of the deceleration of the rate of
growth in our country, 42 per oent of the
population in our country remains below
the proverty line, and If 42 per cent of the
population remains submerged under the
poverty line, in that case the problem of
eradication of povery becomes more com-
plicated, and from that point of view, this
problem of the deceleration of the rate
of growth which is pysed by the document
is most serious.

You have rightly said that, in this de-
bates, there may not be mere criticlsm but
also concrete proposals and suggestions to the
Minister so that, In the timez to come, these
probloms canm be tackled in an effective
maoner [ fully agree with this sugsestion
and in the same spriit of coostructiva sug-
gestions, T would propose that, if soceler-
ation of the rate of growth is to be achieved,
three concrete steps have to be undertaken
immediately, Number one s higher level
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of investment, particularly in the public
sector. Whenever wo take about higher
investment in the public sector, we are
always told that the public sector
is after rum by those who have no
faith in the philosophy of the public sector.
1 fully agree with my friend, Mr. Shashi
Bushan, that, if the public sector is falling,
it is not because of the routine failures of
the public sector management, but it i
because of the fact that, sometimes, those
who have no faith 1a the public sector are
put in charge of public sector undertakings,
Some professors of Allahabad University
have come out with a vecy interesting study
of the workiag of public sector undertakings
in the country, Those professars contacted
a number of managers of the corporations
in the poblic sector; I do not want to reveal
the names; one of them told the
professor ‘Sir, in this country, do you think
that these public sector undertakings are
ever going t7 work ? You will find that they
fall within one year ' The professor
asked, ‘Has the Government sppointed you
to sec that the public sector fails wtihin one
year or are vyou appointed here to see that
the public sector succeeds 7 This is just
one illustration. But this 1s the psychology
of some who are running the public sector.
That particular study has drawn the infe-
rence that very often public sector is
conducted and managed by those who
belleve in the philosophy of the private
sector. This paradox has to be removed,
The extension of the public sector is also
necessary for more than one reason. We
have been rightly stressing the concept of
self-reliance. The big Powers are not
going to coms to our help, There may be
more and more tendency on the part of the
big powers to help each other rather than
help small countries. And, therefore, it is
very neoosstary that our public sector is
expanded and we try to generate more
surpluses in the public sector. Thereby it
will be possible for us to build up a real
and genuine apirit of self-reliance in our

economig life,
My second suggestion is : to facilitate
non-i financing of the inveatment

effort, maxium utilisation of the installsd
capacities in the priogity sectors must be
emyured. I don't want tp spell out the
dounuathlnt;l.m?mnom that during
#pooch on Budgat, Taewe I haw
my suggestions,

g&
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AN HON, MEMBER : How todoit?

PROF MADHU DANDAVATE : If you
want me to concretise, 1 will make concrete
suggestions,

One of the reasons why the installed
capacities aro not properly harnessed is the
defective system reegarding the distribution
of the raw materials. I have made a
concrete suggestion that the Corporation
should be given wider powers to procure,
stock and equitably distribute the scarce
raw materials so that the artificial scarcity
may not be created by entrepreneurs and
thereby, the installed capacity may not
remain idle.

The third concrete srggestion I would
like to make is that we must try to encour-
age technology based on small unit machines
requiring less capital and contributing to
production as well as rural employment.
That has to be encouraged Late Dr Ram
Manohar Lohia was one of the staunchest
protaganist of the small unit technology in
this country. It is a tragedy that in this land
of Mahatma Gandhi. the concept of smatl
and medium unit technology has not been
speit out, When I refer to small unit tech-
nology, I don’t want you to go back to the
spinning wheel. 1 don't want the small
unit technology to be mixed up and identi-
fied with the technology of the spinning
?uhcel. I went the old machinery modern-
ised and small unit technology rationalised.
Research much be conducted in this field.

Diesel engine and electricity much be
harnessed for small and medium techno-
logy, and if such machines are installed in
a number of villages, then Iess capital will
be required, and at the same time, it will
create more employment opportunities in
the rural areas and thercby, the problem of
eradication of poverty will be resolved toa
certain extent.

Let me¢ come to the problem of finan-
cial institutions. Since I do not have much
time at my disposal, I will only summarise
my views, Regarding financial institutions,
much remains to be done in the fleld of
expansion diversification, consolidation and
reorientation of the structure of the financial
institutiogs so that on the ong hand they
effectively comtribute to saving and jnvests
ment agd on the other, also cater to the

credit-nceds of the neglected and poor secr
tions of the society. I and my Party have
consistently defended the progressive measure
of nationalisation of the fourteen banks.
But that moasurc is not adequate, The
norms of eredit-worthiness are to be changed.
The administrative machinery is to be made
more efficient and workers participation
management ensured. 1 may point out to
you that many who have had experience of
these banks functioning in the rural side,
have come to the conclusion that when a
small peasant goes even to a nationalised
bank, he has to face the difficulty of corrup-
tion and bribery. 1 have concrete cases.
On one occasion—1 have quoted here also-.-
how some peasants belonging to certain
rural areas, even to get a loan of Rs. 4000
or Rs. 6000, have to offer a bribe of Rs, 600
to Rs. 700, That is what is happeniag.
Therefore, investigation must be conducted
as to how these corrupt practices are taking
place and how the machinery of the nation-
alised banks could be made more effective.

Even the Mid-term Apparisal of the Plan
admits that "progress in promoting savings
among the rural rich and tapping it for
financing useful activities has been unsatis=
factory.” And this in spite of the fact that
you have been trying to pamper the rural rich.
As far as the wholesale trade and its socialisa-
tion is concerned, Ashok Mehta Foodgrains
Inquiry Commuittee report is there and when
we talk of black money and tax evasion, we
are told there is the Wanchoo Committee
report. When we talk in terms of taxing
the rural rich, we are told about the Raj
Committec’s report. After a few months
or a few years, if we ask, what has happened
about the rcports, we are told that these
reports are laying in the godown, if you like,
you also gv in the godown ! Thatis what
has happened about the Asoka Mchta Com-
mittee Report. 1 am afraid, the gamie is
likely to happen in the case of the re¢com-
mendations of the Wanchoo Commuttee and
the Raj Committee. If that docs not happen,
I would be most happy, I do not waat any
ground to criticise the Governmeat for she.

Iving the reports.

We often hear of slogans of moratorium
on strikes and lockouts, but not moratorium
on prices. The Government bas really
imtroduced & crematorium on price siability.
They should think in torms Of moTatoriv
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on prices and price stabibity should be
ensued,

Unless there is a coordinated price
policy with checks and counter-checks, 1 am
afraid, even the deficit fanancing of the order
of Rs. 242 crores that Is shown in the bud-
get account, will create new problenis.
Without such a coordinated price Policy,
with checks and counter-checks, even this
order of deficit financing which is bound to
grow at a later stage will exert inflationary
pressure on ecconomy and the prices will
rise further and there will he further dwin-
dling of the living standards of the people.

Therefore, 1 would suggest. let there be
socialisation of the wholesale trade of
essential commodities and let the production
of easential commodities be brought under
the public sector, with a view to supplying
cheap commodities to consumers, The integ-
rated price policy should comprise a definite
relationship between the cost of production
and the price which should not exceed, under
any circumstances, onc-and-half times the
cost of production, including the transport
charges, There must be parity between the
agricultural and industrial prices. A proper
balance has to be sct up and unless this
coordinated price policy is introduced it is
very difficult to ensowre that the effects of
deficit financing are checked.

I will conclude by making only a cursory
reference within the few seconds at my dis-
posal to regional imbalances, Merely tin-
kering with the problem will not help.

Under the new formula for the distri-
bution of Central assistance accepted by the
National Development Council, 10 per cent,
of the total was set for States whose per
cq:nlnooma was lower than the national

Even the mid-term appraisaj
ldml'h that the results are not satisfactory
at all. The Centre-State financial relations
must be reviewed. In passing, I would like
to say that Dr, Gadgil, in his preoccupation
with the issue, tried to evolve some norms
and methodology and discipline in regard to
Grants from the Centre to the States, 1t is
not to be left to their arbitrary and free will,
but there should he a definite discipline
that should be evolved. No doubt there are
certain formulations, but they have to be
implemented properly. The imbalances are
not merely inter-State imbaiances, but they
aro intra-Stato imbalances also.
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1 will conclude by making reference to
a situation which affectsthe entire west
const. Unless infra-structure imbalances
are removed, regional imbalances can never
be removed. When plans like the Westcoast
Railway were already undertaken, and sur-
veys were oompleted, now the Railway
Minister comes and says that even this has
not been included in the Fourth Fiveyear
Plan and therefore it will how remain only
at the saurvey stage. If removal of infra
tructrus imbalances goes on this rate, it will
be impossible to solve the problem.

Preferential opportnnities will have to
be given to backward classes and not merely
equality of opportunities to them, so that
lag of centuries can be removed.

Both the Economic Survey as well as the
Mid-term Appraisal indicate that the state
of our economy is 1;n a very bad shape and
unless radical and structural changes m the
economy are introduced, breaking the stran-
glehoid of monopoly and banishing poverty
will be all empty slogans.

Moving sky-high while mouthing abs-
tract slogans, but sulking and sinking, while
coming to grips with the concrete realities is
certainly an age-old habiut of our tradition-
bound society.

Even in this new age, we seemn to be
trodding along the same old beaten path.
Unless we make a complete break with the
past, it is difficult to save our ceonomy
collapse and I want it to be saved from that

collapse.

SHRI M, RAM GOPAL REDDY (Niza-
mabad) : I have gone through the Mid-term
appraisal of the Fourth Five Year Plan,
Really, it is not only a book but an open
book, and anybody can read all the defects
and sucossses of the Government, Only
Shri C. Subramaniam and his colleague Shri
Mohan Dharia could do this job. No other
Minister of any other party could have done
this.

SHR1 @, VISWANATHAN : No other
Minister in the same party also could bave
done it.

SHRI M. RAM GOPAL REDDY : Dr.
Ranan Sen, while speaking, was expecting
that the Congross Government would executs
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the Policies of his party. He is totally
toistaken, The Congress Party will execute
its own policles and implement its own pro-
mises, but it cannot implement the policles
of the Communist party. So, the hon.
Member’s proposal or hope is a mistaken one
or a mischievops one, I do not know.

SHRI G, VISWANATHAN : His party
is adopting the polcles of Dr. Rane Sen’s
Party and then it implements its policy.

SHRI M. RAM GOPAL REDDY:
When planning started, we hat an irrigated
arca of only 5 crores acres, but now the
irrigated area is over 11 crores acres. We
should uot forget this fact. Again, when
planning started, the food production was
oanly 5 crores tonnes, but now the food pro-
duction has gone up to 10 to 11 crores
tonnes. This is the progress that has been
achieved in this field. Moreover, our other
services have also gone up and increased by
hundreds.

When planning started, sugar production
was only 10 lakhs tonnes, but in 1969-70 it
has gone up to 42 lakhs tonnes, which means
that it has increased by 400 per cent, This
cannot be under-estimated.

Now, I come to the per capita income of
the different States in India, The all-India
per capita income at 1950-61 prices is Rs.
347, ‘The per capita income of Andhra Pra-
desh is R 290. In Andhra Pradesh, there
are three regions, namely the Rayalascema
region, the Telangana region and the coastal
region, In the Rayalascema region, the per
capita income is Rs. 240. In the Telengana
region where we bad violent agitation
recontly, the per caplta income is only Rs,
220, and in the coastal districts, the per
capua income is Rs. .10. From this, you
can seo the disparity that exists. When
comapared with the all-India figure, the per
ogpita income in the Telengana region is
Rs. 127 less than the all-India figure. From
this, one can sco that the agitation in Telen-
gana was not a political one but an econo-
mic one.

Andbra Pradesh as it is constituted mow
conslsts of three regioms. The Telengana
region was formerly part of the Hyderabad
State which under-developed. Now, it bhas
been merged with Andhra Pradesh which is
comparatively mote advanced. 1 would
jike to know from the hon, Ministts how be
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is going to improve this aren ¢ There is lot
of water potential in Telengana area, The
Pochampad project which is being construe-
ted was formerly designed for irrigation of
2 million acres but now unfortunately it has
been redoced to 5 lakhs acres. We are
ultilising only 10 per cent of its waters and
90 per cent of its waters are going waste to
the sea. 1 demand from the hon, Minister
that to the improve the ecunomic-status of
the Telengana area, the Godavari waters
should be utilised to the maximum possible
extent so that a minimum of 2 million areas
could be brought under irrigation. Six
districts can be irrigated in the Telongana
area by Godawari. When once this is done,
the next question comes of establishing agro-
based industries there, If this is not done,
we may face the same trouble there as we
did two years back. The seeds of diston-
tentment are still there., Many people
think that the discontent is only dud to the
dissatisfaction on the part of the services,
That isa very small problem. Whether a
mulki is appointed here or there is not
going to make much difference. But the
real point 13 that when the Telengana arca
is compared to the rest of the Andhre area,
the Telengana people feel that they have
been neglected. The reason for this neglect
is not the formation of Andhra Pradesh; it
is a legacy of the Nizam’s rule over the
State for over 200 years. That must be
rectified by this Government.

The Central Government has assured us
several times, and the Prime Minister has
made several statements, to the eoffect that
the grievances of the—Telengana people
would be redressed. Here I demand that
immediately some steps must be taken to sec
that Telengana is brought up to the Jevel of
not only the rest of Andhra Pradesh but of
the other States of India.

The most important problem facing us
now is the exoessive populstion growth. Ounr
production of food grains has gone wp by
100 per cent; our industrial production has
risen by 250 per cent in twenty years, Even
then there is poverty in the country. What
is the reasom for this 7 Itis only the in-
crease in the pepulation. 1In 20 yedrs, our
populstion has gone up by 70 per comt,
About 23-24 crore people have been sdded
to the population of the couatry, How to
stabilise the population ? We should make
an effort to soe that the birthrate and death-
ate are oqualised at least for another 20 ¢
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years. Unless we do this, all our efforts at
planning cconomic development are going
to be futile. When I go to the villages, I
tell the people that only when a person dies,
a baby should be born. This should be
the condition. Unless we bring this about,
we cannot make progress. Even though we
have increased our food Broduction by 100
per cent and industrial production by 250
per cent, we have not made any headway in
eradicating poverty from this land.

So I would plead with the Ministry to
allot more funds for family planning. They
should see that these programmes are imple-
mented with vigour. Otherwise, there will
will be no progress in this country. 1 make
this plea to our Planning Minister who has
done very good work in the country. Shri
Subramaniam was the first person to say
‘banish poverty’. Many people say that it
is a slogan. They are all mistaken. It is
not a slogan for us; it is an ideal which we
seek to achieve. For us it is an adarsh,
Unnecessarily, the Communists have gone
about characterising this ideal as a slogan
on our part. We do not say anything with-
out feeling for it in our heart of hearts,

I hear so much criticism of the Yojana
Bhavan officers. I can say that are the best
officers. Shri Subramaniam has a very good
team of efficient officers. I know several of
them. I come into contact with them.
They are our best men and if they cannot
do the planning for us, who e¢lse can ?
After all, we come from the villages. We
have a little education but of course some
political background, But we should not
run down our officers in this manner in
Parliament. When this criticism is reported
in the newspapers, the whole world will read
it and think that our officers are not good
and efficient, This demoralises our officers.
We should not in our utterances here give
room for this- sort of impression to the
outside world. 1 congratulate the two
Ministers and the officers on the good work
they are doing and hope to do in future.

SHRI NIMBALKAR (Kolhapur) : Mr,
Chairman, Sir, first of all, I would like to
congratulate the Planning Minister for bring-
ing out his revised Plan for 1972-73 and
laying it on the Table of the House earlier
than usual. 1 hope that in fulfilling the
Plan which he has brought, he will be as
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I would like to remind him here of the
immortal words of Pandit Jawahar Lal
Nehru which are sometimes found in some
of our Government offices :

“] am not interested in excuses for
delay. 1 am only interested in a
thing done.”

I think today the same words are echoed all
over the country and I think the country
expects of all of us that we would do some-
thing for them and not give excuses for
delay.

The first five year Plan was a success
and we started seeing the difficulties that
were going to come from the second five
year Plan. The third and the fourth
followed. The fourth Plan is still in pro~
grass, We cansay that the third Plan was
a failure. About the fourth, we are trying
to make it a success today. There might
have been some excuses which the then
Planning Minister might have given for the
failure of the third Plan, For instance, it
was said that the Centre was not at that
time so strong asit is today. But today
the strength of the Centre and the stability
of the States together must enable our
Planning Minister not only to plan but to
implement that Plan and to see that the
promises that we have made to the people
are fulfilled. ~

Now, the slogan is Garibi Hatao. 1 can
not imagine how we can fulfil this programme
with but first of all saying, *‘‘unemployment:
hatao”., 1 request the Planning Minister
that he should use all his ingenuity to get
rid of unemployment immidiately, because
even in this House, the majority of the
Members are new, the majority of them are
also young, and we appeared before the
electorate for the first time, and believing in
our leaders we have made promises to our
people that poverty will be got rid of. We
have got enough energy in us and I am sure
all the young people will agree with me
on this point that we will not let our Plann-
ing Minister rest until he has got.rid of
unemployment. That is a point which has
to be stressed at this juncture because no-
body can surely imagine that we can get
ride of poverty without getting rid of un-
employment.

I want here to quote a verse which

o punctual ______ Pandit Jawahar Lal Nehru liked very much.J
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It is from Rebert Frost ;

“The woods are lovely, dark and deep;
But 1 have promises to keep.

And miles to go before I sleep;

And miles to go before 1 sleep.”

I assure you, Sir, the Planning Minfster,
that as long as these promises to the people
are not fulfilled, we are not going to sleep,
and we are not going to lct you sleep either.

SHRI C. SUBRAMANIAM : Thank
you; that is what I want; vigilance on your
part.

SHRI NIMBALKAR : 1 want also to
remind him that it is no use saying that we

have not got eaough money in order to get
rid of unemployment. I remember, answer-
ing to a Call Attention motion here, the
Finance Minister, Shri Yeshwantrao Chavan,
said that the Centre does not lack money
but it is not prepared to throw away money
cither, and that if you come up with schemes
which can bring the country forward, he will
always find money for them. It was during
the time when the Orissa floods were dis-
cussed in this House. I think that is a
challenge to you from the Finance Minister,

MR. CHAIRMAN :
tomorrow.,

Please continue

The Lok Sabha then adjourned till Eleven
of the Clock om Thursday, April 6, 1972]
18.00 hrs. Chaitra 17, 1894 (Saka).



